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Report of the committee constituted by the Hon’ble NGT, Central

Zone Bench, Bhopal in the matter of

Mahendra Maurya & State of Rajasthan & Ors. OA No. 210/2024

(C.Z.)

The details of the matter is as under

1.

2.
a)
b)
c)
d)
e)

3.

Applicant:- Mahendra Maurya

Respondents:-
State of Rajasthan through District Collector, Nagaur, Rajasthan

Member Secretary, Rajasthan Pollution Control Board, Jaipur

The Mining Officer, District Nagaur, Rajasthan.

The District Forest Officer, District, Nagaur, Rajasthan

M/s Ultratech Cement Limited, Khariya, Khangar, Tehsil Pipad City, District,
Jodhpur, Rajasthan.

Background:-
Upon the complaint submitted by applicant Sh. Mahendra Maurya on the behalf of

complainants against M/s UltraTech Cement Ltd- Rajashree Lime Stone Mine No.

02 (ML No. 03/1995) which is located N/v Basni, Tehsil Merta, District Nagaur,

submitted letter petition was treated and registered as Original Application by Hon’ble

National Green Tribunal (Central Zone Bhopal) for the matter related to alleged use of

old commercial vehicles, no efforts in planation activity, mining activity on Grazing

Lad (Gochar Land) and pond area inter alia.

The letter petition and subsequent Hon’ble NGT judgement have highlighted/alleged

following issues:

a. The vehicles used for transporting stones in the mining area are over 20 years
old and emit excessive smoke, leading to significant environmental pollution
and making it difficult to live in the area.

b. The company has not taken any concrete steps for forest conservation. Over the
past 10 years, there has been no tree plantation activity, which has led to
increasing environmental pollution.

c. The company is conducting mining activities on pond lands, grazing lands, and
forest lands. This has blocked water inflow and resulted in the destruction of
grazing lands, forcing wildlife to migrate, and adversely affecting the
environment.

d. The mining area is extensive, making it difficult for wildlife to reside there. The
company has not taken any solid measures for wildlife conservation, which is
affecting the environment.

e. The mining pits are very deep, and the lack of fencing around the pits makes it
difficult for wildlife to move safely. Many animals have been falling into these
pits, resulting in fatalities




4. Hon’ble NGT Central Zone Bench order dated 10/09/2024 :-

Hon’ble NGT vide its order dated 10-09-2024 in this matter has issued following
directions for collecting relevant information and subsequently submit a factual and
action taken report: (Attached as Annexure-1.)
“In view of the seriousness of the matter we constitute a Joint Committee
consisting the following members to visit the site and submit the report.
i.  One representative from the Collector
ii.  One representative from the Central Pollution Control Board
iii. ~ One representative from the Member Secretary, State Pollution Control
Board (Rajasthan)
iv.  One representative from the District Forest Officer, District Jodhpur,
(Rajasthan)
9. The Committee is directed to visit the place and submit the factual and action taken
report within six weeks. The State PCB will be the nodal agency for coordination and
logistic support.”---(Point 08 and 09)

5. Constitution of Joint Committee:

Accordingly, following officers from the concerning departments were nominated for
the Joint Committee. (Copy of nomination letters are enclosed as Annexure- 2)

Name of Officers Designation Representative of Respective
Departments
Shri Sanjay Scientist “B” Representative of Central
Kumar Mukati Pollution Control Board
(Regional Directorate Bhopal)
Smt. Poonam Sub-Divisional Magistrate | Representative of District
Choyal (SDM), Merta Collector, Nagaur
Shri Sachin RSPCB Regional Officer | Representative of  Member
Kumar Nagaur Secretary, Rajasthan State
Pollution Control Board, Jaipur
Shri Premchand Forest Range Officer Representative of District Forest
Kumawat (FRO), Range Merta City | Officer, Nagaur




6. Google Map of M/s Ultratech Cement Limited, Unit- Birla White (Rajashree Lime
Stone Mine No.- 2):

7. Field Observation of Joint Committee:

This report is being filed by the aforementioned Joint Committee after conducting the field
visit on 07th of October, 2024, verifying the issues raised by the applicant and discussing with
all stake-holders i.e. RSPCB, Forest Department, and Land Revenue Department. Telephonic
communication had been made with all applicants regarding notifying about the inspection of
the joint committee and to be present during inspection, however applicants Sh. Ram Kishore,
Sh. Mukesh, Sh. Suresh among other applicants and some other villagers/residents were present
during course of inspection, Copy of the attendance sheet of the Joint Committee Members and
others is attached at Annexure-3

After the meeting and discussion about raised issued the Joint Committee visited the mining
area along with the applicants (Sh. Sh. Ram Kishore, Sh.Mukesh, Sh.Suresh and others) and
respondent (representative of M/s UltraTech Cement Ltd). The Joint Committee visited the
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places shown/ indicated by them i.e. mining areas, over burden dump area, pond area, roads
in the mining area, safety measures adopted, plantation etc., and verified the facts with the help
of village Patwari & forest officials.

In light of the Joint Committee's inability to achieve a consensus regarding the field
observations conducted during the site inspection, it is respectfully submitted that the
committee shall present its report in two distinct and separate parts: the first part will
delineate the findings and observations as reported by the representatives of the
Central Pollution Control Board, the Office of the District Conservator of Forest,
Nagaur and Rajasthan State Pollution Control Board; the second part will comprise
a separate report from the Sub-Divisional Magistrate of Merta, acting in her capacity
as the representative of the District Collector of Nagaur, which shall articulate
divergent conclusions pertaining to the matter at hand.

PART-A

OBSERVATIONS OF REPRESENTATIVES OF THE CENTRAL POLLUTION
CONTROL BOARD, THE OFFICE OF THE DISTRICT CONSERVATOR OF
FOREST, NAGAUR AND RAJASTHAN STATE POLLUTION CONTROL
BOARD

Point-wise details of status observed/verified by the all-joint committee members
except from SDM Merta are as follows:

S.No. | Grievances raised in the Status as on 7" October 2024
application
1 The wvehicles used for | e As per records submitted by the respondent

transporting stones in the
mining area are over 20
years old and emit
excessive smoke, leading
to significant
environmental  pollution
and making it difficult to
live in the area.

(M/s Ultratech Cement Ltd.), there are 218
nos. of commercial vehicles/trucks registered
with DGMS that are being used for
transportation of limestone. None of the 218
vehicles are owned by the respondent
(representative of M/s UltraTech Cement
Ltd) and all the vehicles are hired by the unit
through contractors.

e As per submitted records, all 218 vehicles are
with valid Registration Certificate (RC) and
Pollution Under Control (PUC) certificate.
The committee verified the PUC certificates
& RCs and found in order. 93 Nos. of
vehicles are having age over 20 years and the
details of vehicles and its owners name etc is
attached at  Annexure-4.  Further,
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Opinion/Clarification regarding extension of
Registration Certificate (RC) validity for
vehicles beyond 20 years may be sought from
Regional Transport Office, Nagaur.

e The respondent (representative of M/s

UltraTech Cement Ltd) reported that they
regularly monitor the ambient air quality at
06 locations inside the mining area through
the approved 3™ party laboratory for
compliance of EC conditions None of the
parameters exceeded prescribed norms in
recent. The analysis reports of last 06 months
are attached as Annexure-5

The company has not taken
any concrete steps for
forest conservation. Over
the past 10 years, there has
been no tree plantation
activity, which has led to
increasing environmental
pollution.

e During visit the committee observed that the
mining lease area is acquired with semi-rocky
soil and it may be very difficult to grow the
plants. Even though the respondent (M/s
Ultratech Cement Ltd.) has done plantation
and developed green belts in the mining lease
area.

e The Joint Committee also identified that the
unit has carried out approx. 40000 plantations
within the mining lease area and covered the
Approx. 35 Hectares land of the mining lease
area. The certified copy of planation status in
the mining lease area by the District Forest
Office Nagaur of 2020 is attached at
Annexure-6

e As per submitted records by the respondent
has carried out 4000 planation in FY 2021-22,
4000 planation in FY 2022-23 and 2500
planation in FY 2023-24. Records along with
purchasing receipts are attached at Annexure-
6

® The plantation is complying the EC/ consent
condition. Compliance of Environment
Clearance (EC) was verified by inspection
from Integrated Regional Office of MoEF
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&CC, Jaipur on 14/06/2024 and mine was
found in complying the conditions of EC
issued to the unit. Certified compliance of
the EC by MOEF&CC report dated
29/06/2024 is attached at Annexure-8

The company is conducting
mining activities on pond
lands, grazing lands, and
forest lands. This has
blocked water inflow and
resulted in the destruction
of grazing lands, forcing
wildlife to migrate, and
adversely affecting the
environment.

e As per observation of Joint Committee, 01
Nos. of pond was located at Khasra no. 4, 46,
47 Village Basni Narsingh Barsingh within
mining lease having area of Approx. 0.99
hectare. No mining activity was observed
within/on/nearby the pond area.

e As per land revenue record, the grazing
land/Gochar Bhumi are located at Khasra No.
67, 68, 69 and 76 within mining lease having
area of Approx. 1.90 hectares. No mining
activity or encroachment were observed on
Gochar Bhumi.

® As per report submitted by the Forest Range
Officer, Range Merta, there is no forest
area/land located within mining lease area and
there is minimal population of wild animals in
the vicinity of the lease area. Also, no cases of
animal rescue or animal fatality has been
registered/reported with the DCF Office
Nagaur so far. Copy of report of Forest Range
Officer is attached at Annexure-7

e Compliance of Environment Clearance
(EC) was verified by inspection from
Integrated Regional Office of MoEF &CC,
Jaipur on 14/06/2024 and mine was found
in complying the conditions of EC issued to
the unit. Certified compliance of the EC by
MoEF&CC report dated 29/06/2024 is
attached at Annexure-8

e As per records of RSPCB, respondent (M/s
Ultratech Cement Ltd.) is submitting regular
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compliance reports of consent conditions of
Consent to operate along with air monitoring
report from approved laboratory. Last
compliance report of the last issued CTO is
attached at Annexure-9

The mining area is
extensive,  making it
difficult for wildlife to
reside there. The company
has not taken any solid
measures for  wildlife
conservation, which is
affecting the environment.

® As per observation of Joint Committee, apart
from few cows/oxen, no other animals were
found residing or roaming within the lease
area during visit.

® Also, as per report submitted by the Forest
Range Officer, Range Merta, nearest forest
area is located in Lamba Jatani which has a
aerial distance of 07 Kms from the lease area
and there is negligible population of wild
animals within/ in vicinity of the lease
boundary. The forest department duly signed
report is attached at Annexure-7

The mining pits are very
deep, and the lack of
fencing around the pits
makes it difficult for
wildlife to move safely.
Many animals have been
falling into these pits,
resulting in fatalities

Bund wall of height approx. 4 feet height were
found provided around working mining pits.

Retaining walls and bund walls were found
constructed around the overburden dumps in the
lease area.

As per report submitted by the Forest Range
Officer, Range Merta, no reported case of
animal rescue or animal fatality has been
registered with the DCF Office, Nagaur so far.




(@)

(i)

(iii)

(iv)

™)

(vi)

Other observations made during the meeting and field visit:

The mine under reference is running in the name of M/s UltraTech Cement Ltd-
Rajashree Lime Stone Mine No. 02 (ML No. 03/1995) which is located Near Village-
Basni, Tehsil Merta, District Nagaur, which was allotted by Department of Mines and
Geology Rajasthan on 10/04/1987. ML No. 03/1995.The mine area is a part of the
Survey of India Topo sheet No0.45/14 bounded by Latitude 26.583022N to
26.6089055N and Longitude73.7851055E t073.82111667E. The total mining lease
area is about 400.70 hectares out of which 295.85 hectares is Khatedari land and 104.85
hectares is revenue land. As per records of the land revenue department, Gochar land
of Approx. 1.90 hectares and 0.99 hectares of talab/pond area is located within the
mining lease area. The copy of land details is attached at Annexure-10. It is to be noted
that mine was non-operational during inspection and no transportation activities were
found observed.

The respondent obtained first Environmental Clearance from Ministry of Environment,
Forest and Climate Change (MoEF&CC) onl17™ November 2005 for the capacity of
0.45 MTPA then after PP got extension of the EC on 25™ August 2020 for expansion
of lime stone production capacity from 0.45 MTPA to 1.0 MTPA for one-year period.
Then after the PP again get the extension of EC on dated 4™ October 2021 for 03 years
at same capacity i.e.1.0 MTPA. The PP also got further extension of EC on dated 11®
September 2024 for the 03 years with same previous capacity extending the validity of
EC upto August 2027. As per Certified Compliance report dated 29/06/2024 of
Integrated Regional Office (IRO) of MoEF&CC, Jaipur, mining lease was found in
compliance. All the issued copies of EC are attached at Annexure-8.

The Mine had valid consent to operate issued by RSPCB till 24/08/2024. Presently, the
renewal of consent to operate is under consideration with RSPCB Head Office, Jaipur.
The copy of last Consent to Operate (CTO) is attached at Annexure-11. During the
visit on 7.10.2024 the mine was non-operational and as per Ravenna records of

Department of mines and Geology, mine is non-operational due to expiry of Consent
to Operate since 24/08/2024.

M/s UltraTech cement Ltd (Unit: Birla white) is an existing lime stone mine which is
running since 1987. At present lime stone mine is operating with 1.0 Million MT per
Annum capacity of developing/ active pits. Total excavated area is aboutl 12 hectare
with 12 nos of developing/active pits with an approved mining plan. During visit the
joint committee observed that mine has 12 working mining pits (Combined Area of
working pits = Approx. 112 hectares) and 10 overburden dumps (Combined Area of
Overburden Dumps = Approx. 32 hectares). The copy of the approved mining plan and
present working plan is attached at Annexure-13 and Annexure-14.

As per records of Department of Mines and Geology, the Ravanna’s of mineral has
been within the consented production capacity for the period in which mine was
operational. Records of Ravannas issued by Department of Mines and Geology is
attached at Annexure-12

During the site inspection on 7 October 2024, the Joint Committee found that:




Mine was found non-operational and no transportation activity was observed
during inspection.

The mining lease area (ML 03/1995) does not include any forest land and the
density of wildlife is also minimal in the said mining area as observed by the joint
committee and too confirmed by the forest department.

The respondent (M/s Ultratech Cement Ltd.) has approved mining plan and the
excavation work is done as per the plan.

No illegal mining was found as per records of the Department of Mines and
Geology.

The mine has proper demarcation of the mine boundary with latitude and longitude
as per ML allotted area.

The mining activity is being done in scientific manner and controlled blasting is
also done with permission of DGMS. The copy of the DGMS permission is
attached at Annexure-15

vil S per records provided by the respondent s Ultratec ement Ltd.), mine has
(vi)) A d ided by th dent (M/s Ul h C Ltd.), mine h
qualified Mining Manager registered and certified by Director General of Mines Safety

(DGMS) Rajasthan. Certificate is attached at Annexure-15.

(viii) During the inspection the joint committee observed that the PP is doing CSR activities

(ix)

nearby mining lease areas and the activity reports are attached as Annexure-16.

The unit has carried out plantation of approx. 40000 trees/plants which included approx.
2500 new saplings with coverage area of approx. 35 hectares within/outside the mine.
Considering the working area in the mine, unit needed to cover approx. 40 hectares.
Therefore, unit has provided adequate plantation considering the working/current
mining pit area. Google Earth Map demarcating the green belt developed is

attachgd below:
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(x) During visit no sign boards observed at no mining zone area as per the sustainable sand
mining Management guide lines 2016. The unit has to install at all the places where no
mining area declared in ML. area. “No mining zone”

(xi) During the inspection Joint Committee observed that the fugitive emission was also
found in some area mining approach ways.

(xii) Compliance of Environment Clearance (EC) was verified by inspection from
Integrated Regional Office of MoEF &CC, Jaipur on 14/06/2024 and mine was
found in complying the conditions of EC issued. Certified compliance of the EC
by MoEF&CC report dated 29/06/2024 is attached at Annexure-9

2. Conclusion:
After assessing all the above facts, the joint committee found that environmental and
safety rules are being followed in the mining area of M/s Rajashree, and employment
is also being provided to the people of the surrounding villagers by hiring of trucks,
dumpers etc.

In addition to the 5 points mentioned by the applicant, the joint Committee inspected
the mining (M/s UltraTech Cement Ltd- Rajashree Lime Stone Mine No. 02 (ML No.
03/1995) from various dimensions and found that the respondent is complying the
norms, however the committee suggested the following recommendations for further
improvement:

(i)  Thereported working pit area encompasses Approx. 112 hectares of the total mine
area of 400.70 hectares. The unit shall undertake the enhancement of the green
belt as the extent of the mining pit operations expands in the future, in order to
ensure compliance with the conditions stipulated in the Consent to Operate and
Environmental Clearance.

(i) That unit shall conduct regular pruning and casualty replacement of the plantation
for increasing efficiency of green belt development in the mining area.

(iii)) To enhance the stabilization of the overburden dumps, in addition to the ongoing
planation efforts, the mining operation shall implement provisions for the
development of grass cover.

(iv) Suiting to weather conditions, frequency of water sprinkling arrangement in
mining lease area may be increased, whenever required, to capture the fugitive
emission during vehicular movement.

(v) The unit has provided bund walls of approx. 4 feet height around the mining pits,
however for additional safety purpose of wildlife, unit may provide cross-wire
fencing around mining pits.

(vi) Wherever mining is being not done to install the signed board of “No Mining
Zone” as per the sustainable sand mining Management guide lines 2016.
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(vii) The respondent (M/s Ultratech Cement Ltd.) may prioritize towards the basic
needs of the families living in/around periphery of the mining area in its CSR
activities.

(viii) To regularly clean the obstructions if present in the free flow of water and plant
trees around the water pond located within the mine lease area.

PART-B

OBSERVATIONS OF SUB-DIVISIONAL MAGITRATE (SDM) MERTA AS
REPRESENTATIVE OF DISTRICT COLLECTOR NAGAUR

The point wise report regarding the issues raised of the SDM Merta received vide letter
dated 04/11/2024 is attached as Annexure- 17.

F = (Poonam Choyal)
Sub-Divisional Magistrate,
(Sachin Kumar) Merta, Nagaur
Regional Officer,

RSPCB, Nagaur

7 alger 2 J
e fosrmichon Mot =
(Prem Chand Kumawat)
(Sanjay Kumar Mukati) Forest Range Officer, Range Merta District

Scientist ‘B’ Forest Office, Nagaur

CPCB, Regional Directorate, Bhopal
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Photographs taken during the visit:

120m .
Time: 07102024 1301 -
INote: s Utrae mines Vaseiilage

During the sight visit of the team with all
applicants

-
o

View of small Pond which applicant mention in
petition

Plantation board with species name which planted
in ML area by PP.
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Latincs. 00506248
Longisude: 5 80 1 650
Elrvation. 310,253 i1
A s A1 T
Tima 67103024 18:30
e Pillar A8 Minie 2

View of Mining boundary pillars

Trucks which are being used in mining area for
lime stone transportation.

T |

View of Green belt developed by the PP in ML
area

View of large trees which is developed by the PP
in ML area.
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View of Bund wall constructed along with mining
pits for safety purpose.

Active pit of the mine.
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View of Mining reclamation of amended pits

View of Caution board in Mining area
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ANNEXURE- 01

Item No. 01

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)

Original Application No. 210/2024(CZ)

Mahendra Maurya Applicant (s)

Vs.
State of Rajasthan & Ors. Respondent(s)

Date of Hearing: 10.09.2024

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

For Applicant (s): None
For Respondent(s):

ORDER

1. The grievance of the applicant is against M/s UltraTech Cement Ltd.,
located at Khariya Khangar (formerly Grasim Industries Ltd.),
erstwhile Tehsil Bhopalgarh, now Tehsil Pipadcity, District Jodhpur
(Rajasthan). This unit, also known as Birla White, operates under
Mining Lease No. ML. NO. 03/1995 and has been engaged in mining
activities in the villages of Ganthiya, Basni Narsingh, Basni Siya
Charanan for several years. Company has been violating the rules and
regulations set by the Mining and Minerals Department in the

following ways:

i. The vehicles used for transporting stones in the mining area
are over 20 years old and emit excessive smoke, leading to
significant environmental pollution and making it difficult to live

in the area.
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ii. The company has not taken any concrete steps for forest
conservation. Over the past 10 years, there has been no tree
plantation activity, which has led to increasing environmental
pollution.

iii. The company is conducting mining activities on pond lands,
grazing lands, and forest lands. This has blocked water inflow and
resulted in the destruction of grazing lands, forcing wildlife to
migrate and adversely affecting the environment.

iv. The mining area is extensive, making it difficult for wildlife to
reside there. The company has not taken any solid measures for
wildlife conservation, which is affecting the environment.

v. The mining pits are very deep, and the lack of fencing around
the pits makes it difficult for wildlife to move safely. Many animals

have been falling into these pits, resulting in fatalities.

2. The submission as raised in this application relates to violation of Air
(Prevention and Control of Pollution) Act, 1981, Forest (Conservation)
Act, 1980 the Motor Vehical Act, 1988 and Guidelines issued by the

MoEF&CC for Sustainable Sand Mining Management Guidelines 2016

& 2020
3. A substantial issue of environmental has been raised.
4. In view of the above, following persons are proper and necessary

parties and are be impleaded as party respondent:

i State of Rajasthan through District Collector, Jodhpur,
Rajasthan.

ii. Member Secretary, Rajasthan Pollution Control Board,
Jaipur, Rajasthan.

iii. The Mining Officer, District Jodhpur, Rajasthan.

Iv. The District Forest Officer, District Jodhpur, Rajasthan.

V. M/s Ultratech Cement Limited, Khariya, Khangar, Tehsil
Pipadcity, Dist- Jodhpur, Rajasthan copy serve through
Mining Officer, District Jodhpur, Rajasthan

5. Issue notice to the respondents. Returnable within four weeks.
2
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6. Applicant/Registry is directed to take necessary steps for service to
the respondents by both ways and also on available email.

7. Respondents are directed to submit their reply within six weeks
through e-filing portal, preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF.

8. In view of the seriousness of the matter we constitute a Joint
Committee consisting the following members to visit the site and
submit the report.

i. One representative from the Collector
ii. One representative from the Central Pollution Control Board

iii.One representative from the Member Secretary, State Pollution
Control Board (Rajasthan)

iv.One representative from the District Forest Officer, District
Jodhpur, (Rajasthan)

9. The Committee is directed to visit the place and submit the factual
and action taken report within six weeks. The State PCB will be the

nodal agency for coordination and logistic support.

10. Registry is directed to supply the required documents and copy of the

application to the committee and respondents within a week.

11. The report in the matter be filed by the Committee through email at

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

List it on 6th November, 2024.
Sheo Kumar Singh, JM

Dr. Afroz Ahmad, EM

10th September 2024
0.A. No. 210/2024 (CZ)
K
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ANNEXURE- 02

RSPCB
gH® DTS H0 W 18-509-6386-407-43-210/2024
HHIP: U- F.10(643)RPCB/Legal /INGT/2024 / jo 9 y-ye9s WE?Q-zﬂzdl
faw- i. are/afaersdie 9o: ORIGIONAL APPLICATION/APPLICATION/210/2024

ii. geiaEysdianl : Mahendra Maurya
iii. wcadf/ufdard: State of Rajasthan & Ors.
iv. ~araraE &7 ATA: NATIONAL GREEN TRIBUNAL (NGT), Bhopal
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Mobile No / Email : 9571228128 / rorpcb.nagaur@gmail.com
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(Vijai N.)
Member Secretary (s oy
HHi®: U- F.10(643)RPCB/Legal/NGT/2024 / 108Y- 005 ferie=26-09-2024
2
SR i T S mr S S >

1. Regional Officer, Regional Office, Rajasthan State Pollution Control Board, Nagaur is appointed OIC on behalf of RSPCB
with the direction to prepare the parawise factual report, contact the counsel of the State Board and get the draft reply so
that same may be filed with approval of competent authority before Hon'ble NGT Bhopal

.2. Shri Vaibhav Thakuria, Advocate, 203, A-7, Royal Abode, Vijaypath, Tilak Nagar, Mobile No. 7017975501 with the

request to, act and plead before the Hon'ble NGT Bhopal on behalf of RSPCB. You will be paid fee as per RSPCB office
order dated05.03.2020.

Member Secretary H‘Q

Signature

Digitally signed by

Reason: Apprd
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RAJASTHAN ST

ATE POLLUTION CONTROL BOARD
Bhumi Vikas Bank, College Road, Opposite
Police Line, District- Napgaur 341001

emaill ; rorneh.nagaur@gpmall com
REGISTERED POST/E-MAIL

el Floor, Sahkari

Date: 9.5 ]|o9 | 224y

Sub:

I orderin the matter of OA 210/2024
nand Ors

cf: 1. Hon’ble

210/2024 NGT order dated 10/09/2024 in the matter of Original Application No

2. RSpcp Head Office letter no. 1089-1093 dated 23/09/2024

1reference 1o above cited subject, Hon

210 "ble NGT vide order dated 10/09/2024 in the matter
g 22l Application No. 21072024 (Mahe
L \5 q)fsucd directiong as follows:

.....

ndra Maurya Vs State of Rajasthan and Ors), has

n vy ” 1 s i é btk
o iy P view of the Sertousness of the matter we constitute a Joint Committee consisting
owing members ¢, Visit the site and submit the report,
I. One representative Jron

il. One representa
{il.One represent,
v.One represent
9. The Conunint
Within six we

As per details enclosed with Hon’
Cement Ltd- Rajasbree Lime Stone
Tehsil Merta, District Maganr, Th
official as your repre

action taken report may be submitied in Hon'ble

t the Collector
tive from the Central

ative from the M ember Secretary,
anuve from the District Forest Officer, District Jodh

pur, (Rajasthan)
ee is directed to visit the place and submit the

Juctual and action taken report
eks. (i.e. by 21/10/2024) ....... ” - (Para. 8 and %)

Pollution Control Board
State Pollution Control Board (Rajasthan)

ble NGT order, the matter
Mine Mo, 02
erefore, you a
sentative so that joint inspe

is related to in M/s UltraTech
(ML No. 03/1995) which is located N/v Basni,
Ie requested to kindly nominate the concemed
ction can be conducted post which factual cum

NGT within 6 weeks of order i.c. by 21/10/2024.
Copy of the order dated 10/09/2024 and RSPCR Head Office letter dated 23/09/2024 enclosed for
ready reference.
Encl:ss bove Yours sincerely,
/"'
(Sachin Kumar) 0/ &
Regional Officer, Nagaur
: i rissioner Office, Sindhi Colaony,
COP;’ tc}].)islrict Forest Officer, ']Odhptlllrt] (C:Elﬁ;;l]:&?tlchi(:ﬁ:d the matter to DFO Nagaur for
' ith the reques !
s COIOII} f—l, JO’(:J'IT ;Ir()}}; if the mine arca under reference lies within jurisdiction
. 3 1
compliance ol Hon bl = —— 1 -
of District F Ol'tegf({-':(l:r:tgi‘lg‘ﬁ“' for information and necessary action plea
. H g AN - b .
" Dlsmc}: GC:f'frge (Legal), RSPCB Head Office, Jaipur
. Group-In-Lhe 3
?4. File No.- RPCB/NGR/NM

{2
Regional Offfger, Nagaur af
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ANNEXURE- 04

Rajashree Limestone Mine-2, Birla White —’
St M. |[TRUCK NO Contractor PUC Registration Date Age  |Remarks
1 |RJ21GC2373 [Charbh uja 31-Mar-25 16-0ct-80 44
2 |RIZIGE1409 [Maa Shakti 1-Apr-25 31-Oct-08 15
3 |RI19GA2419 |Charbhuja 31-Mar-25 24-Apr-90 34
4 [RI21GC7085 |Maa Shakti | 31-Mar-25 28-May-06 18
5 [RI15GC2406 |Maa Shakti 1-Apr-25 3-Oct-96 28
6 |RI21GA5449 (Cha rbhyja 31-Mar-25 16-Nov-94 29
7 |RJ19GC2143 |Maa Shakti 4-Apr-25 7-Dec-11 12
& |RI27GB0347 Charbhuja 31-Mar-25 17-Mar-i1 13
9  [RIZZGB2699 |Maa Shakti 1-Apr-25 14-Feb-12 12
10 |RI21GC2537 |Charbhuja 1-Apr-25 24-Apr-04 20
11 |RI21GB5273 |Maa Shakti 1-Apr-25 28-Nov-96 27
12 |RJ21GB6O1O |Maa Shakti 1-Apr-25 5-Apr-99 25
13 |RI21GC2084 Charbhuja 31-Mar-25 16-Apr-85 39
14 |RI21GBA547 |Maa Shakti 1-Apr-25 13-lan-00 24
15 |RI19GCO230 |Maa Shakti 1-Apr-25 22-Mar-11 13
16 |RI21GC7998 Charbhuja 31-Mar-25 10-Feb-06 18
17 |RI26GAS5911 [Charbhuyja 31-Mar-25 13-Mar-06 18
18 |RI1SGF0325 |Charbhuja 1-Apr-25 11-Mar-02 22
19 |RJ19GA7882 Charbhuja 31-Mar-25 01-Aug-92 32
20 [RI191GH362 |Maa Shakti 1-Apr-25 22-Mar-83 41
21 |RI21GC9001 Charbhuja 31-Mar-25 22-Feb-07 17
22 |RI27GB6154 Charbhuja 31-Mar-25 15-Apr-94 30
23 |RIZ1GAA50% [Maa Shakti 1-Apr-25 15-Jul-95 29
|24 |RI02GA3274 |Maa Shakti 1-Apr-25 13-May-09 15
25 |RI1AGB6470 Charbhuja 1-Apr-25 8-lan-08 16
26 |RI21GA2227 |(Maa Shakti | 31-Mar-25 21-Jul-90 34
27 |RI30GA2531 Charbhuja 31-Mar-25 22-Jui-11 13
28 |RI21GA4087 |Maa Shakti 1-Apr-25 11-Jan-95 29
2% |RIOBGSE48 Charbhuja 31-Mar-25 9-Nov-04 19 RC Suspended
30 |RJ27GB0258 Charbhuja 31-Mar-25 7-Mar-11 13
31 [RI43GA3484 Charbhuja 31-Mar-25 11-Nov-03 20
32 |RI27GC6361 [Charbhuja 1-Apr-25 9-Jan-06 18
33 |RI21GC0203 |Maa Shakti 1-Apr-25 1-Jan-97 27
34 |RI19GB8979 |Maa Shakti 1-Apr-25 8-May-05 29
35 |RI27GCa221 Charbhuja 31-Mar-25 26-Mar-02 22
36 |[RIOBGAS888 |Charbh uja 31-Mar-25 1-Feb-12 12
37 |RJ21GB4630 |Maa Shakti 1-Apr-25 18-Nov-96 27
38 |RI21GD5893 [Charbhuja 6-Apr-25 20-5ep-07 17
32 |RJ21GD2339 |[Cha rbhuja 1-Apr-25 18-Jun-07 17
40 |[RI21GC0O684 |Charbh Uja 31-Mar-25 1-Apr-81 43
41 |RI27GE1815 |Maa Shakti 1-Apr-25 8-Apr-05 19
42 |RI191G7253 [Charbhuja 1-Apr-25 15-0ct-88 36
43 |RI2IGE3173 |Maa Shakti 1-Apr-25 29-May-08 15
44 |RI30GA2745 Charbhuja 1-Apr-25 5-Nov-11 12
45 |RJ21GC5283 Charbhuja 31-Mar-25 9-Feb-05 19
46 [RI19GD1102 |Charbhuja 1-Apr-25 1-Jul-96 28
47 |RI21GB6224 |Maa Shakti 31-Mar-25 27-Apr-96 28
| 48 |RIZ0GA3332 Maa Shakti 1-Apr-25 20-Apr-09 15 RC Suspended
49 |RJ27GB9209 Charbhuja 31-Mar-25 15-Mar-11 13
50 [RJ191G7151 |[Charbh uja 31-Mar-25 21-Jul-82 42

Fer UttraTech Cement Limitad

(Unit : Birla W i)

=0 Xu’thoﬁsed Signatory
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| 51 [RI27GA6983 |Niaa Shakti | 1-Apr-25 9-Jul-09 15
52 |RI27GB6103 |Maa Shakti 1-Apr-2% 30-Jan-95 29
53 |RJ21GC5167 Charbhuja 31-Mar-25 2-Dec-04 19
54 |RJ21GC6881 |Maa Shakti 1-Apr-25 21-Gct-05 i9
55 |RI21GCE772 |Maa Shakti 1-Apr-25 2-Feh-06 18
56 |RJ19GB2843 [Maa Shakti 1-Apr-25 30-Dec-09 14
57 |RI21GC6201 |Maa Shakti 1-Apr-25 31-Dec-09 14
58 |RJ27GB4241 |Maa Shakti 29-Mar-25 20-Oct-12 12
59 |RI27GA7044 [Maa Shakti 1-Apr-25 28-Jul-g9 15
60 |RI21GB8709 ([Magz Shakti 31-Mar-25 29-Apr-99 25
61 |[RJ191G909o Charbhuja 31-Mar-25 11-Apr-89 35
62 [RI21GB4290 |Charbh uja 31-Mar-25 6-Apr-99 25
63 |RJ192G1211 Charbhuja 31-Mar-25 17-Feb-90 34
64 |RJ1SGAT7001 Charbhuja 1-Apr-25 6-Oct-07 17 ]
65 |RI27GD6031 Charbhuja 1-Apr-25 7-Jun-06 18
66 [RI19GD1382 [Maa Shakti 1-Apr-25 27-lun-13 11
67 |RI21GC5328 Charbhuja 1-Apr-25 22-Aug-03 21 RC Suspended
68 |RJ19GC1373 Charbhuja 1-Apr-25 15-Oct-96 28
69 |RIDIGAT794 Charbhuja 31-Mar-25 4-Jan-13 11
70 [RI27GB1212 Charbhuja 31-Mar-25 21-Jun-08 16
71 [RI27GD4158 Charbhuja 31-Mar-25 25-Jun-04 20
72 [RI19GA7701 [Maa Shakti 1-Apr-25 16-Dec-92 31
72 |RI22GA8573 |Maz Shakti 1-Apr-25 2-Nov-00 23
74 |RI19GD4746 |Maa Shakti 1-Apr-25 14-Mar-14 10
75 |RI19GA7433 Charbhuja 5-Apr-25 28-Nov-07 16
76 |RI21GC2606 Charbhuja 31-Mar-25 6-May-96 28
77 |RI191G5776 |Maa Shakti 1-Apr-25 1-Mar-88 36
78 |RJ19GC1617 Charbhuja 1-Apr-25 24-Qct-96 28
79 |RI21GC8008 Charbhuja 1-Apr-25 17-Nov-06 17
80 |RJ21GCO228 Charbhuja 1-Api-25 3-Jul-02 22
81 |[RI21GA6867 |Maa Shakti 1-Apr-25 20-Feb-97 27
82 |RI14GP1363 |[Cha rbhuja 31-Mar-25 4-Mar-06 18
83 |RJISGD7042 |Maa Shakti 1-Apr-25 9-Jul-99 25 o
84 (RI19GF7748 Charbhuja 1-Apr-25 29-Oct-03 20
85 |RJ21GE1291 Charbhuja 1-Apr-25 3-lun-08 16
86 |RI21GC2416 Charbhuja 31-Mar-25 12-Nov-01 22
87 |RJ21GC7317 Charbhuja 1-Apr-25 26-Aug-06 18
88 |RI19GB3829 (Maa Shakti 1-Apr-25 11-Dec-09 14
89 [RI19GDO174 Charbhuja 31-Mar-25 16-Apr-13 11
90 |RJ14GA3459 [Cha rbhuja 31-Mar-25 3-jun-13 11
91 |[RI19GG3622 |Charbhuja | 31-Mar.25 13-Sep-04 20
92 |RI22GB2548 |Charbh uja 31-Mar-25 27-Dec-03 20
83 |RIZ1GB8725 |Maa Shakti 1-Apr-25 20-Aug-96 28
24 |RI30GA1936 [Maa Shakti 1-Apr-25 12-May-10 14
95 |RI2Z1GC1237 Charbhuja 1-Apr-25 10-Feb-0p 18
96 |RI19GF4083 Charbhuja 1-Apr-25 21-Jan-1¢ 12
97 |RIISGF6020 |[Cha rbhuja 1-Apr-25 24-)Jan-01 23
98 |RI27GB6351 |Maa Shakti 31-Mar-25 11-Aug-10 14
29 |RI21GE1558 |Maa Shakti 17-Jan-25 12-Dec-08 15
100 [R121GC8116 Charbhuja 1-Apr-25 24-Feb-06 18
101 |RII9GF6202 [Maa Shakti | 31-Mar-25 I-May-03 21
162 {RI216CS602 [Charbhuja | 1-Apr-35 24 Jan-05 19 ]

For UitraTech Cement Limited

(Unit : Biria White
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102 |RI27GD3563 |Charbhuja 31-Mar-25 3-Aug-05 19
104 |RI21GC5452 |Charbhuja 1-Apr-25 16-Aug-05 19
105 [RJ21GD1388 |Charbhuja 1-Apr-25 7-Mar-07 17
106 |RI1SGCS006 |Maa Shakti 1-Apr-25 6-Feb-13 11
107 [RI27GD3730 |Charbhuja 31-Mar-25 13-Aug-03 21
108 |RJ21GC6833 |[Maa Shakti | 27-Mar-25 26-Now-05 18
109 |RI21GC0O649 |Maa Shakti 1-Apr-25 8-Apr-83 36
110 |RJ21G2670  |Maa Shakti 1-Apr-25 2-Apr-04 20
111 |RI27GCO985 |Maa Shakti 1-Apr-25 10-Mar-11 13
112 |RJ21GC5780 |Charbhuja 1-Apr-25 28-Mar-05 19
113 |RI21GCO644 |Maa Shakti 1-Apr-25 22-Apr-03 21
114 |RI19GF5432 |Maa Shakti 27-Mar-25 16-Aug-02 22
115 |RI06GCY955 |Maa Shakti 1-Apr-25 1-jul-24 0
116 |RJ14GH5906 |Charbhuja 31-Mar-25 11-Nov-16 7
117 |RI21GBB765 |Maa Shakti 1-Apr-25 2-May-17 7
118 |RJ21GCOOT73  |Maa Shakti 1-Oct-25 28-Feb-18 6
119 |RJ192G2793 |Charbhuja 1-Apr-25 28-Feb-18 6
120 |RJ1SGD1708 |Charbhuja 1-Apr-25 23-Jul-13 11
121 |RJ19GC8168 |Charbhuja 4-Apr-25 14-Dec-12 11
122 |RI9GBO647 |Maa Shakti 1-Oct-25 31-Mar-09 15
123 |RI19GC1407 |Charbhuja 31-Mar-25 14-Nov-95 28
124 |R127GB4255 |Maa Shakti | 31-Mar-25 5-Jun-97 27
125 |RJA3GA2770 |Charbhuja 31-Mar-25 8-Apr-02 22
126 |RJ26GB039% |Charbhuja 1-Apr-25 12-Mar-12 12
127 |RI19GF1099 |Maa Shakti 1-Apr-25 16-Jan-02 22
128 |RIZIGBLOX8 |Maa Shakti 1-Apr-25 30-Nov-12 11
129 |RJ19GG8601 |Charbhuja 31-Mar-25 30-Mar-05 19
130 |RJ19GE84B3  |Maa Shakti | 31-Mar-25 29-Nov-99 24
131 |RIZ1GE1067 |Charbhuja 1-Oct-25 11-Oct-07 17
132 |RJ19GA8649 |Maa Shakti 1-Apr-25 S-May-08 16
133 |RI21GA2028 |Maa Shakti 31-Mar-25 18-Aug-07 17
134 |RJ14GB7846 |Charbhuja 31-Mar-25 15-Mar-08 16
135 |RJ24GA2211 |Maa Shakti 31-Mar-25 16-Aug-96 28
136 |RI21GC0463 |Charbhuja 31-Mar-25 14-Mar-97 27
137 |RI19GG1431 |Maa Shakti 1-Apr-25 24-Jan-03 21
138 |RJ15GF4791 |Maa Shakti 1-Apr-25 19-Dec-02 21
139 |RI27GB1522 |Maa Shakti 1-Apr-25 19-Sep-11 13
140 |RIZ1GA4474 |Maa Shakti 1-Apr-25 25-Jun-10 14
141 |RJ27GAB003 |Charbhuja 1-Apr-25 26-Feb-10 14
142 |RIZ1GC6675 |Charbhuja 1-Apr-25 11-Apr-95 29
143 |RIZ3GA1902 |Maa Shakti 1-Apr-25 26-Feb-08 16 RC Suspended
144 |RI37GAL498 |Charbhuja 1-Apr-25 20-Apr-11 13 RC Suspended
145 |RJ19GC3414 |Maa Shakti 1-Apr-25 23-Feh-12 12
146 |RI19GF5155 |Maa Shakti 1-Apr-25 25-Mar-03 21
147 |RI36GA1285 |Charbhuja 31-Mar-25 13-May-10 14
148 |RI2Z7GA9208 |Maa Shakti 31-Mar-25 25-May-91 33
149 |RI2Z7GA8B574 |Charbhuja 31-Mar-25 31-May-10 14
150 |RJ19GE931% |Charbhuja 31-Mar-25 1-Jan-02 22
151 |RJ21GCS5416 |Maa Shakti 1-Apr-25 8-Dec-04 19
152 |RJ21GC1748 |Maa Shakti | 31-Mar-25 23-0ct-03 21
153 |RJI21GB4116 |Charbhuja 1-Apr-25 25-Jun-98 26
154 |RJ21GE2245 |Charbhuja 1-Apr-25 23-Apr-09 15

For UitraTech Cement Limited

S —

;Authorised Signatory

(Unit; Bigla WhlleR




155 |RJI19GC7170 |Maashakti | 1-Apr-25 25-May-12 12
156 |RJ19GC6294 |Maa Shakti 1-Apr-25 5-Oct-96 28
157 |RJ191G5597 |Maa Shakti 31-Mar-25 27-May-03 21
158 |RJ21GC9488 |Maa Shakti 1-Apr-25 23-Mar-92 32
159 |RJ19GA2266 |Charbhuja 1-Apr-25 13-Apr-06 18
160 |RJ14GB3412 |Maa Shakti | 31-Mar-25 29-May-07 17
161 |RJ19GB6910 |Maa Shakii 1-Apr-25 19-Nov-92 31
162 |RJ21G2130 Charbhuja 31-Mar-25 6-Nov-75 48
163 |RJO6GC1866 |Charbhuja 1-Apr-25 1-Mar-02 22
164 |RI21GC8102 |Charbhuja 1-Apr-25 29-Dec-04 19
165 |RJ19GD2185 |iMaa Shakti 1-Apr-25 15-Dec-94 29
166 |RJI21GC1276 |Charbhuja 1-Apr-25 9-Dec-03 20
167 |RI19GA3166 |Charbhuja 1-Apr-25 1-Jul-91 33
168 |R1I19GG4025 |Maa Shakti 31-Mar-25 18-Oct-04 20
168 |RI04GB1887 |Charbhuja 31-Mar-25 22-May-99 25
170 |RI19GC4691 |Maa Shakti 1-Apr-25 11-May-12 12
171 |R}19GG2425 |Charbhuja 1-Apr-25 6-Sep-16 3

172 |RI19GC7331 |Maa Shakti 1-Apr-25 2-]an-98 26
173 |RI191G5588 |Maa Shakti 1-Apr-25 24-Feb-83 41
174 |RI21GC7810 |Charbhuja 1-Apr-25 24-Jan-06 18
175 |RI19GH2Z826 |MaaShakti | 31-Mar-25 27-Mar-06 18
176 |RJO1GB2099 |Maa Shakti 1-Apr-25 4-Feb-14 10
177 |RIO6GB2906 |Maa Shakti | 31-Mar-25 26-Jul-96 28
178 |RI26GAG546 |Charbhuja 29-Jan-25 10-Dec-07 16
179 |RI15GA4559 |Maa Shakti | 27-Mar-25 11-Jan-00 24
180 |RI21GCE318 |Charbhuja 1-Apr-25 30-Dec-06 17
181 |RJI19GD&372 [Charbhuja 1-Apr-25 17-Nov-99 24
182 |RI21GC2316 |Charbhuja 31-Mar-25 10-Oct-97 27
183 |RI2Z1GC0O882 |Maa Shakti 1-Apr-25 14-Jut-99 25
184 |RJ2Z1GC6485 [Charbhuja 4-Apr-25 28-Dec-05 18
185 |RJ21GC5425 |Charbhuja 31-Mar-25 293-lun-05 19
186 |RIZ6GA0401 |Maa Shakti 1-Apr-25 13-Nov-06 17
187 |RIZ7GBY9874 |Maa Shakti 1-Apr-25 3-May-99 25
188 |RI21GD5460 |Maa Shakti 1-Apr-25 19-lan-08 16
189 |RIZ7GAT7431 |Charbhuja 31-Mar-25 3-Mar-09 15
190 |RI23GA0963 |Maa Shakti 1-Apr-25 1-Nov-06 17
191 |RI32G3071 Maa Shakti 1-Apr-25 29-5ep-92 32
192 |RI14GA0429 |Maa Shakti 1-Apr-25 4-May-05 19
193 |RJ14GGS013 [Charbhuja 31-Mar-25 15-Feb-00 24
194 |RJ14GD9497 |Maa Shakti 1-Apr-25 8-Dec-11 12
195 |RI21GD1896 |Charbhuja 1-Apr-25 20-0ct-07 17
196 |RI30GA2203 |Charbhuja 31-Mar-25 15-Jan-96 28
197 |RI2Z7GE2171 |Charbhuja 31-Mar-25 28-Jul-04 20
198 |RI21GA4517 | Charbhuja 1-Apr-25 17-Jun-95 25
199 |RJ27GC4280 |Charbhuja 31-Mar-25 6-May-02 22
200 |RI19GC4343 |[Charbhuja 1-Apr-25 18-Apr-12 12
201 |RJ18GB2510 |Maa Shakti 1-Apr-25 25-Nov-09 14
202 |RJ19GC8736 |Charbhuja 10-Apr-25 19-Nov-97 26
203 |[RI21GC2987 |Maa Shakti | 31-Mar-25 28-Feb-02 22
204 |RI21GB5591 |Charbhuja 1-Apr-25 17-Nov-15 g

205 |RI21GD145% |Maa Shakti 1-Apr-25 23-Mar-05 19
206 |RJ21GC2318 |Maa Shakti 1-Apr-25 29-Jan-92 32

For UltraTech Cement Limited

{Unit

Z= pufhorised

: Birla Whi‘ﬁ

Signatory




207 |RJ19GB7913 |Harsh Ent. 4-Apr-25 4-Feb-11 13
208 |RJ19GFA%80 |Charbhuja 1-Apr-25 1-Nov-02 21
209 |RI21GC2458 |Maa Shakti 1-Apr-25 2-5ep-03 21
210 |RJ21GC2052 |Harsh Ent. 4-Apr-25 19-Aug-03 21
211 |RJ19GE9800 |Charbhuja 31-Mar-25 1-Nov-01 22
212 |RI19BGB6134  |Charbhuja 1-Apr-25 1-Aug-95 29
213 |RI19GC2104  |Charbhuja 1-Apr-25 12-Jun-09 15
214 [RI19GD4113  |Charbhuja 1-Apr-25 28-Jan-14 10
215 |RIZ2GA2480 |Charbhuja 1-Apr-25 30-Dec-00 23
216 |RJZ6GA6565 |Charbhuja 31-Mar-25 14-Nov-07 16
217 |RI36GA1329 |Charbhuja 29-Mar-25 14-Jun-10 14
218 |RJ27GB0372 |Maa Shakti 1-Apr-25 22-Mar-11 13
For UitraTech Cement Limited

{Unit : Birla Whitg{

uthofised Signatory
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Authorised By
GOVERNMENT OF RAJASTHAN

Baic e O 1{ 19;?‘:,'_24

Time ' 13:02:55 PM

Validity upto ¢ 31/0372025

Certificate SL, No, : RIC2100110004401
Registratton Ng, : R)21GC2373
Date of Registration : 16/Cct/1980
Month & Year of Manutacturing : Qclober-1580

Valid Mobite Number : rerve1360

Emission Norms : BHARAT STAGE 1
Fuel : DIESEL

PUC Code : RJ0210011
GSTIN H

Fees : Rs.100.00

MIL cbservation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant {as Inits (as . B
Sr. No. applicable) applicable) Emission limits (upto 2 decimal
places)
1 2 3 4 5
Carbon Manoxide {CO) percentage {%)
Idiing Emissions R
Hydracarbon, {(THC/HC) ppm
o percentage (%)
High idling
emissions RPM RPM 2500 £ 200
Lambda - 1+0.03
" Light absorption .
Smoke Density coefficient i/metre 2.45 0.46

This PUC certificate is systamn generated through the national register of mator vehicles and does
hot require any signature.

L
n e BT

R
Mot - 4. Vehicle owne_rséé___ Jitik

their nﬁﬁfﬂé,numbers to registerad vehicle by logging to hﬂps:ﬂpuc‘parivahan.gov‘in
3T

“Authorised Signature withi stagp offijc Opejator
SOmMMm x 20 mm AL

",
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Form 59

S
[Sea rules 115 (23} 4 ;v

EoHutien Under Control Certificate

Authorised By ;

CSOVERMMENT OF RAASTUARY
‘Date 7 T 02/10/2024 ) o

Time : 10:18:33 AM

Validity upto : 01/04/72025

Certificate SL. No. : RJ02100110004477

Registration Mo, : RIZ1GE1409

Date of Registration . 31/0ct/2008

Month & Year of Manufaciuring : Cetober-1892

Walid Mobile Number : A1 3609

Emission Norms : BHARAT STAGE [

Fuel : DIESEL

PUC Code : RI0210011

GSTIN :

Feas : Rs.100.00

MIL observation : No

hicle Photo with Registration plate e
60 mm x 30 mm :

Measured Value

Pollutant {as Units {as : . M )
Sr. No. applicable) applicable) Emission limits (upt:l:cizglmal
i 2 3 4 5
Carbon Monoxide (CO) percentage {%)
Idling Emissions
Hydracarbon, (THC/HG) ppm
cQ percentage (%)
High idling
emissions RPM RPM 2500 £ 200
Lambda - 1+0.03
. Light abserption .
Smoke Density coefficient 1/metre 2.45 0.42

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

blote : 1. Viehicle owners Lo link thelr mobite numbers 1o registered vehicle by logging to hitps://puc.parivaban.gov.in

: F -
Authorised Signature witt stamp of PUC }Jf:gré:to‘r
_f0mm x 20 mm ) ¢ "
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Authorised By ;
GOVERNMENT OF RAJASTHAN '

Date ¢ 0171072024

Time ¢ 15:49:58 PM

Validity upto :  31/03/2025

Certificate SL., No. : RI02100110004423
Registration Mg, : RJ19GAZ2419

Date of Regiatration : 28/Apr/1990

Month & Yaar of Manufacturing : April-1990

Vialid Mobile Number : FH1360

Emission Norms : BHARAT STAGE I
Fuel ! DIESEL

PUC Cade ; RJO210011

AsTIN H

Fees : Rs5,100.00

MiL observation H No

Vehicle Photo with Registration plate
60 mm x 30 mm

——

Meazur 3d Value
Emission Hmits {upto 2 decimnt

Pollutant (as - Units (as

applicable) applicable) places)
1 2 3 4 3
Carben Monoxide (CO) percentage (%)
Idling Eriisslons
Hydracarbon, (THC/HC) ppm
O percentage (%)
High idling -
emissions RPM RPM - 2500.% 200
Larmbda - 1+0.03
Light absorption .
Smoke Density coefficient 1/metre 2.45 0.36

This PUC certificate is systemn generated through the national reglster of motor vehicles ard does
not require any stgnature,

Note - 1, Vehicle rmmérs to link their moblle numbars to reglstered vahicls by logging to hitps #ipuc.parivahan, gov.in

Au["lansad S;gna.une with °tamp Ucﬁeramr
B80mm x 20 mm
X SHmar
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Form 59

[See rules 115 (2)]

Eqilution Under Control Certificate

-Authorised By :
GOVERNMENT OF RAJASTHAN

|

Date : 01/10/2024
Time © 19:08:20 PM
Validity upto 31/03/2025

| Certificate SL. Ne.

Registration No,
Date of Registration
Month & Year.of Manufacitsing
Valid Mobile Number
‘mission Norms
Fuel
PUC Code

GSTIN
Fees

ik observation

RJO1600080012250
RJZ1GC7085
29/May/2006
May-2005

0000

BHARAT STAGE III
DIESEL

R3I0160008

Rs.100.00
Na

Vehicle Photo with Registration plate
60 mm x 30 mm

N
. Measured Value
Pollutant (as Units (as - Lo h
Sr. No. applicable) applicable) Emission limits (upto 2 dacimal
nlaces)
1 2 3 5
Carbon Monoxide {(CO) percentage (%) |
Idling Emissions |
Hydrocarbon, {THC/HC) ppm
Co percentage (%) ||
High idling :
emissions RPM RPM 2500 + 200 |
Lambda - '
o ‘ Light absorption o
Smake Density coefficient 1/metre 1.87
This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature, _
s — "

I Note : 1. Vehicle owners to fink thelr mobile humbers to registered vehicle by |

I_BUﬂm X 20 mm

09ging 1o nttps./puc.parivahan.gov.in

Authorised Signafure with stamp of PUC Operalor-
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! Authoriged By:

_BOVERNMENT oF RAJASTHAN

——— T

Date _712/10/2024 -
Time 11:54:17 AM
Validfty upte : 01/04/ 2025

Cerlificala g, Ng.

RI027004 70001747
. Registration g, : RI18GC2406
i Date of Registration : 03/0ct/1595
i Month & Yaar of Manufacluring : Octaber-19gg
;i Valid Mobile Numbey : "geTs
Emission Morms : BHARAT STAGE
Fuel : DIESEL
PUC Code H RIO276047
GETIN !
Feas
MIL cbservation

Rs, 100,00
Mo

Vehicle Photg with Registration plate
60 mm x 30 mm

Pollutant as

Units (as i Measured valye
app"cable) applicable) Eﬂ‘llSS‘CIﬂ limits {upto 2 dec[ma]
places)
1 2 3 4 5
Carbon Monoxide {CO) percentage ( %)
Idling Emissiong - . .
Hydrocarhon, (THC/HC) ppm
co Percentage (5)
High idling i e s
eMissions RPM RPM 2560 + 209
Lambda - 1+ 0.03
: Light absorption
Smoke Density Coefficient 1/metre _ 2.45 1.88

This pUC certificate jg System generateqd through the national regigte of motar vehicles ang does
not requiire any signature

Authorised Signature-wifh stémﬁ;bl_'gEUC hberf!
80mm x 20 mm '
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[See rutes 115 (2)]

“Polt son Under Gontrol Certificate

Auth.orised By :

GOVERNMENT OF RAJASTHAN
Date © o 0L/10/2024

Time - 12:34:45 PM

Validity upto : 3170372025

Certificate SL, No, RIG2100110004385
Registration Mo, RIZ1GAS449

Date of Reqistration 16/Nov/1994
Monlh & Year of Manufaciuring HNovember-1934
Valid Mobile Number reaatq369

Emission Norms BHARAT STAGE 1
Fuel DIESEL

FUC Code RI0210011

GBTiN

Fees Rs.100.00

MIL observation MNo

Vehicle Photo with Registration plate
60 x 30 mm

Polutant (as
Sr. No. applicable)

1 2
Carbon Menexide (CO)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High idling -
emissions RPM
Lambda
Smoke Density "*9';;:%?;?”

This PUC certificate is system generated through the national register of maotor vehicles and does

| Measured Value

Units (as
applicable) . Emission limits (upt:l:ci:t;imal
3 4 -1

percentage (%)

ppm
percentage (%)
RPM 2500 200
. 1 %0.03

1/metre 2.45 0.41

not reguire any sionature,

e ———

- o

Vel'ucla@)&mers lo IInk !ﬁ'elr mobie numbers to registered vehicle by logging to https:/puc.parlvahan.gov.in

Authorised Stgr%tum th..sigmp r}f{-fléuc Operator

&0mm x 20 mm B m\ - .r“'-“‘




ANeGCa143
Month & Yr.of Mfg.

2917
Ladery
Uniaden we. (kgs}

016200/6000
Whee{ Base

arEm,
@ g‘scylfnders

L]

&

b~ ful 25

ﬂ T—TB) Olc“é?\%z rzﬁ% nt of Réjasthan

__Cartificate of Reglstration

| BT D

AL

Oare of Reg,

———
T07/12/2011 0

Owivar
S, Mo, @
2

nm N
Ritsccaias
Chasils i, :

Enging My,
SHTTCLEATF 10020
Overrer Namig. 3

Son/Uaughter Wl of
BHANVARUY RAM

ddrasy
58 MUNOELO KA BASS DIHANAPRA
TEH MERTA
NAGAUR ? I,A‘JNS

. “._'f. ?‘ Mm.é'
Maker's Name

TATA
Mcde‘lﬁurme .
Cn'l: 1613742 CowL

our

NP
Body Type
Sﬁt%%tanding
6

g\mp-(_
0.2 BUDHANIY,
Registration Authority

T B NAGAUR

¥ scanned with OKEN Scanner



Form 59

[See rules 115 (2)]
Pollutio der Control Certifi
Authorised By :
GOVERNMENT OF RAJASTHAN
Date : 05/10/2024
Time : 07:34:53 AM
Validity upto 2 04/04/2025
Certificate 5L. No. : RJ02100110004602
Registration No. : A119GC2143
Date of Registration : 07/Dec/2011
Month & Year of Manufacturing : December-2011
Valid Mobile Number : rrerE084
Ernission Narms i BHARAT STAGE III
Fuel : BIESEL
PUC Code : RJ0210011
GSTIN H
Fees : Rs.100.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as Units (as Measured Value

Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
1dling Emissions
Hydrocarbon, (THC/HC) ppm
Co . percentage (%)
High idling
emissions RPM- RPM 2500 + 200
Lambda - 1+ 0.03

Smoke Density Light absorption

1 coefficient 1/metre 2.45 0.39

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to htips:/fpuc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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\ Form 58
Aum%%d By — . :
B

"ol Gy~ Se lan 115 2)

NTo
Date — RAAsTHA

2 of Registraig, t RIO2100110004394
0 & Year o P RIZ7GBO347
\Efatm Mobilg Nu,,:::‘“fa‘“’"ns P 17/Mar/2011
Fmissk‘“ Normg : Marche1085
l.lei H ...“.13'69
Puc e ! BHARAT STAGE I
odg :
GeTIN ! DIESEL
Foes ! RIO210011

MIL obse :

k Rs,100.00

Vghlde Photo with Regisr — :
m

Sr. No. ! Pollutant (as f ' tieasured Value
. Units (as

. applicabl j ; Emisslon limits (upto 2 decimal

: = [ ‘e) appllcable) places)
B . U 3 ; LI T

- Idling Emissions |- Carbon Monoxide—‘lgt‘:g? percentage (%) : ..

: Hvdfacarhon, (THC{HC} " ppm 4

€o kl percentage (%)

Highidling Tk O
emissions | RPM L RPM . 25004 200
" PR T | 1zom o
iSake De".S*_tV ' gcoefﬂcient JnES 2.45 054
rtificate is system generated through the national
; This PUC ce ROk require any signature, l‘eglsl:er of rnotor vehzdes and does
B l“ [ 5 m' " -
- Note:: 1. Vemde oﬂ%fs to fink ‘“3\"“’"“3 "‘”"b”“m”g's‘e“"’ Vet by logging to hitpsipuc. parivatian govin
: g a7
of I?C_Operator
3 p
W

Wi biins . .

(¥ scanned with OKEN Scanner
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Form 59
[See rules 115 (2))

I r |

Auihunsed By
GOVERNMENT OF RAJASTHAN -
M. —__-__T____———-—_ = i
Date 02/106/2024
Time : 13:157:30 PM

Vaiidity upto : 01/04/72025

Certificate SL, No, : RI02100110004505
Registration Ng. H RI27GB26%9

Date of Registration : i4/Feb/2012

Month & Year of Marnutacturing : Januarg-2012

Valid Mobils Number H resitgaag

Emisslon Norma : BHARAT STAGE M1
Fuet i DIESEL

PUC Code : RJD210G11

GETIN :

Fegs : Rs.100.00

MIL obsarvation T No

Vehicle Photo with Registration plate
60 mm x 30 mm

——— e —————————
Measured Value

Sr. No. Foliutant (ag Units {as

applicabla) applicable) Emission timits (upt:é;-:;nmal
1 ) S . 3 . . .
Carban Monoxide (€C0O) percentage (%)
Idling Emissions -
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idting
emissions RPM RPM 2500 = 200
Lambda - 10,03
= . Light absorptian
Smoke Density | coefficient 1/metre 2.45 0.39

This PUC certificate js systemn gengrated through the national register of motor vehicles and does
not require any signature,

(g s
. =5
lole : 1. Vehicla Wnersdp’)lr-k their-.;-:\ob{:%numbars to registered vehicls by logging to hitps:/puc.parivahan, gov.in
— At
utharise. Signature w%kstamp (T OPW_
nm x 20 mm q%}




je

v W

31, .x!__e-t-.u.k_

TS o

IMYSAAN

ey

o

_..‘._;:_.u._,{,:...

NN

] .W.. P

VR T T L

e ey Rt



[See rules 115 (2)]

" Pbllution Under Control Certificate
Authorised By :

| GOVERNMENT OF RAJASTHAN
Date : 0271072024 ;ELmr aﬂﬁt%
Time :  11:56:50 AM TR TR
Validity upto : 01/04/2025 S
Certificate SL. No. : RI02100020014296
Registration No. : RI21GC2537
Date of Registration : 24/Apr/2004
Month & Year of Manufacturing : April-2004
Valid Mobile Number : MRALTTEOS
Emission Norms : BHARAT STAGE II1
Fuel : DIESEL
"UC Code : RJ0210002
GSTIN :
Fees - : Rs.100.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant {as Units (as .- TR :
Sr. No. applicable) applicable) Emission limits (upto 2 decimal
places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
fdling Emissions
Hydrocarbon, {THC/HC) ppm
co percentage (%)
High idling
emlssions RPM RPM 2500 + 200
Lambda - 1+ 0.03
. Light absorpticn
Smoke Density coefficient 1/metre 2.45 0.62

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to hitps:/puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
80mm x 20 mm
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Acg. No. Dale of Reg.
Rz tGBSITY 281111994 :
Chassis Na, Cranay 3
3004110125404 51.No. 3
ety M. :
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Owner Hame
BAFIK
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SO LALU KHAN
Address
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Form 59 ) _:’//;

Pollution Under Contro) Certificate
Authorised By :
GIWERNMENT NF DA 1ASTHAN

[See rules 115 (23]
|

|

Date 02/10/2024

Time 13:58:13 PM

Validity upto 01/04/2025

Ceriificate Si_. No. RIOZ700470001775
Registration No. RJ21GB5273
Date of Registration 28/Nov/1996
Month & Year of Manufacluring Janusry-1986

Valid Mobile Number mTeIS

Emission Norms BHARAT STAGE 1
Fuel . DIESEL

PUC Code : RIOZ70047
B3TIN :

Fees : Rs. 100,00

MIL ohsarvation No

Vehicle Photo with Registration plate
Bl“ ~im x 30 mm

Pollutant (as
Sr. No. applicable)
1 2

Carben Monoxide (CO)

Idling Emissions
Hydrocarbon, {THC/HC)

co
High idling
emissions RPM
Lambda
~ Smoke Density l..igl:;:rbﬁi?;gltzlon

. Measured Value

ag:lli?aﬁ:) Emission limits ( upt::': cﬁ?mal
; . :
percentage (%) ”
ppm
percentage (%)
RPM 2500 & 200
- 1+ 0.03
1/metre 2.45 1.93

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

P I

— <

p

e S
oo O] )
N1 Vehicle@ﬁ-fers fo Iinklsth\eirfmobﬂe numbers to registered vehicle by logging to hitps:/fpuc.parivahan.gov.in

Authosised Sign%@ré’«&}th sf,%ﬁ‘ap o I

B0mm x 20 mm **, gl

—
FUC Opgfator..




(%

Government of Rajasthan (T:

Certificate of Registration

== Reg. No. Date of Reg.
i RJ21GB6010 05/04/1999
ez ==, Chassis No. Owner
~ 373011B8Q702613 Sr. No. "
5 - Engine No. ' —
— 697D22B8Q710383 =
. PRI .
" M gy Owner Name
7 JAMALUDIN
Fgel Used Son/Daughter/Wife of
. DIESEL HAKIM KHAN
%, Address

BASNISIYA CHARANA BASNI SEJAN TH. M
£RTA NAGAUR RAJASTHAN RJ 342902



- Form 52
i [See rutes 115 (2))

Authoﬁ_sedBy:
GOVER_NiEN_T EF;R&IASTHAN o o

Date . © 02/1072022 0 —
Time P 14:03:30 PM

Validity upto P 01/04/2028

Certificats 51 Ng. H RJ0D2700470001 777
Registration Mo, : RIZ1GB&01G
Date of Regisiration ! 45/Apr/1999
Month & Yaar of Manuracturmg H Apri-1939

Valid Mobile Mumber H b - -1

Emigsion Norms : BHARAT STAGE [
Fuef H DIESEL

PUC Code H RI0OZ270047
GETIN !

Faes : Rs.100,00

MIL observation H No

V-hicle Photo with Registration plate
bv tnm x 30 mm

. Measured Value |
Pollutant (as Units (as : PR g
Sr. No. applicable) applicable) : Emission limits { uptpoI: c::;:lmal X
1 2 3 _ 4 5
Carbon Monoxide {CO) percentage (%)
- Idling Emissions T
Hydrgcarbon, {THC/HC) ppm
Co Percentage (%)
dighidling  —  ~ FUeETeeele)
emissions RPM ) RPM . 2500 = 200
Lambda - 1+0.03
Light absorption .
Smoke Density coefficient 1/metre 2.45 2.07

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,







Form 59
) [See rules 115 (29 \ \\
Authorised By ;
GOVERNMENT OF RAJASTHAN - )
Date - 01/1072024 a
Time 1 12:55:13 PM
Validity upto ¢ 3170372025
Cerlificate SL. No, RJ02100110004398
Registration No. : RIZ21GC2084
Date of Regisiration H 16/Apr/1985
Month & Year of Marufacturing H -1985
Valid Mobile Number sevi350
Emission iNarms BHARAT STAGE I
Fugl DIESEL
PULC Coda RJD210011
GSTIN
Fees : Rs,100.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pailutant (as
$r. No. applicable)
1 =

Carbon Menoxide {CO)

Idiing Emisslons
Hydrocarban, {THC/HC)

Co
High idling .
emissions ] RPM
Lambda
Smoke Density ug:;:%?;g?""

Measured Value

Units (as ission limi U 2 decimal
applicable) Emission limits ( ptglaces)
3 . 4 s

percentage (%)

rpm
percentage (%)
RPM 2500 % 200
- 1+ 0,03
1/rmetre 2.45 0.41

This PUC certificate is systern generated through the national register of motor vehicles and does

i M0 not require any signature.

—e

Pty

-_,.‘\.. =

Note ; 1. Veh:clg,o\mers t%mk tl“rbrmoblle numbers

to registered vehicle by logging to hittps://puc.parivahan.gov.in

“Auticised Srgnatqre with s¥arnp /,6! 'PUC Operator
BOMmx20mm ..

11.\“
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n -si—u-_.: _:: o el -1.-;-.4“! 2= »u::-:\

._wﬁﬂ-.'\.r o2

Validity upt : 03‘;50?4? : o
025

b RI02700470001746
=t of Repistraton P RI19GC0230
Vaig e of Manutacy o 22/Mar/2011
e g i
omsg T areta .
o ! BURO2
PUC Code ! DIESEL
GSTIN ! RID270047
Fees :
MIL observation 5:.100.00

—_—
Vehicle Photo with Registration plate -}
60 mm x 30 mm i

SRR T P TR

No. { Pollutant (as Units (as L Maasured Value_"
5r. No. ; appllcablg) applica(_bl_e) - Emission limits ° . (upto 2 decimal

T - ) p!aces)
1 : 2 __ 3 ‘_ 4 <

.;‘ . : Carbon Monoxlde (CO) pemntage(%) - -
‘ rdting Emissfonsg Hydrocarbon, (THC/HC) f pp;jm B A m SIS
; | 7, “‘ “ § o percentage(%) W bbbbbb : i :
B N N L ™YY e
| emissions O Ia ml;d; e A Eww e . T Teom- ; |

- - o . *

e, | Light absorption 1/metre 1 2'4‘5:' ol N 225
' Smoke Density 3 _ coefﬁdent ..‘,,._-m..“,,;,;;..,v.ww. e S S '

ot St Lt e w e

T - erated through the national register of moto'
"This PUC certificate Is 'SVStem s . not require any signature,_ - >

s rs to @ikj}‘f%rmdbﬂe numbers to regislere&lvehicle by lo
ote : 1 hide ownel by
POk - u/ o ﬂ_‘;_.-n‘ﬂ_/’z—]

(¥ scanned with OKEN Scanner
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Form 59

1$

[See rules 115 (2))

Pollution Under Control Certificate
Authorised By :
GOVERMUEMT O B4 1A2THAN

Date 02/10/2024

Time : 13:53:15 PM

Validity upto 01/04/72025

Certificate SL. Ne., RINZ700470001773
Registration Mo. RI21GB4547

Date of Registration 13/Jan/2000
Manth & Year of Manufacturing Januann. 1989

Valid aobile Number b7/

Emisslon Narms BHARAT STAGE I
Fuel DIESEL

PUC Code R30270047

GSTIN

Fees Rs.100.00

MIL obrservation Ne

Vehicle Photo with Registration plate
67 mm x 30 mm

Pollutant (as

Sr. No. applicable)

2
Carbon Monoxide {CO)

{dling Emissions
Hydrocarbon, (THC/HC)

co
High idling
emissions RPM -
tambda
. Light absorption
Smoke Density coefficient

This PUC certificate is system generated t

' Maasured Value

ag:liit:ag::) Emission [imits (upt; l:c:;?mal
3 4 5
percentage (%)
ppm
percentage (%)
RPM h 2500 i 200
- 1+ 0,03
1/metre 2.45 1.93

hrough the national register of motor vehicles and does

not require any signature.

5.

i

1o link their mobile numbe

7
1. Vehicle owners
i A LI

rs to registered vehicle by logging to hitps:/fpuc.parivahan.gov.in

i

At . i
Authorised Signaturé with stanip.of PUC Oper&ior

B0mm x 20 mm




STATE TRANSPORT DEPARTMENT

fNAGAUR DTOY
VEHICLE PARTICULARS
%;1:31\:7104272 Regigiration Ho:
; eb-2008 Previous Registration No
. Qwmer Name:
ghter of. RAM SWARODEP
2 RAM NAGAR TUNKLYYA TEH MERTA CEW,.Nagaur.Ra}asﬂwn&zsm
Goods Carrier Vehicle Maker
TRUCK {OPEN BODY) No of Cylindars:
f Manutachuring 2206 :
IFTIA5ATZTO0037 Engine No:
8675.00 Seatfincluding diver):
5 20 Laden Wikg):
Valid upta: 25.0ct-2036 Tax Amount.
21 Mar-2021 Cubic Capacity:
NP Fuel:
25-Qct-2022 yehicle Model
FURD 2 Floor Ares
Active Wheet Base
e of Addrezs done on
tion of Vehicle done on 18-Apr-212

NOC Details:
Black List Details:
Moblie Kot
Emaii &
Pastioutar Feo Rs. 100/- paid vide cash recelpt no RJ211031C3340346 dated 31-0ct-2021.

9414813552

j dﬂ'ner State/Transfer/Conversion Detalls-

g

“ |

bz
PR

v
SR «s*}'{%
BhCETR

RJ21GCT0E0

- SURENQRA SINGH

TATAMOTORS LTD
8

£97TCSEMUZ143768
8

18500

19179

5675.00

DIESEL

SE4B13M2

0.000

4225

5 lneurance From KOTAK MAHINDRA vide policy cortificatefoovemote no PBT/DNA000321785 fs valid from 34-Aug-2021 tn 30-Aug-2022.

| Previous Owner : MUKESH SAINI Previous Regho | RNAGAS4E3
Old State : Rajasthan Entry Dale < AB-Apr-20N9
Transter Date 1 18-Apr-2018 Conversion Date .
Additional Particulars
' NumberDeso & sze of Rogd. Axle Weight(in ¥gs)
™ oy Front: 4000720 4000
:; Rear: 100020 40200
#) Other: 2 2
=Yy Taudent: 2 2
Printed On 31-Ock-2029 10:28:35

Note: Thils I a computar generated mmmmWBMEmd.m docume!

nt can't be used a MV document in the Vehicle

CE Scanned with OKEN Scanner



FOfin 9% |9

N {See rules 115 (2} v
Poliduon Under Control Ceytificate 4
Authorised By ¢
GOVERNMENT OF RAJASTHAN
Nate 01/10/2024
Time 11:0B:57 AM
Validity upto 31/03/2025
Cerlificate SL. Mo, RJO2100110004363
Registration Mo. RIZ1GC7998
Date of Registralion 10/Feb/2006
Month & Year of Manufacturing February-2006
Vafid Mobile Mumber 360
Emissian Nofms EURO 2
Fual DIESEL
FUC Code RI0210311
GSTIN
Fags Rs, 100.00
#ll. observation Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

Poliutant (as

Sr. No. applicable)

1 . 2
Carbon Monoxide (CO)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High idiing
emissions RPM
Lambda

Light absorption

Srmoke Density coafficient

. Measureﬂ \.falue

ag;}gaﬁ:) Emission limits (upt:I: c:o:):imal

" 3 4 5
percentage (%)

ppm
percentage (%)

RPM . 2500 % 200

- 1+ 0.03
1/metre 0.42

2.45

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

2.

BT re
i e

Note : 1. Vehiclé"éwnets to link their mobile numbers to registered vehicle by logging to hitps:#/puc.parivahan.gov.in
. =

“Aul_5d Signatdre with stamp of PUC Operator
60mm x 20 mm
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Form 5% \{a

o _. [See niles 115 (2)]
Jjiution Under Control G fificat :
thorised By :
‘.VFPNALFEHF !-'-t_.AJ&RTHAN
e | 01/10/2024 T :
me . 16:27:07 PM }
alidity upto :  31/03/2025 1=.
Srificate SL. No. RJ0Z700470001723 :
sqistration Na. RJ26GA5911 ’
ate of Registration 13/Marf2006
(onth & Year of Manufacturing tarch-2006 .
alid Mobike Number srrin7ggT \
mission Norms BHARAT STAGE I )
uel DIESEL i
UG Gode RIOZ70047
3STIN i
‘pes . Rs.100.00
AL cbsarv 353

Jel. _& Photo with Registration plate

50 mm X 30 mm

Poliutant {as
Sr. No. applicable)
1 2

i

Carbon Menoxide (CO)

1dling EmIssions
: Hydrocarbon, (THC/HC)

ca
High idling:
emissions; RPN
! tambda
' grmoke Density ng‘;;:f%gg;?\?m

Thi- “UC certificate is-system ge

nerated through the national register of M
not require any signature,

' Measured Value
. Emission limits {upto 2 decimal

Units {as
applicable) places) L
3 T T 5 i
percentage (%)
ppm :
percentage (%) -::
 RPM 2500 & 200 1
- 1+ 0.03
1/metre 2.45 2.07

otor vehicles and does

- WS
=

Note : 1. Vehicle oviners 1o W

=

‘Authorised Signature with- stamp of FA
50mm x 20 mm - e

¥ their mobile numbers o registered vehicle by ¥

peralor

ogging 10 https'.Hpuc.parivahan.gcv.in
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Form 55

[See rules 115 (2)]
1

Autherised By :

GOVERNMENT OF BAJASTHAN -

Date 01/10/2024 )
Time 10:26:43 AM

Validity upto 31/03/2025

Gentificate SL. No. RJDZ210011000435%
Registration No, RI19GAT7882

Dale of Reglstration 01/Aug/1992

Month & Year of Manufacturing August- 1592

Valid Mabile Numbear ka1 380

Emission Normis BHARAT STAGE 1
Fuel DIESEL

PUC Code R1D210Q11

GSTIN

Fees Rs.100.00

MIL observation No

Vehicle Photo with Registration plate
RO mm x 30 mm

Pollutant (as

Sr. No. applicable}

1 2
Carbon Maonoxide {CO)

Idling Emissions
Hydrocarbon, {THC/HC)

€0
High idling
emissions RPM
Lambda
Smoke Deansity Lig:;:%sc?;ﬁ:ton

. Measured Value

Units (as Emission limits~ (upto 2 decimal

applicable)

places)
3 4 5
percentage {%)
ppm
parcentage (%)
RPM 2500 200
- 1+ 0.03
1/metre 2.45 0.52

This PUC certificate is system generated through the national register of motor vehicles and does

pot require any signature.

i LN
b ool
at | ;e

Authorised Sigadture with sta
60mm x 20 mm E

L

f PUC Operalor.

k‘mrr mobile nurnbers (o registered vehicle by logging to hitps:/puc.parivahah gav.in

|



Governmenit of Rajasthan @y (3
/ asthan
Certificate of Registtati!m ®

//
[

Reg.No. Dateaf eo,
RJ19GF0325  11/03/2002

ChassisMo. -
373141MY 2726643
fngine

Ownet Name
CHHOTU KHA
sondDaughter/Wife of
NIYAJ MOHD
Adidres
VYA

® Vehicle Class ﬂg
Goods Carrier

. No. Maker's Narne
FhIgig.lwlﬁ[-'o‘szs. TATAMOTORSLTD
g "SRR
o0

il 1 B oPEN BODY)
Wm Sﬂm‘a"’diﬂg
13 i
No. of Cylinders
e

oA

No.
697 TCABMYZ90015

Dwnar
5t Mo, .
@

%
RIYQ K] DHANI BIRTIVA KHURD RAI
PURPPaii RJ 306105

Supriya
Registration Austhority-

N

MNAGAUR

@ Scanned with OKEN Scanner



Form 59 B

. [See rules 115 (2]
Poluition Under Control Certificate - |
Aathorised By - |
GOVERNMENT OF RAJASTHAN |
Date 02/10/2024
Time : 10:32:43 AM
Validity upto : 01/0472025
Cedificate S5, No. RJO2100110004481
Regisiration No. RIL9GFQ3Z5
Date of Regisiration 11/Mar/2002
Manth & Year of Manufacturing December-2001
Valid Mohile Number w369
Ermission Notms BHARAT STAGE IIT
Fuel DIESEL
PUC Code RIGZ10011
E3TIN
Faes _ Rs.100,00
MIL ohzervation No

Vehicle Photo with Registration plate
60 mm x 30 mm

& RJ1AG -
Foa322s

Pollutant {as

Sr. No. applicable}

1 2
Carbon Monoxide {CO)

Idling Emissicns
Hydrocarbon, (THC/HC)

[®v]
High idling
emissions RPM
f.ambda
Smoke Density Light sbsorption

Measured Value

al;::lt:aﬁz) Emission limits (upt;': ;ig:imal
3 4 5
percentage (%}
ppm
percentage (%}
RPM 2500 & 200
- 1+0.03
1/metre 2.45 0.51

This PUC certificate is system generated through the national register of motor vehides and does
not require any signature.

il )

—

o & . )
b 1. Vehicle owr§;’ to link _E'!Ei" n‘h@e numbers to registered vehicle by logging to hitps:#fpuic.parivahan.gov.in
| ~%ip e A

60mm )(_2_0 mm BN - ,5:'

P——— —
Authonsed Signaturé'"{g‘v'i‘l‘ﬁ‘sﬁmp Bf‘bug‘;,‘-epeg{él: .
a0

O .
T
Y =



GSOVERRN l
Oféice of Regienal Tranapart m;ﬁgm"*f’w r- 0268277
Fomm 2% cer, Jedhpur

[8ee Rule 481
CERTIFICATE OF, REGISTRATION

ation Number |

gtion of Yehicle 13 f?ﬁﬁ% 11';;:];;1 (3—-—&3&3

'ul; ihe Dealer Maee b dodress & ﬁSBIGNMEN';' i P

:s!;:ﬁ ﬂme: ; TEJA RAM B/o BHIVA RAM | SRR LT
; (Peraanent 1 V.P-PUNDLU, TEH-MERTA CITY

. NAGAUR i

3 {Teapararyl + 12 TH ROAD, GARDARFURRA

JODMPUR WEF~4 1,835, a7

t Ouserisd : 1
DETAILED DESCRLPTION
s vehicle 1 HEY
tor vehicle is t assignment

srvious Registration Ho. s RND-3886
srvious Reg istration Date y pR/es! 1983
wvious ftegistration valid upto

A
srvicus Owner tedp RAM c/o BHIKA RAM *

aryinus pistrict,State’ 1 JODHFUR Rajasthan 3
ire-gurnhasefl.usniﬂ]rpn. 1 No .
s Nize : TATA
¢ Hase ant pddress H ﬁQSIBNNENT
t Doty . Truck Heavy”
and Year of Namufacture 3 ap-1983
ot Cylinders 1 b
5 Husber ' ::',344_737_6'59@2,
Huaber ='b92Dm17bbB ]
ged in the Enging 1 Diesel
Pouer 1800 " 2a
Lapacity ) t @. £
§ l:lml{iutini-. + TATA TRUCE ™|
Do Base H 42250
g Laparily tincluding driver) ! as per "9
S veight - B 1 &77@
or £elpurs of Bolyy Wings 1
cantend DR,
Yehicte ¥e gt ' 3
pertified BY tie Nangfaciore } 156631&91:; S
e ' , PR
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Form 59
[See rules 115 (2))

Pollution Under Control Certificate 1
Authorised By :
GOVERNMENT OF RAJASTHAN _ |
Date 02/10/2024
Time 13:16:48 PM
Validity upto 01/04/2025
Cerfificals SL. No. RIDZ100G110004497
Repistration No. RIL91G6362
Date: of Registration 22/Marf1983
Month & Year of Manufacturing March-1983
Valid Mebde Number e 223
Emission Nomms BHARAT STAGE 1
Fugl DIESEL
PLIC Code RJD210011
G5TIN
Faas H Rs.100,00
MIL observalion H o

Vehicie Photo with Registration plate
60 mm x 30 mm

Pollutant (as
1. No. applicable)
' 2

Carbon Monexide (CO)

| Idling Emissions
Hydrocarbon, {THC/HC)

co
High idling '
amissions RPN
Lambda
Smoke Density ~ H9ht absarption

Measured Value

ag&i:':a (bal':) Emission fimits (uptlc,n':ct;?):ima'
. . .
percentage (%}
S
percentage {%)
RPM 2500 % 200
N 1%0.03
1/metre 2.45 0.46

This PUC certificate is system generated through the national register of motor vehicles and does

& gy,

nok require any signature.

Note : 1. Vehicle d(mners tg&k ih‘i%noblle numbers to registered vehicta by Iogglng to hitps:fpuc.parivahan.gov.in

ki ry .

—-— s B

aF,
“Autorised Sign%ire with stéﬁWUﬁBperator

80mm x 20 mm . _‘-‘}_3:"

% s



373344ASZ101947
Engine No.
G47TCSSASZ101319
Owmner Name

RAMRAJ
Son/Daughter/Wife of

TEJA RAM
.IATO GRAM POST BASNI SEJ
Nagaur %62




-
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Form 59

- [See’ rules 115 (2)]

Pollution Under Contro! Certificate

Authorised By ©
GOVERN Ml:NT OF RAJASTHAN

| pate 01/16/2024
Time 19:06:50 PM
validity upto 31/03/2025

R = R —

1

[ Certificate SL. No.
Registration No.
Date of Registrafion
Month & Year of Manufacturing
id Mobile Number
=mission Norms
Fuei

GSTIN
Fees -
MIL cbservation

RJ01600080012249
RJ21GCS001
22/Feb/2007
January-2007

(000

EURO 2

DIESEL

R10160008

Rs.100.00
No

" Vehicle Photo with Registration plate
| 80 mm x 30 mm

Pollutant (as
applicable)

2

Carbon Monoxide (CO)
Idling Emissians
Hydrocarbon, (THC/HC)

| CO
High idling
amissions RPM
Laimbda

Light absorption

smoke Density coefficient

€ € R
N - N
: Measured Vaiue
Units (as I . ;
h Emission limits (upto 2 dacimal
applicable) places)
3 4 5
percentage (%)
ppm
percentage (%)
RPM 2500 £ 200
- 1+ 0.03
1/metre 2.45 2.0

This PUC certificate 15 system generated through the national register of motor vehicles and vce»
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers

I
[

] Authorlsed Slqnature with stamp of PUC Operator
| B0mmx )(J e

_______________——-—-—-___

to registered vehicle by logging 1o https: ;',fpuc panvahan gm i
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Government of Rajasthan
) nm..mwm cate of Registration

Aoy Mo . Deate of Reg.
'RI27GB6164 15/04/1997

Engine No.
£97030A50100769

g TOwner NsmE

~SUKHA RAM

SonrDaughtesWils of
PADMA RAM
Address
TALANPUR |

TEH MERTA QTY
NAGAUR 64,2016

-
" 5675

19

Maggys YoM R 1978 se

Laden/

Uniladaen Wt. thgs)
(3] mvognno_ﬁ

Wheel Bage
4225 mn

Cublc Capacity

o of Cyfinders
4
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o AN
Wounso,..ms:&_._o
w}-ah-
Pw.____-._xgzé.
fegisteation Authority
NAGAUR

¥ scanned with OKEN Scanner



Farm 59

[See rules 15 (2)]
AutHorised By :
GOVERNMENT OF RAJASTHAN
Date - 031/106/2024
Time 0 16:39:39 PM
Validity upto 1 3170372028
Cerlificate SL. No. : RID2700470001727
Regisiration No. i RI27GBS164
Date of Registration i 15/Apr{1597
bonth & Year of Manufacturing : Aprl-1997
Valid Mohile Number H HHRATO8
Ermission Nerms H BHARAT STAGE I
Fugl : DIESEL
PUGC Code : RIC270047
GSTIN :
Feos : Rs,100.00
MIL chgérvation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

- pollutant (as Units (as . 2
5r. No, applicable) applicable) - Emission limits (upt:[:cc:t;lmal
1 2 3 4 5
Carbon Monroxide {CO) percentage (%)
Idling Emisslons
Rydrocarbon, {THC/HC) ppm
cO percentage (%)
High idling -
emissions RPM RPM 2500 % 200
Lambda - 1+ 0.03
Smoke Density Liglg;:#ls;;ﬁtion 1/metre 2.45 2,23

This PUC cartificate is system generated through the national register of motor vehides and does
not require any signature.

[T LT

RN & . .
hote - * Vehicle nwners;—ﬁ‘lhfmei%éﬁq,e numbers te registerad vehicle by logging to hitps:/#puc.parivahan.gov.in
o 5

Authorised Signature with stamip gf #UC @pe?ﬁ;\ ‘
80mm x 20 mm ' B
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Form 55 :2 5 ]
. [See niles 115 (2)] .,//
- v I " =
Authorised By :
GOVERNMENT OF RAJASTHAN
- Date a2/ 1(_.! ! 202'&_ [
Time o 13:41:19 PM
Validity upto 01/04/2025
Certificate S1., Mo, RJ02700470001768
Repigiration No. RI21GA4509
Date of Rewistration 15/3ul/1995
Month & Yaar of Manufacturing July-1985
Valid Mobile Mumber gy !
Emission Nerms BHARAT STAGE [
Fuel DIESEL |
PLC Code I RID270047 ]
GSTIN : !
Fess ¢ Rs.100.00 i
MIL observation No ]

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as
sr. No. applicable)
1 2

Carbon Monoxide (Co)

1dling Erissions
Hydrocarbon, {THC/HC)

Co
High idling
emissians RPM
Lambda
Smoke Density Light absorption

coefficient

a‘;;,':;{,’,:, ' Emission limits z;%:z:f:‘é?:
5 : . : .
.pemel.'i't;ge {%)
PPM
percentage (%)
RPM 2500 + 200
- | 1£0.03 :
1/metre

2.45 2.2

This PUC certificate is system generated through the national register of motar vehicles and does

O3 e

not require any signatuye.

A
=%d - S

~< E . i
Net~ s q, Vehir,;ig ﬁ(wners éq-lin_k their mobile numbers to registered vehicle by fogging to httpa:ﬂpuc,parivahan.gov.m
z s R s

i : 1 P E =
Authorised Sigiziure with stamp.of PUC Opferor J
- -".I N

BOmm x 20 mm.




Governrﬁ
G mﬂ“mﬂfent of Rajasthan

@0

-m—;-._-—.....-—.....

niozcmn ?“dfo"s'&"aog
Chassls Ha,

MATITI 14551008028 ?‘*"“f

E ‘59}'-"? No. 1. My,
BITTCO6D0Z 105525

Cwner Mame ’

NIMBA AAR-

ALT

Son/Daughtes e of
BHJ\NA RAM

‘}253'0? ROAD SARDARPURA Jodhpur RJ 3

e Ll S

TR gy "T07026156R

et Sansz74 MFANGToms LT » :

emsy Y ke "‘-ﬁ'ﬁ%ﬁ%ﬁ“-" “-::Q:\E\

Bids Bk open

T s

SR . o

;'é'd Citinders Rajendra Kumar Danga
Registration huthority

JODHPUR

¥ scanned with OKEN Scanner



Form o8 26

(See rufes 115 {2)]

| 1C
Authorised By !
AOVERNMENT OF RAJASTHAN
Date : 02/10/2024 o
Time : 11:46:10 AM
Validity upto : 01/0472025
Cerlificate SL, No. : R3J0Z2100110004489
Reygistration No. : RID2GA3274
Cate of Regisiration : 13/May/200%
WMonth & Year of Manufacturing : Apeil-2009
Valid Moba Mumber H - v
Emission Norms H EURQ 2
Fusl : DIESEL
PUC Code ' RIG210011
GSTIN H
Fees : R5.100.60
MIL observation H No

Vehicle Photo with Registration plate
60 mm x 30 mm

~ | RJO2 ~3

- Measured Value
Pollutant (as Units {as - )
Sr. No. applicable} applicable) Emission limits (upholz decimal .
places)
1 2 ' 3 4 5
Carbon Monexide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
Q percentage (%}
High idling
emisslons RPM ) RPM 2500 + 200
Lambda - 1+ 0.03
. Light absorption
smoke Density coefficient 1/metre 2.45 0.48

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

N 1. Vehicle owners to link their mobile numbers to registered vehicle by logging o https:lfpuc.parivahan.gw.in
Authorised Signature with stamp of PUC Ope@#‘
6Omm x 20 mm T
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1. No

s

08/01/2008

RJ14GB6470

418 No

373145J5/7130340

Enipne Mo

I'ha

SENJA ROAD SIYAK KRISHI FAQM R

M NAGAR NAGAUR Nagaur .} 342¢ 02

‘Daughter Wile qf

RAM LAL

Addess

697TC564S27 140486

Dwrier Mame

ISWAR RAM

BANI
A

RISTh



27

Form 55
* [See rules 115 (2

Pellution Under Control Certificate
Adthorised By :
GOVERNMENT OF RAJASTHAN
Date © 02/10/2024
Time ¢ 12:00:07 PM
Validity upto : 01/04/2025
Cartificate SL, No, H RJ02100110004443
Registration Ne, t RI14GBG4T0
Date af Registration : 08/Jan/2008
Monih & Year of Manufacturing . November2007
Valid Mobile Number : a7 Y
Emission Noms : EURO 2
Fual : DIESEL
PUC Code : RIN210011
GETIN H
Fees : Rs,100.00
MIL ebsenation i

iicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as Units (as o -
Sr. No. ! applicable) applicable) Emission limlits  {upto 2 decimal
places)
i 2 3 4 5
. Carbon Monoxide (CO) percentage (%)
Idling Emissions e W
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idling
emissions RPM . _RPM ] 200
Lambda - 1+0.03
N Light absorption
. Smoke Density coefficient 1/metre 2.45 . 0.35

This PUC certificate is system generated through the national register of motor vehicles and does
not requlre any signature.

- Measured Value

——

Nots : 1. Vehicle mnéi% ﬂ:a link u‘weh‘- mobile numbers to registered vehicle by logging to hitps:#puc.parivahan.gov.in

——————
Authorised Signature with Stanit.-of PUT -Ope@M_\_ ‘
80mm x 20 mm .
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Form 5%
[See rules 115 {2)]
Pellufion Under Coritrol Gertificat
Authorised By :
GOVERNMENT OFBA..IASTHAN
‘Date 0171072024
Time ! 12:17:26 PM
validity upto t 33/02/2025

Cerfiicate SL. No.

Ragistraion No, :
Date of Registration :
Month & Year of Manufacturing H
Valid Mobile Number B
Emission Norms

Fuel

PUC Code

GSTIN

Fzes

MIL ohservation

R102100110004386
RI21GA2227
21/3ul/1990
Juty-1690

w369

BHARAT STAGE [
DIESEL

R10210081

Rs.100.00
No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as
Sr, No. applicable)
1 2

Carbon Monoxide {(CO}

Idling Emissions
Hydracarbon, {THC/HC)

co
High idiing —
emissions RPH
Lambda
Light absorption

Smoke Density coefficient

Urssifes Emission limits :‘I&u;e:e\:z:‘u:l
applicable) places)
R 3 . . .
percentage {%)
ppm
percentage (%) _
RPM 2500I + 200
- 10,03
1/metre 2.45 0.39

This PUC certificate is system generated through the natlonal register of motor vehicles and does
not require any signature.

B 1. Vehicle owners to link iheir mebile numbers o registered vehicle by logging to hitps:tpuc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator

£0mm x 20 mm



@ __Ue.hicle lasg E 1
Ity £ GoodsCamier.

Ry No Maker's Nar
me
ffxw?s 1 TATAMOTORSLTD
i  VE O i
0?:"1993r of mfg,  Model Name

{G‘i??‘;; Calour
nlaglen Wi, thqs NP
013500/005200 BodyType

LET 161 HCOWLM2

vitheo! Bax TRUCK (OPEN
000026 mm Seaﬁng-'sgamii:ag it
i Capacily 002/00

00035

hoe, 2E T wlinohery

06

0TIO0gzan

R.K.Vaishnay
Registration Authority

NAGAUR

Certificate of Registration

{iats of Rent

Chassis M.
364073537280

Enggiri M
692001606677
Ly Lo

g AMIR

i I;Ei‘q Used Loy Ltausgttey Sl of
H i DeESEL KABAL

ET Address

. N A JHITADA BIRATIYA KHURD TEH RAIPUR P
AL AP BADI GHATI TEH DEGANA Nagau

rHJ 34100

Government of Rajasthan

®

Fuagg. o, )
RI30GA2s31 2210712011

-

ALT



Eorm 59 %9
X {See ndes 115 (2)]
Poll |
Agthorised By :
GOVERNMENT OF RAJASTHAN
Date 0i/16/2G24
Time ¢ 11:00:01 AM
Validity upto ‘3170372025
Cartificate S, No. R3I02100110004360
Registration No. RI30GA2531
Date of Registration 22/3ul/2011
Monlh & Year of Manufacturing July-1903
Valid Mobile Number susrar{ 369
Eimission Norms BHARAT STAGE I
Fusl DIESEL
PUC Code RI021C011
G5TIN
Fees Rs.100.00
MIL observation No

Vehicle Photo with Registration plate
6 ax30mm

Polutant {as
$r. No. applicable)
1 2

Carbon Monoxide (CO)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High Idling
emissions RPM
Lambda
Stnoke Density UQIE‘I;:{%?;EEM

agzli::ag;:) Emission limits rue;%:'é:{:‘éﬁ:‘“a?
S 4 S
percentage (%)
ppm
percentage (%)
RPH 2500 £ 200
) 1£0.03
1/metre 2.45 0.51

This PUC certificate is system generated through the national ragister of motor vehicles and does
not require any signature,

Note 7. Vehicie awners to link thelr mobile numbers to registered vehicle by logging to hitps://puc.parivahan.gov.in

Auithorised Signaturé with stamp of PUC Operator
80mm x 20 mm
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Form 55

{See rules 115 (2)]

Pl ifi
Aufhorised By :
GOVERNMENT OF RAJASTHAN
‘Date 02/10/2024 T
Time 13:33:19 PM
Validity upto 0170472025
Ceriificate SL. No. H RIGZ700470001766
Registration No. : RI21GA4087
Date of Registration 1i/lan/1995
Month & Year of Manufactoring January-1995
\akid Mobde Number HeengTRY
Emigsion Morrs BHARAT STAGE I
Fuel DIESEI.
PUC Code RI0270047
GSTIN
Fees Rs.100.00
Sl observation Ko

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicable)

1 2
: Carbon Mcmoxide (CO)
. Idling Emissions
Hydrocarbon, (THC,{ HC)

co
High idling
emissions RPM
Lambda
; Densi Light absorption
st w ceefficlent

Measured Value

ag;:fjaﬁz) Emission limits (upt:lic‘:igima'
3 4 s
percantage (%)
s
percentage (%)
RPM 2500 + 200
: i 1003

ifmetre 2,45 1.85

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

cata

3 md

Nete : 1. Vehlcle oﬁﬁ'érs to link their mobile numbers to registered vehicle by logging to https:/puc.parivahan.gov.in

Auttio. +d Signaﬁré with stamp of PUC ffﬁe@

G0mm x 20 mm

J
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“:‘ Certificate of Registration
eox)
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g 17AA TN Z 743010 :
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-wmﬁwﬂt av:de" fpe |
6200 TRUCK (OPEN BOOY}
. ding
004225 mm wﬂ%tan
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{See rules 115 (2))

Form 59

cat
Authorised By -
GOVERNMENT OF RAJASTHAN
Date - 01710672024
Time 11:16:43 AM
Validity upto : 3170372025
Certificata SL. No, RIN2100110004357
Registralion No. RIDEG5648
Cate of Registralion 09/Nov/2004
Maonth & Year of Manufaciuring Qclober-2004
Valid Mobiie Number LT T
Emission Norms BHARAT STAGE II
Fuel DIESEL
PUC Coda RIDZ210011
GSTIN
Fees : Rs.100.00
MIL obsarvation H No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as
Sr. No. applicable)
1 2
Carbon Monoxide (CO)
Idting Eemissions
Hydrocarban, {THCfHC)
(0o
Highidling =
emissions RPM :
Lambda
Light absorption
Smoke Density coefficlent

Measured Value

ag:l';;ﬁ:) Emission mlits (upt:éc::;:imal
3 4 5
percentage (%) .
ppm
percentage (%)
RPM 2500 + 200
- 140,03
1/metre 2.45 0.43

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Netg: 9, Vahlete owners to !M‘fbelr mobile numbers to registered vehicle by logging to hitps:/ptic.parivahan. gov,in

Au!honsad Slgqaiyaenm;hﬁtamptd PUC Opearator
60rmm x 20 mrh

]




Government of Rajasthan
Certificate of Registration

o/ feg.No. Date of Reg.
§ RJ27GB0258  07/03/2011
Chassis No.

TR NAT3S1203ATN38ST3
¢ | I [nginebo
C LA earitesnzyins
7 2 MBNE Owner Name
7 f:” PRAHLAD SINGH
{ Fyet Used Son/Daughter/Wife of
DIESEL $/0 BHAGWAT SINGH
2\ Address
Ay 9 W.NO.14 CHANDRA COLONY
GIRWA
UDAIPUR

vehicle Class *

Makers Mame
TATAM
podel Name
SE 1616/42 f=iilvinian :
Colour \\:\\\ :z
NP N
Body Type \

; TRUCK

4225 mm Seating/Staruding

Cubic Capacity 2

ﬁ?cm |

e %

0.f BAIRWA
UDAIPUR

CE Scanned with OKEN Scanner
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Form 59

[See rules 115 (2)} -3 2-‘

P !iu

Authorised By :

GOVERNMENT OF RAJASTHAN

Date - QEF10720624

Time P 12:39:37 PM

Validity upto i 317/03/2025

Cartificate SL. Mo, RIN2100110004393
Registration Mo, RI27GB0O258

Date of Registration 07/Mar/2011

Manth & Year of Manufacturing March-20110

Vatid Mobife Humber e 369

Emission Norms BHARAT STAGE II1
Fusl DIESEL

PUG Code R}0Z210011

GSTIN

Fees Rs.100.00

ML oheervation Na

Vehicle Photo with Registration piate
60 mm x 30 mm

Pollutant {as
5r. No. applicable)
1 2

Carbon Monoxide {CC)

1dling Emisslons
Hydrocarbon, (THC/HO)

co
High idling
emnissions RPM
Lambda
Srhoke Density ”92; :#f;;ﬁfm

Measured Value

Units (as .
applicable) Emission limits (UPt:!azc::;imal

percentage (%)

PPmM
percantage (%)
RPM 2500 % 200
- g 14003
1/metre 2.45 0.35

This PUC certiﬁcate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicléb?\mej:s tcﬁliok thelr mobﬁe numbers to registered vehicle by logging to https:/puc.parivahan.gov.in

1’5

J"iuﬂm. ned Slgnah.lre wnth stamp of PUC Opetator

50mm x 20 mm X

e, wart




@% it of Rajasthan. ﬂ @N

Cgrhﬁ@t&ﬂf Rggistraﬁnn

-GS%TCASKWZMZGM
" Qwner Name

" SUKH DEY: -
. Son.!'Dau (EMFe of

U RAM

HWALOHCA MOHALLA BASNI SEJJ\ NAGA
Nagaur R4 342902

"

Reg.1 -
_« RJ3GA3484 TATA-MO‘I‘GRS LTD
N]iun?“:h &6’5 ofMfg.  Model Name

LPT 1613442

Laden/ Colgur 4

150 S e NN
%ﬁ?m vt \F-

Wiy o

Nso,ofquindas ) %
OM Prakash Choudhary ~ +
NAGAUR Registration Authority [



Form 55

[Ses rules 115 (2)) 33
' . H r ' " : ) f

Autharised By :
_GOVERNMENT OF RAASTHAN '

Date  oi710/202¢a 20—
Time : 17:21:46 PM

Validity upto * 3170372025

Cerlificate SL. Ng. : RIQ2700470001738

Registration No. : RI43GA3484

Date of Registration H 11i/Nov/2003

Month & Year of Menufacturing H Cctober-2003

Vahid Mobile Number H RHOTRT

Emission Norms : BHARAT STAGE Hi/tv

Fueal T DIESEL

PUC Code t RID270047

GSTIN H

Fees . : Rs.100.00

MIL observation : Mo

Ve' ‘~le Photo with Registration plate
60 viim x 30 mm

Measured Value

Pollutant {as Units {as . h
Sr. No. applicabie) applicable) Emission limits ( upto'2 decimal
places)
1 2 3 4 5
Carbon Monoxide {€O) percentage (%)
1dling Emissions
Hydrocarbon, {THC/HC) ppm
co percentage {%)
Hloh diing RPM RPM 2500 + 200
Lambda - . 10,03
" Light absorption
Smaoke Density coefficient 1/metre 1.62 0.16

This PUC certificate is systemn generated through the national register of motor vehicles and doeg
not require any signature.
e

i

Note : 1. Vehicle owne'fé_jté link their mobde numbers to registered vehicle by logging to https:/fpuc.parivahan.gov.in
B y 7

e = L Fy ! i
Authorised Signature with ‘stainp-af PUC Operatar —— —{
_B60mm x 20 mm

|




Government of Rajasthan _
Certaﬁcate ef Regisg;atgpn e S

. , Reg N, [iate of Reg
o RJZ7GC6361  G9/01/2000
Sesngmme ChassisNo, Oviner
“qi%&"_‘"“ ?7:;&"34;& UZ155467 e -
Sl Enginelo = =
U GerTCSBLUZ139287
F SRR, Dwner Mame
DINESH
[ Py Used Son/Daughier/Wifz of
1 omse MADAN LAL
L deiress

TALANPUR BADA BASS TALANPUR Nagaur
RJ 342902

' R«eg No - Makersﬂa%iwi*i R e L
kﬁo;l)gw 7&?3%?@‘ M;.?TA MOTORS LTB
L:d'{:gﬁaﬁ Cgmgma MMR&TW

; _Unbden We tkgs, Np

225 mm 5‘&3*5'“9*‘5‘533?35“9
CubicCapacity .~ 002100
000000

No ﬂfcwmm )
i OM Prakash Chnudhary
._ Registration Authority
it NAGALIR

CE Scanned with OKEN Scanner



Forimi 58 /
{See niles 115 (2] 1

AL

Pollution Under Controi Certificate

Authorised By :

GOVERNMENT OF RAJASTHAN

Date - "02710/3024

Time P 14:04:42 PM

Validity upto : 0170472025

Cerfificate SL. No. ! RJO2100110004508
Registration Mo, : RIZ7GC6361
Date of Registralion : 09/Jan/2006
Monlh & Year of Manufacturing : November-2005
Valid Mobile Number H g3
Emission Morms ; EURD 1

Fue! : DIESEL

PUC Code : RJO210011
GSTIN :

Fees H Rs.100.00
MIL observation : Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant {as Units {as
s No. applicabls) applicable)  Emission limits (upto 2 decimal
i 2 3 4 5
Carbon Monoxlde (CO} percentage (%)
Idling Emissions
Hydrocarbor, (THC{HC} ppm
co parcentage (%)
High idling -
BMmissions RPM RPM 2500 + 200
Lambda - 1+£0.03
Smoke Density ug:;:%?;ﬁgim 1/metre 2.45 0.46

This PUC certificate is system generated through the national register of mator vehicles and does
not require any signature,

2 1. Vehicle wmé.rs o link their rhobile humbers to registered vehicle by logging io hitps:/puc.parivahan.gov.in

) -

Authorised Slgnature wltla‘ atarrlp or Puigpmaﬁrh
80mm x 20 mm




<
Reg. Mo
: ecst TATA”OTDRSLTD
enth & Yr of hfy, M

By ooie. stame.
Ladeny Coloyy

Unfacter wi. NP

018500, 10 Bodyype
"gh“‘o%};e TRUCK -

mm Sentin, p

Cuble Capacity 006&%5 Hniding
005856
Mo of Cyiinders
06

TGt315083R

]
Te— /
OM Prakash Choudhar,
Registration Authority If
NAGAUR
-

ot S

Governménf of ﬁa s ;-“an
~ Certificate of Registratlon

3 S R Ty

o0

Req, No. Brate of Rey. 4
RJZ1GC0O303  18/04/20M !

Chassis No, -
360324MTOT745671

Engine No.
697023MT0844?20
Craner Marme F
VIJAY DAN
Son/Daughter/Wife of
RAM DAN
Addreis

ALT

Crwner

@
[
[
|

23, BASANI SIYACHARANA MUKHYA GRAM
BASANI SIYACHARANA TH. MERTA Nagaur

RJ 342902

-

gy

e



Form 58

[See mles_11 5(2)

it ifi
Authorised By :
 GOVERNMENT OF RAJASTHAN
Date ) 02/10/2024
Tirme 14:18:25 PM
Valldity upto : 0170472025

Cartificate SL. No.
Registration Na.
DCate of Registration
Meonih & Year of Manwfacturing
Valid Mobile Number
Emission Narms
Fuel

PUC Code

GSTIN

Fees

MIL observation

RID2700470001782
RI21GC0O303
18/Apr/2001
January-19387

Lty 1979?

BHARAT STAGE 1
DIESEL

RI0270047

R5.1006.00
Na

Vericte Photo with Registration plate

60 v X 30 mm

5r. No.

idling Emissions

Pollutant (as
applicahle)

2

Carbon Menoxide (CO)

Hydrocarbon, (THC/HC)
[me]
High idling
emissions RPM
Lambda
. Light absorption
Smoke Density coefficient

Units (as
applicable)

3
percentage (%)
ppm
percentage {%)
RPM

1/metre

4

5500 £ 200
14003

2.45

. Measured ?alue
Emisslon Nmits {upto 2 decimal )

places)
]

2.0

This PUC certificate is system generated through the national register of motor vehides and does
not require any signature.

e --'..1.-;-',. . -
Mate : 1. Vehicle owners to Jiskeghidir mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

= s iz
Authorised Signaﬁ!re\g@!:!‘\ stamp of”@c Ope}a{n;_{ S ]

B0mm x 20 mm_x




 FATI098/8575.
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g Ne gepfiag

. 995
RJ;!“ 8 79 OO it
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Form 58 @
{See rules 115 (2]

Follution Undet Control Certificat
Authorised By :
GOVERNMENT OF RAJASTHAN
Date : o 02f10/2024 2 ’ o
Time ¢ 11:48:19 AM
Validity upto t 0170472025
Gerlificate S1.. No. : RIOZ2700470001745
Registration No. : RJ195GB8279
[ate of Registration : 08/May/ 1995
Month & Year of Manufaciuring H March-1385
\Vallid Mobile Humber H i " 4
Ernission Morms : BHARAT STAGE 1
Fuel : DIESEL
PUG Code B RIDZ70047
GSTIN :
Fees : Rs.100,00
MIL obseriation : No
Vehicle Photo with Registration plate ]
60 mm x 30 mm e
< ——
S o m e =
BaYFeS
' Measured Value
Pollutant {as Units (as
Sr. No, applicable) applicable) , Emission limits = (upto 2 decimal
‘ places)
i 2 3 4 s
: Carbon Monoxide {CO) percentage (%)
Idling Emissions -~ T T e
! Hydrocarbun {THC/HC) ppm i
ca percantage (%)
High idling - -
emissions RPM RPM 2500 x 200
Lambda - 1+ 0.03
) Light absorption
Smake Density coefficient 1/metre . 2.45 215

This PUC certificate fs system generated through the national register of motor vehicles and does
not require any signature.

auiil s,

Note 1 Vahicle ownegmlr?n@&le numbers to registered vehicle by logging to hitps:/fpuc.parivahan.gov.in

Authonsed Sigrature gﬁ stamp qi\PUC D?rator £
B0mm x 20 mm S\ ,,ﬂ !.-_-.,

e




Government of Rajasthan
Certificate of Registration

P | ki
e RI2TGCE221 26042000
LY 3731418X7702984
SN tngineNo
=3 1:\k 697 TCABBXZ855639
Cvner Narg
CHHOTU KHAN
“u - S0 Daughtee Wife of
DHE SEL

NIYAS MOHD

Atldress

DHANWA MERTA CITY Nagaur RJ 341001

@ @ o
i Goods Carper

TATAMOTORSLTD

RIZTGCA4221
02:2002 | SE 161342
o ril
. e NP
018500/006010 ¢, e
TRUCK (OPEN 80DY)

004225 mm Sealing Standing
i 002/00
QOHE75

6 (s

OM Prokash Choudbaiy
n sl

NALL

(%

e T

®O

10



e

[See rutes 115 (2)]

Form 59

Authorised By :
GOVFRNMEMT SFE DA 1AQTUAN

Date : 0171072024

Time ' 16:45:39 PM

Validity upto : 3170372025

Certificate S1.. Ng. R1I02700470001729
Registration No, : RI27GC4221

Date of Registration H 26/Mar/2002

Maonth & Yoear of Manufacturing H Fabruary-2002

\Valid Mobile Number TREATTRD

Emission Morms: BHARAT STAGE IIT
Fuel DIESEL

PUG Code RIN270047

G8TiIN

Fees Rs.100.00

ML obsarvation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. appticable)

1 2
Carbon Monoxide (C0)

Idling Emissions
Hydrocarbon, {THC/HC)

Co
High idting
emissions RPM
Lambda

Light abseorption

Smoke Density coefficient

ag::%ﬁ:) Emission limits ?Iue';sou;ege:ial:;e’ o
places)
3 4 5
percentage (%)
ppMm
percentage (%}
RPM 2500 & 200
- 1+ 0.03
i/metre 2.45 1.93

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Net ‘. Vehicle owners to link their mobils numbers to registered vehicle by logging to hitps:ipuc.parivahan.gov.in

BOmm x 20 mm

Authorised ggnam'r'e with stamp of P'f {Tpere_lgor
/




&

| Government of Rajasthan . @
g __Certificate of Regist_(atu_on -

Rea. No. Date of Reg,

RITED RJOBGA5888  01/02/2012
/ Chassis No. Dwner
MAT373155B1N30300 Sr. No. o
}——f Engine No. é
697TC69NYY 132131
L_L,._L\_.-/ Owner Name
4 ANMOL JAJRA

/ Fgel Used Son/Daughter/Wife of

. biEseL SUKHDEV JAJRA
VAT Address
83 JAJRAWAS NAGAUR Nagaur RJ 341511
,._____|Dr~_ Lt o TR ST iy PUR B T

OO .. =

RJGSGA::SSH

“PiBH 1

: v?%uu?ﬂ{}s-ﬂ%c

Whooin, :.T‘}QL;.\**;{ 03
5 _'004225 mm e

I 0058 mscit T
\6 g
:\. Q\""_\.——m.___
SL‘“ 3 ¥

tSAup 7 Authorip,




Form 59 ' 3

{See rutes 115 (2))

Eollution Under Control Certificate

Authosised By :

GOVERNME_NT O_F RAJASTHAN
“Date . o01710/2024 I _
Time 1 11:23:43 AM

Validity upto 31/063/2025

Certificata S1, No. RIDZ2100110004369
Ragistration No. RI08GA5888

Dats of Registration 01/Feb/2012

Month B Year of Manuifacturing November-2011

Valid Mobile Numnber reRasA 136

Emisslon Norms BHARAT STAGE 111
Fuel DIESEL

PLC Code RIC210011

B5TIN

Faes Rs,100.00

MIL obszrvation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

sr. No. applicable)
1 2
Carbon Monoxide (CO)
Idling Emissions
Hydrocarbon, {THC/HC)
co
High idfing
emissions e
Lambda
_ tight absorption
Smoke Density . coefficient

Measured Value

a';,’:f?:af,’,:) Emission limits (up:::l: .:;?m[

& n e ) i
percentage (%)

ppm
percentage {O&)

RPM 2500 £ 200

= 1+ 0.03
1/metre 2.45 0.44

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

o

Mtad. YN
R e

Nots : 1. Vehicle oﬁ{efs to fink the}@bila numbers Lo registered vehicle by logging to hitpg:/puc.parivehan gov.in

—— 2 AN T —
A ised SignatGitd, Witdstalieg,of f{*& Opesator

60mmx20mm T

L
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Form 59

[See rules 115 (2)]

Pollution Under Controf Certificate

Authorised By ; ‘!
GOVERNMENT OF R_AJASTHAN |

Date ~: 02/10/2024 R
Time I 13:55:12PM

Validity upto 01/04/2025

Cerlificate SL. Mo, H RIOZ700470001 774
Registration Mo, ; RI21GB4680-

Date of Registration 18/Nov/1996

Month & Year of Manufacturing August-1986

Malid Mobile Number b+ 1

Emission Norms BHARAT STAGE 1
Fug DIESEL

PUC Cods RI0270047

GSTIN

Fees Rs.100.00

MIL observation Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicable}

1 2
Carbon Monoxide {CO)
Hydrocarbon, {THC/HC)
co
RPM
Lambda

Light absorption
coefficient

Idling Emissions

High idfling
emissicns

Smoke Density

Measuread Value

ag::it:aﬁ:) Emission limits (npt:|§ czglmal
3 4 5
percentage {%) -
ppm
percentage (%)
RPM 2500 £ 200
- 1003
1/metre 2.45 2.09

This PUC certificate is system generated through the national register of motor vehicles and does
not require any slgnature.

Mot 1 Vehicle bwﬁepg;io Tinfe their mobife numbers to registered vehicla by logging to hitps:/puc.parivahan.gov.in

BOmm x 20 mm

e 2 e — 7
Authorised Signatyre with stamp,gL.PUC Opepdiar__
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Form 59

[See rules 115 (2)]

Po (] r Control Certifica

Authorised By :

GOVERNMENT OF RAJASTHAN

Date 07/10/2024

Time 06:47:37 AM

Validity upto : 06/04/2025

Certificate SL. No, RJ02100110004657
Registration No. RJ21GD5893

Date of Registration 20/Sep/2007
Month & Year of Manufacturing Saptamber-2007
Valid Mobile Number LR EE84

Emissfon Norms BHARAT STAGE III
Fuel DIESEL

UC Code R310210011

GSTIN

Fees Rs.100.00

MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

-

g ;‘.., e

................. e - Measured '\'f;mew
Pollutant (as Units (as A i g
Sr. No. applicable) applicable) Emission limits (upto 2 decimal ,
places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, {THC/HC) ppm
co percentage (%)
High idling RPM RPM 2500 £ 200
emisslons - . RM 2 e _
Lambda - 1+0.03
Smoke Density Light absorption 1/metre 2.45 0.41

coefficient

This PUC certificate is system generated through the national register of motor vehicies and does
not require any signature,

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:#/puc. parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

i




9982982902

) Geovernment nf Rajasthan
Certificate of Rr_sggi;stratiil:'n_ ) @

oo i H, o ne
RIZIGD2338  1RI0GL2007

— \‘ £ty srin o b

] sratssESTIZNGD
14 | oo A " ﬁ
T 1| saTroseDsZiRA447 B
—_— -~ Dreptret Pamy

i RAMSWARUP

Fel Ugry Son-GangtterWits of

L DREETL JAGDISH

Address

INDIRA COLONY, TALANPUR ROAD GO
MERTA Nagaur R 342902 TAN

Vehicle Class L ’
akes PR A
Maker's Name -
TATAMOTORSLTD

S

;

Supriya
) Registration Authority
NAGALR



[See rutes 115 {2]]

Form £

Potlution Under Control Certificate

Authorised By : !
GOVERNMENT OF RAJASTHAN

Date 02/1072024

Time 10:08:23 AM

Validity upto 01/04/2025

Cerfificale SL. No. RJD2100110004474
Registration No, RJZ1GD2339

Date of Registration 18/Jun/2007

Month & Year of Manufacturing May-2007

Valid Mabile Number 1369

Emission Norms BHARAT STAGE 11
Fusl DIESEL

PUC Code RJ0210011

GSTIN

Fees Rs.100.00

WML observation Mo

Vehicle Photo with Registration plate
B0 mm x 30 mm

Pollutant {as

Sr. No. applicable)

1 2
Carbon Monoxide {CO)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High idling
emissions RPM
Lambda

Light absorptien

Smoke Density cocffictent

Measurad Value

ag;i]t:ag:} Emission limits (l.lpt:l : o‘;‘:—;lmal
3 4 5
percentage (%)
ppm _
percentage {%)
RPM 2500 = 200
- 1£0.03
1/metre 2.45 0.42

This PUC certlFicate is system generated through the national register of motor vehicles and does
not require any signature.

AR

Ly -
Not~ - 1, Vehicle ﬁners to Iinhhﬂ;mbﬂe numbers to registered vehicle by logging to hitps./puc.parivahan.gov.in
~F - jeo —

TAutharised Signaturgith é%‘f'np of FUEC Opéator
S0mm x 26 mm - - e
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Foarm 53

[See rules 115 (2))

Pollution Under Control Certificat
Authorised By :  ~

GOVERNMENT OF RAJASTHAN

thaie 01r710/2024

Time 11:51:07 AM

Validity upto : 31/03/2025

Certificate SL. Mo, R1021001 10004377
Registration No. RI2Z1GCO6BS

Date of Repistration O1/Apr/1981

Month & Year of Manufacturing March-1981

\ialid Mobile Number w1369

Emizsion Norms BHARAT STAGE
Fuel :  DIESEL
PUC Code : RIN210011
GSTIN :
Fees Rs.1006.00
MIL observation : No
\ehicle Photo with Registration plate
60 mm x 30 mm
A \_.'F—f_cjlggj.a =

Sr. Neo.

Carbon Monoxide (CO)
Hydrocarben, (THC/HC)

Idling Emissions

Cco
High idlng
emissions RPM
Lambda
. Light absorption
Smoke Densiy coefficient

Pollutant (as
applicable}

2

Units (as
applicable)

3
percantage (%)
ppm
percentage (%)}

 RPM

1/metre

Emission limits  (upto 2 decimal

4

2500 + 200
1+ 0.03

2.45

Measured Value | i

places)
5

0.56

This PUC certificate is system generated through the national register of motor vehicles and does

e,

not require any signature,

Hote 1. Veh?éﬂé owWners 1; lir‘ﬂg,_their mobile numtbers to registered vehide by logging to hitps:/puc.parivahan.gov.in

—

60mm x 20 mm

A, .sed Signature with stamp of PUC Operator
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Form 5% H 9 r 4
"4

[Ses rules 115 (2)] /
Bollution Under Control Certificate g
Authorised By :
GOVERNMENT OF RAJA??I’H@ . i
Date Q210720624
Time ¢ 14:09:04 PM
Validity upte : 01/04/2025
Cerlificats SL, No. i R1G2100110004510
Repistrallon Na, : RI27GE1815
Date of Registration : 08/Ape/200S
Month & Year of Manufacluring H Apeil-2005
Valld Mobile Number : FRR23
Emission Noms H Bharat Stage III (CEV}
Fusl : DIESEL
PUC Code : RIG210011
GSTiN :
Fees : Rs,100.00
MIL observation H No

‘/~hicle Photo with Registration plate
s mm x 30 mm

A7«
L GEI8IS
. Measured Value
Pollutant {as Units {(as . . :
Sr. No. E applicable) applicable) Emission limits (upte 2 decimal
places)
1 2 3 4 5
: Carbon Monoxide {CO) percentage {%)
" Idting Emissions
Hydrocarbon, (THC/HC) ppim
_ co percentage (%)}
High idling =~ :
emisslons RPM RPM 2500 & 200
Lambda - 140,03
Light absorption :
Smoke Density cosfficient _ 1/metre 2.45 : 0.5%

Thig PUC certificate is system generated through the rational register of motor vehicles and does
not require any signature,

——

Note : 1. Vehicle ou;i;é:s tey lisik :(heir mobite numbers o registered vehicla by logging to hitps:#puc parivahan.gov.in

Authorised Signaturé with stamp ﬁPmigpgﬁm_
B80mm x 20 mm

%
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Form 59

= [See rules 115 (2)) ==,
Authorised By :
GOVERNMENT nE PAJASTHAN

02/10/2024

Date

Time o 13:19:56 PM

Validity upto L 01/04/2028

Certificate 5L, No. ! : RIG2100110004498
Registration No. : R1191G7253
Dale of Registration : 15/0ct/1988
Month & Yaar of Marufacturing : August-1988

Valid Mobile Mumber H .}

Emission Narms : BHARAT STAGE I
Fuel : DIESEL

PUCCods . . : RJ0210011
GETIN :

Fees ! Rs.100.00

MiL chservation : Mo

hicle Photo with Registration plate
60 mm x 30 mm

- Measured Value

Pollutant (as Units (as i . :
Sr. No. applicable) appilcable) . Emission limits  {upto 2 decimal
places)
1 ' 2 3 4 s
Carbon Monoxide (C0) percentage (%)
- Idling Emissions
Hydrocarbon, {THC/HE) ppm
<o percentage (%)
Righ idling o
emissions RPM REM 2500 = 200
Lambda - 1+0.03
Smoke Density Light absorption 1/metre 2.45 0.5

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

Nate : 1, Vehicle owners to lirik their mobila numbers to registered vehicle by tegging to hetps:/ipue. parivahan.gov.in

Authorised Signatiire with starp of PUG Qesdlor
€0rm x 20 mm . '
—==m ___ 0
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Form 59

{See rules 115 (2))

Under Contrel Corlificato

Authorised By :
GOVERNMENT OF RAJASTHAN

Date 0271072024

Time 14:39:44 PM

Validity upto t 0170472025

Cerfificate SL. No. R302100110004523
Reglstration No. RIZ1GE3173

Oate of Registration 29/May/2009
Month £ Year of Manufacturing May-2009

Valid Mobile Number b .

Emission Moms BHARAT STAGE IT
Fuel DIESEL

PUC Code RIOZ210011

GSTIN

Fess Rs.100.00

MIL observation No

Vehicle Photo with Registration plate
B0 mm x 30 mm

GE3173 |

Pollutant {as
Sr. No. applicable)
1 2

Carban Monoxide {CO)

Idling Ernissions
Hydrocarbon, (THC/HC)

co
High idling
emissions " RPM o
Lambda
Smoke Density ”92;:%2?3?0"

Measured Value

ag:lilt:aﬁ:) Emisslon limits (“ptgl.:c:?)ﬁmal

, £ h .
percentage (%)

ppm
percentage (%)

= el s

- 1+0.03
1/metre 2.45 0.47

This PUC certificate is systern generated through the national register of motor vehicles and does
not require any signature,

Note : 1. Vehicle owners to.fink their mabile numbers to registered vehicle by logging to hitps://puc. parivahan.gov.in

E0mm x 20 mm

- - T . g e -
Al Hised Signature with stamp of PUC Opegafer
P

s
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[See rules 115 (2)]

Form 59

Pollution Under Control Certificate

Authorised By :
GOVERNMENT OF RAJASTHAN

Date 02/10/2024
Time 17:19:15 PM
Validity upto 01/04/2025

Certificate SL. No.
Registration No.
Date of Registration

Month & Year of Manufacturing
Valid Mobile Number
Emission Norms

Fuel
F.  Code

GSTIN
Fees

MIL observation

RJ02100110004540
RJI30GA2745
05/Nov/2011
August-2010

srrrrrng03

BHARAT STAGE 111
DIESEL

R}0210011

Rs.100.00

Vehicle Photo with Registration plate
60 mm x 30 mm

No
T e— ' i J

e e .

Poltutant (as

St. No. applicable)

1 2
Carbon Monoxide (CO)
Hydrocarbon, (THC/HC)

Idling Emissions

Co
High idling
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

Measured Value
(upto 2 decimal
places)

Units (as

applicable) Emission limits

3 4 5
percentage (%)
PPm
percentage (%)

RPM 2500 £ 200

- 1+0.03

1/metre 2.45 0.31

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https./ipuc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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Form 53

o [See rules 115 (2)] /

Autherised By :
GOVERNMENT OfF RAJASTHAN

D .. : Elf}‘iﬁ ’ié.i_i_m_H = I
Time P 13:114:10 PM

Validity upto 3170372025

Certificate SL, Na. RIDZ1001 100044085
Reglstration N, : RIZ1GC5283

Date of Registration : 09/Feb/2005

Manth & Year of Ma nufacturing : -2004

Valld Mobile Number H e -1

Emission Norms : BHARAT STAGE Iy
Fusl : DIESEL

PUC Code : RIDZ10011

GETIN :

Fees : Rs.100.00

MIL obzservalion : Nao

Vehicle Photo with Registration plate
60 mm x 30 mm

. Measured Vatue
Poliutant (as Units (as . ) o
Sr. No. applicable) applicable) Emission imits (upte 2 decimal
places)
i 2 3 4 -3
Carbon Menoxide {CO) percentage (%)}
Idilng Emisslons Co
Hydrocarbon, (THC/HC) ppm
co percentage {%)
High idling "
emissions RPM RPM 2560 4 2p0
Lambda - 140,03
Smoke Density Light absarption 1/metre 2.45 0.45

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,
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[See rules 115 {2)]

Authorised By :
GOVERNMENT OF RAJASTRAN

Date - D271G72024

Time 09:50:44 AM

Validity upto 01/04/2025

Corificate SL. No. RJDZ2100110004469
Registration No, RI19GD1102

Date of Registratich 01/uif1996

Month & Year of Manufactuting July-1996

Valid Mobile Number 365

Emission Morms BHARAT STAGE I
Fusl DIESEL

FUC Code RJD210013

GSTIN

Fees Rs,100.00

MIL observation Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

s

fiRawsones] ©

Pollutant (as
Sr. No. applicable)
1 ' 2

Carbon Monoxide (CO}

IdHing Emissions
Hydrocarborn, {THC/HC)

co
High idling
emissions RPM
Lambda
Stmoke Density Light abserption

coefficient

e L2 2
Measured Value
Units (as z
1 £ it decimal
applicable) mission limits (“pt:l;ce‘;; n
3 4 5
percentage (%)
ppm
percentage {%)
RPM 2500 & 200
. 1+ Q.03
i/metre 2.45 0.43

This PUC certificate is systemn generated through the national register of motor vehicles and docs
not require any signature,

Net~* 1. Vahicle owners to link their mobile numbers to registered vehicla by logging to hitps-/puc.parivehan.gov.in

" Authorised Signature with stamp of ROC Brgrator
_§0mm x 20 mm
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Paflution Under Control Cariif

Authorised By :

GOVERNMENT OF RAJASTHAM

Date 01/10/2024

Tirme 12:00:22 PM

validity upto 1 31/03/2025

Cerlificate SL. Ne. RI02100110004380
Registration Na. RI21GR6224
Date of Registration 27/Apr/1996
Monith & Year of Manufacturing January-1985

Valid Mobile Number et 1369

Emission Morms BHARAT STAGE [
Fuel DIESEL

PUC Code R3J0210011

GSTIN

Fees Rs,100,30

MIL chservation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Sr. No.

1 »

Idling Emissions

High tdling
emissions

Smoke Density

Pollutant {as
applicable}

2
Carbon Menoxide {(CO)
Hydrocarbon, (THC/HC)
¢
Lambda

Light absorption
coefficient

Units {as
applicable)

3
percentage (%)
ppm
perﬁéﬁé.ag.tﬂ.‘. (%)

1/metre

Measured Valua

Emission limits (upto 2 decimal

4

2500 & 200
1+0.03

2.45

places)
5

0.43

This PUC certificate is system generated through the national register of motor vehicles and does
nat require any signature.

vae Mtrug,

it

T
Nole : 1. Véhicle

e,
cwners%iﬂnk their moblie numbers lo registered vehicle by logging te htips:#puc.parivahan.gov.in
i)

1in

— et e Ui
Aw__ed SigHaturepwith sffip of PUC Operator

&0mm x 20 mm
.
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Form 52(\

Poll. 2 Under Control Certificate

ar Sg
[See rutes 115 (2)]

Authe ised By :

GOVERNMENT OF RAJASTHAN o

Date 0271072024

Time 2 13:25:01 PM

Validity upto * 0170472025

Certificate 5L, No, : RI0Z700470001764
Retistration N, H RJ20:GA3332

Date of Registration H 06/Jun/2006

Month & Year of Manufacturing April-2006

Valid Mobile Mumber wsegrgy

Emission Norms BHARAT STAGE II
Fuet DIESEL

PUG Code RI0270047

GSTIN

Fees Rs.100.00

MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant {as
$r. No. applicable)

1 2
Carbon Monoxide (CO}

+ Idling Emissions
Hydrocarben, (THC/HC)

co
High idling
emissions RPM
Lambda
i Light absorption
Smoke Density coefficient

a:::it;ﬁ:) : Emission limits ?u?t%?ﬁ?r:: :

. . ) . ;
percentage (%) A

ppm
percentage (%)

RPM - 2500 % 20D

- 140,03
1/metre 2.45 2.18

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

L ER

S I

o % N . ;
Note: 1. Vehiclgrﬁers fo cl@k their mobile numbers ko registered vehicle by logging to hitps:#puc.parivahan,gov.in
=% i e, 8 a N

e

o 1 ¥ A i
Autfiv.se0 Signalire gg'gstamp °-f§"° Gpegator

B8Omm % 20 mm PRk

]

T Ty T e
=

e
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Form 59 5 S

[Ses rules 115 (2))
Authorised By :
GOVERNMENT OF RAJASTHAN I
Date 01/10,2024
Time ¢+ 16:42:45 PM
Validity upto ¢ 31/03/2025
Cerlificate SE. No, RI02700470001728
Regisiration Mo, : R127GB9209
Date of Reglstration * i 15/Marf2011
Monith & Year of Manufacturing Fabruary-2011
Valid Mobile Number . #rtacazang
Emission Norms H BHARAT STAGE I
Fuel DIESEL
PUC Code RIDZ70047
GSTIN
Fees Rs.1G0.00
MIL chservation No

Ve" "~le Photo with Registration plate
60mm x 30 mm

Poilutant (as

St No. applicable)

1 2
Carbon Monoxide (C0)
Rydrocarbon, (THC/HC)

| idling Emissions

Co
High idling
ernissions RPM
tambda

tight absorptien

Smoke Density coefficient

Measured Value

ag::it:a gz) Emission limits (upt;':c::;*m'
3 4 s
petcentage (%)
bppm
percentage (%]}
RPM 2500 + 200
s 1+0.03
1/metre 2.45 1.99

This PUC certificate Is systern generated through the national register of motor vehicles and does
not require any signature.

Nate : 1, Vehicle oiu\r'ié_fs to.linfs their mobile numbers to registered vehicke by logging to https:#puc.parivahan.gov.in

Authorised Signature with stamp of PUC Of ator
60mm x 20 mm o
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Form 59

[See rules 115 (2)]
nirol

Authorised By ;
GOVERNMENT OF RAJASTHAN
Date 8171072024
Time : 15:30:06 PM
Validity upto 3170372025
Certificate SL, No, : RI02100110004417
Registration Nao. ! R1191G7151
Date of Registration H 21/Julf1982
Mondh & Yaar of Manufacturing : June~1982
Valid Mobile Nuymber : w1369
Emission Norms : BHARAT STAGE I
Fuad B DIESEL,
PUC Code : RIDZ10011
GETIN :
Fees : Rs.1060.00
MiL observation : Mo

Vehicle Photo with Registration plate
L .nmx 30 mm

Measured Value

Pollutant (as Units {as
Sr. No. applicable) applicable) Emission limits {upt;g;:«;lmal
1 2 3 4 5
Carben Monaxide {CO) percentage (%)
Tdling Emisslans .
Hydrocarbon, (THC/HC) ppm
o percentage (%)
High idling
emissions RPM RPN 2500 = 200
Lambda - 1003
Smoke Density Lig:;:fl;s;;ﬁ:inn 1/metre 2.45 0.48

This PUC certiflcate Is systern generated through the national register of motor vehicles and does
not require any signature.

, ~ ;'

Nete : 1. Vehicle ownkrsid.Tml{ lheir mobite numbers to registered vehicle by logging to hiips://puc.parivahan.gov.in

Authorised Sigraturerwith stamp of PUC B{:«;{{( r
60mm x 20 mm )
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Form 59
[See rutes 115 (2)]

if
Authorised By :
GOVERNMENT MF RAJASTHAN
‘Date ¢ 02/10/2024
Time 14:26:14 PM
Validity upto : 01/04/2025

Cerlificate SE, No. R3I02100110004517
Reglstration No. RIZ7GAGUE3
Date of Registration 09/3ul/2009
Month 8 Year of Manufacturing July-1993

Valid Mobile Number raneg223

Emission Norms BHARAT STAGE I
Fuel DIESEL

PUC Code RI0210011
GSTIN ;

Faeg . i Rs.100.00

MIL observation

Vehicle Photo with Registration plate
60 mm x 30 mm

Sr. No Pollutant (as Units (as
b applicable) applicable)
1 2 3
Carbon Monoxide (€0} percentage {%)
Idling Emissions
Hydrocarbon, {THC/HC) ppm
Cco percentage (%)
High idling
emisslons RPM REM
Lambda -
- Light absorption
Smoke Density coafficiant 1/metre

Measured Value
Emisslon limits  (upto 2 decimal
places)
4 5
2500 = 200
1+ 0.03
2.45 0.41

This PUC certificate s systerm generated through the natlona! register of motor vehicles and does

e not require any signature

Re T

Ne

Loy = :‘3 f
. Vehicle rs to II it mme numbers to registerad vehicle by logging to hitps:/puc.parivahan.gov.in
s

EET S

Authorisad Slgnatum‘hiih"’étamp o( PU@ Gpgﬁﬁa/

S0mm x 20 mm

S

i_,
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Form 59

[See rutes 115 (23 %
ol . “
Authorised By :
GOVERNMENT OF RAJASTHAN i
—_— —_—
Date © 01/16/2054
Time ¢ 16:35:27 PM
Validity upto ' 31/03/202%5

Cerfificate SL. No.

: RJOZ?00470001726
Registration No, : RI27GBS103
Date of Registration : 30/)an/15995
Month & Year of Manufacturing : January-1994
Valid Mobile Number : higoogs
Emission Nosms : BHARAT STAGE I
Fuel : DIESEL
PUC Code : RI0270047
GSTIN '
Fees : Rs,100.00

MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value
Poliutant (as Units (as .
Sr. Na, applicable) applicable) Emission limits (uptolz decimal
places)
1 2 3 4 5
Carbon Monoxide {CO) Ppercentage (%)}
Idling Emissions
Hydrocarbon, (THC/HE) ppim
co percentage (%)
High idling -
" emissions RPM RPM ) 2500 % 200
Larnbda - 1+0.03
& Light absorption .
Smoke Density coefficient 1/metre 2.45 1.92

This PUC certificate is system genersted through the national reg ister of motor vehicles and does
not require any signature

ole : 4, Vehicle owners gp:hnklhe:r moblle numbers to registered vehicle by logging to https; Hipuc.parivahan,gov.in

—_—

— T
dhorises Slgnatura Wlfh stamp gf PUC Ope 7
Ymm x 20 mm /w\\

At



Certificate of Registration
Reg. No Date of Reg

RJIZIGCS167  02/12/2004

Chassis No
373141KVZ135313
'r,.ﬂgm{-\ MNo

6977C48KVZ 125205

Uwner Namea

CHHOTU RAM
Son/Daughter/Wife of

RAM SUKH

Address

JATO KA BASS J K COLONY
g{gglgEgRTA CITY NAGAUR 125

Government of Rajasthan

e et e A Wi e

Chwnes
‘-‘;, l'.‘;{‘l

TUNKLIYA TE
2017 RJ 9

FIT



Form 58 / é‘o t
[See rules 115 (2)f J
Eollution Under Control Certifigate .

<Authorised By :
GOVERNMENT OF RAJASTHAN
e = : ___oi? 10!20_2__4 ER— N _ —
Thne : 11:36:18 AM
Validity upto : 31/0372025
Certificata SL. No. : RID21006020014207
Registration No. : RI21GCS5167
Date of Registration ! 02/Bec/2004
Month & Year of Manufacturing : Fabrzary-2004
Valid Mobile Number ' i 24
Emission Norms i BHARAT STAGE IIT
Fuel : DIESEL
PUC Code : RI0210002
{ H
Fées : Rs, 100,00
ML observation : No
Vehicle Photo with Registration plate
60 mm x 30 mm
Measured Value
Pollutant (as : Units {as . . ;
Sr. No. applicable) applicable) Emission limlts  (upto 2 decima)
places}
1 2 3 4 5
Carbon Manoxide {CO) percentage (%)
Idling Emisstons
Hydrocarban, (THC/HC) ppm
cO percentage (%)
High Jdling g h
ernissions RPM RPM 2500 £ 200
Lambda - 1+0.03
soke Density Light absorption metre 2.45 0.64

coefficient

This PUC certificate is system generated through the nationai register of motor vehices and doss
v not require any signature,

Note : 1, Verﬁ-le ownedggo lin ir mobile numbers to registered vehicle by logging to hitps://puc.parivalan.gov.in

Al L R
it = L

Authorised Signgture with sf of PUC Operator
60mm x 20 mgr??\h Q\‘




A

FORM 24 {MoToR VEHIGLE REGisTER)

M
RAJASTHAN TWS?ORT DEPARTMENT TARTMENT AUTHORITY - NAGAUR BTO

ms {Permanant}

A.J!‘“ lT:ﬁxfaress’. {Tomporasy)
& No.

Presiots Owner Name |

1 RI21GCH881
. Om TER THAN NAGAUR DISTRICTHAMA
MCH\!RN SINGH . 3m'dumaldmghlor of

: QDW%STEH MERTA CITY, DIST NAGAUR, 95605

I SODASTEM MERTA CITY, DiBT NAGAUR, 099999
: BH90D995HD.

Diste of Rogistration.

Addross.

1 | BHAKAR Rans

1 21-00l-2005 e

Ol Roglstration No

: RIIGAAM

Tm‘g{u" ‘_ Dot

TUNIKLIYA TUNKLIYA TEH MERTA CITY NAGAUR 020999

—————
14-Sep-2012

/"R Gancel Dutals;

- T_a) Date
Hypothocation Dotaiis:
a) Financer Nama

4} Finanoer Address
'D&Nor\fnhiclel&
Class of Vehicle

"J mgfcws
Chassis No
Engina No.
Cublc Capacity
Seating Capaclty

wmﬁ?

| a} Fronh 7000 kgs

) wa[)m : _.

S am A Tax. UD”J 31'W'2022)

T NEW: (TRANSPORT)

e, 5383;90

g “h) Reat:

b) mr 14500 kgs:

] b} GancolReason

1 { NO HYPDTHECATION
BE\'A\LS FouND)

0

b) Financer: Typo

SalpApourt - C
enleiYeardt
Manufastute

1'Gonds: Gamer{HGV)

i'ﬁ

:384 073510455
.:miﬂm :
_.Tmmmmg
iDESEL

1060+20%4.
s ofaﬂd’lm)‘. |

2 24004005

s From/To

ax

& At
e e RS ESEREERR AR T NG S

(¥ scanned with OKEN Scanner



Farm 5%

[See rules 115 (2)] b\/’

Pollytion Undér Control Certificate

Authorised By :

GOVERNMENT OF RAJASTHAN ]

TDate 02/10/2024

Time 14:53:07 PM

Validity upto : 0170472025

Certificate SL. No. RI02700470001796
Reglstration Mo, RI21GLH881
Date of Reglstration 21/0ct/2005
Month & Year of Manuiacturing -1990

\laftd Mobitz Hurmber BAnIGTE

Emission Norms BHARAT STAGE 1
Fusl DIESEL

PUC Code i RI0270047
GSTIN :

Fees ! Rs.100.00

1L obseivation ' No

\fehicle Photo with Registration plate
80 mm x 30 mm

Sr. No.

Idling Emissions

High Idling
emissions

Smeke Density

Pollutant (as
applicable)
Carbon Monaxide {CO)
Hydrocarbon, (THC/HC)
co
RPM
Larmbda

Light absorption
coefflcient

Measured Value

Units (as o
applicable) Emission limits {Upt;’:c:esgimal
3 4 5

percentage {%)

ppim
percentage (%)
- RPM 2500 = 200
S . 0.63

1/metre ' 2.45 2.12

This PUC certificate is system generated through the national register of motor vehides and does
not require any signature.

N -1, Vehicle own'érs'tc? Bnk their mobile numbers to registered vehicle by logging to https:/ipuc.pasivahan.gov.in

ﬂmm x 20 mm

B | S
Authorised Signatire witl] starmp of PUC Opbrdlor
sy ad <




Government of Rajasthan
ﬁ Certiﬁcate of Reglstratn:{n el _ @

T 7 Rra Ko Ditent ey
RIZIGOE772 02022008
[T Chealile, Tt
T prsguziae SN 5

T ss‘rcsamumsm

/’ p= e OwnorHarhe
iﬁ“{”‘“ ]gékmgwgl m' I_fw,s}euw

\\ GEEL ) VAR RAM .

£ SHYALA TEH RIYA BADE Nogour U3
41510

k

Ly
[

% maggj‘&ﬂshm

aﬁ;mm

(E scanned with OKEN Scanner



[See rules 115 (2)]

Form 58

Eoliytion Under Control Certificate

Authorised By :

_GOVERNMENT OF RAJASTHAN
Date . 02/10/2024
Time T 14:51:31 PM
Validity upto 01/0472025%
Certificate 81, No. RID2700470001795
Registration Na. RI2IGCE772
Date of Regisiration 02/Feb/2006
Month & Year of Manufacturing -2005
Valid Mobife Number "oy
Emission Norms EURO 2
Fuel DIESEL
PUC Cade RIO270047
G5TIN
Fees Rs.100.00
MEL cbservation

" Sicle Photo with Registration plate

6U'mm x 30 mm

5r. No.

Idling Emissions

Pollutant (as
applicable}

2

Carbon Monoxide (CO}
Hydrocarbon, {THC/HC)

<o
High idling
emissions o RPM
Lambda
Smoke Density Lig:("; :f%?;ﬂiiun

:: Measured Value

al;;liit;ﬁ:) . Emission Emits (upt:j:c::ﬁimal
, . ...4.... .
percentage (%)
ppm
percentage (%)
RPM 2500 éOO
- 1+0.03 )
1/metre 2.45 2.02

This PUC certificate is system generated through the national register of motor vehicles and does
not require any sighature.

—

P

Note : 1. Vehicle owne_r_s to fink their mobile numbers to registered vehicle by logging to hitps://puc.parivahan.gov.in

Authorised Signature with stamp of PLIC Opa

B60mm x 20 mm
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. Form 59
[See rules 115 (2)]

Authorisad By :
SCVERNMENT OF BA agTuan !

Date f02/10/2024

Time ¢ 11:43:50 AM

Validity:upto * 0170472025

Certificate SL, No. : RI02 700470001744
Registration No, : RI19GB2843

Date of Registraiion H 30/Dec/2005
Month & Year of Manufacturing H Decamber-2009

Vadid Mobile Number : eggag

Emission Norms H BHARAT STAGE 1]
Fust : DIESEL

PUC Code : R)O270047

BSTIN H

Fees : Rs,100.00

MIL observation : Na

Yicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant (as Units {as
Sr. No. applicable) applicable) Entission limits  (upto 2 decimal
) places)
1 . 2 3 4 5
Carbon Monoxide [(xe)] percentage (%)
Idling Etmissions
Hydrocarban, {THC/HC) ppm
co percentage (%)
High idling C
emissions RPM . RPM 2500 % 200
- Lambda - 1+0.03
Light absorption
Smoke Density coeffivient 1/metre : 2.45 " 187

This PUC certificate s systern generated through the national register of motor vehicles and daeg
not require any signature,

s""-lf

e ——
Note : 1, Vehlqgé dﬁvners to firtk' i‘belr mablte numbers to registered vehicle by logging to hitps:/ipuc.parivahan. gov.in

Authorised sﬁﬁamré;mmxﬁ;amg Gf PUC Operft ff’
B80mm x 20 gy, - i A F
o

M —
*
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- _ [Seerutes 115(2)] 9 -'
Huti ntre i
- Authorised By -
GOVERNME_N'I:OER&J@T_HAN =
Date 02/1072024 I
Time ¢ 08:36:23 AM
Validity upto T 01/04/2025
—_—
Cerfificate SL. Na. : R302100110004453
Registration No. : RI21GCs201
Dats of Registration : 0t/Feb/2006
Month & Ysar of ManuFacturing : January-2006
Valid Mobila Nismber H 360
Emigsion Norms H BHARAT STAGE It
Fuel : DIESEL.
PUC Code : R3J0210011
GSTIN :
Feas : Rs.16G0.00

MIL observation : No _

Vehicle Photo with Registration plate
60 mm x 30 mm

L-mmw 3
Measured Value

—_—
Pollutant (as Units (as . - )
5r. No. applicable) applicable) Emission limits {upte 2 decimal
places)
1 2 3 4 S
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydracarbon, {THC/HC) ppm
co percentage (%)
High idling
emissions RPM RPM 2500 % 200
Lambda - 1+0.03
Snioke Density Haft absorption 1/metre 2.45 0.38

This PUC certificate is system generated through the nationaf register of mator vehicles and does
not require any signature,

Note ;1. Vehicle owriers to iink‘tﬁe}i" mebile numbers to registered vehicla by tegging to hitps:/#puc.parivahan.gov.in

_— —_—
——

.ised Signature with stamp of PUG fefator

H0mm x 20 mm ~

£




Government of Rajasthan @ @ '
Certlﬁcate of Reglstratlon :

Rog.to. 3
'RI27GBA241 10:10(2012

Chassis No. - e
MﬁT§7315502F12289 ' _?f_wp?:f_ '

‘Engivee No, ] -
GIITCEIEXY 11 429 i ==
Owney Hame
SUBHAN AL}
San/DaughterWite of
GAFURKHAN - ,
Adidress’

BASNI SEJA TEH MERTA Ci ST

UR Nagaur R 342602 TYBTNAGA

= |
=

fe

oy YenictoCass WERR, ‘_;,--, o
s J ot “.-_«;goodw-wmw .c‘rm..’
e ea e - Maker's Name

,5“427634241 TATAMOTORSLTD .
"B Lo
: e Mu&mm
i jonding -
Qs | : L
. No. onyhnders . 'e'b‘-"—
Reglstration Authority ]
NAGAUR

Ty
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Frrm 58

[See rules 115 (2]] )
Tution 1 C { Certificat

Authorised By : i

GOVERNMENT OF RAJASTHAN

Uate . 3070972024

Time i 11:16:25 AM

Validity upto + 29/03/2025

Certificate SI., No. RIDZ 100020014083
Registration No. RIZ7GE4241

Data of Registration 10/0ct/2012

Maonth & Year of Manufacturing Junie-2012

vatd Mobile Number w1004

Emission Notms BHARAY STAGE 1T
Fuel DIESEL

PUG Code RIOZ210D02

GSTIN

Fres Rs.100.00
MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

-

Pollutant (as
Sr. No. applicabte)
1 2

Carbon Manoxide (CO)
Idling Emissions

Hydrocarbon, (THC/HC)
co
High idling
emissions RPM -
Lambda
Smoke Pensity Liglgi;:rt;[sgl:-;g:ion

Measured Value

ag:}f;ﬁ}:) Emission lirnits (um:l:ci:;imal
3 4 5
percentage (%)
Ppm
percentage (%)
RPM 2500 & 200
- 1+ 0.03
1/metre 2.45 0.54

This PUC certificate is system generated through the national register of motor vehicies and does
not require any signature.

)
sy

-t

£ - -
Nate : 1. Vehicle ownﬁ';"to lirtk their ’_j_e numbers to registered vehicle by logging to hitps://puc.parivahan.gov.in
Foal

"
-4 ) 7

""" N r‘i‘f . A Z ] o
Authuised Signalurs'wjlh"sfanfmjéPU rator
8omm x 20 mm :

~F
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Form 59

. [Se6 rules 115 (2)
Poltution Under Control Gertificate
Autharised By :
GOVERNMENT OF RAJASTHAN B
Date 02/i0/2024
Time 14:24:30 PM
Valldity upto 0170472025
Certificate SL. No, B RI02100110004516
Registration No. RI27GA7044
Data of Registration 28/ulf2009
Month & Year of Manufacturing July-1984
Valid Mobile Number - - 4
Emission Narms BHARAT STAGE 1
Fuet DIESEL
PUC Cade RIO210011
GSTIN
Fees Rs.100.00
M. obsenvation No

Vehicle Photo with Registration plate
B0 mm x 30 mm
S

Pollutant (as

Sr. No. applicable)

2
Carbon Monoxide {CO)

. Idling Emissions
- Hydrocarbon, (THC/HC)

Co
High idling
emissions RPM
Lambda

Light absarpticn

Smoke Dansity coefficient

i h‘.':?? =
s, GAT7O44 ﬁ
I.lnl.ts (as Emission limits ?u?t?;e:e‘c’:::;?
applicable) places)

" 3 : 4 5
percentage (%)

Ppm I
percentage (%)

RFM 2500 £ 200

- 140,03
1/matre 2.45 0.4%

This PUC certifleate is system generated through the national register of mator vehicles and does

not regu

ire any signature,

e T

to registered vehicle by logging to hitps:/puc.parivahan gov.in

AL,
: . =7 ] et
. jote : 1, Vehicle owne;_k‘g‘]ﬁ Iil?k th‘gl‘r? m\m&numbers

Authorised Signature vﬁi;\ﬁ}?p PO ’ég g 7 -
£\ VA .

60mm x 206 rom e .
"
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Form 56 // 65 /
g [See rules 115 (2)} \ /

. Poliution Under Contrg| Cerfificate

& Authorised By :
GOVERNMENT OF RAJASTHAN
Date T 01/10/2024
Time : 11:57:25 AM
Valldity upto : 3170372025
Ceriificate: St. No. : RI02100110004379
Registration Mo, : RI21GB870S
Date of Registraticn : 29/Apr/1699
Month & Year of Manufaciuring : December-1598
Valid Mobile Mumber : e 360
Emission Noms : BHARAT STAGE 1
Fuel : DIESEL
PUC Code : RIGZ2104011
GSTIN- H
Fees : Rs,100.00
MIL observation H No

Vehicle Photo with Registration plate
30 mm x 30 mm

Measured Value

Pollutant (as‘ Units (as
Sr. No. applicable) applicable) Emlssion limits {upte 2 decimal
places)
) 1 2 3 4 5
r ) Carben Monoxide (CO) percentage {%)
Idling Emissions T
3 Hydl:fcarbcn, {THC/HC) ppm
-3 oco percentage (%)
. . High idling
" emissions RPM RPM 2500 + 200
! tambda - 1 £0.03
; Light absorption :
Smcke Density ¥ coafficient 1/metre 2.45 0.43

i This PUC certificate is system generated through the national register of motor vehides and does
e neot require any signature.

> Sian bR
o e LR

: W er ok ) . i
Note : 1. Vehicle owhérs to link théip'in’pble numbers lo registered vehicle by logging to hitps:fpuc.parivaban.gov.in
. ) . LT

Authorised Signature With staip of PUC Operator
60mm x 20 mm :




N _ Certificate of Reglstration =

- P b ﬂmdtn)'

e RJ'I!‘HGMSS 1 1R4/1989
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Ee - 384040302020 5e. Hy, ' i
SRS e
A 692D02316160
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 f i S0OM PURL
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| o mm pum
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Form 56 g'j

[See rules 115 {23

Authrrised By :

GOVERNMENT OF RAJASTHAN
?a?e_—__-___.—i)i—fwfjﬁﬂ___ -

Time P 10:48;27 AM

Validity upto * 3170372025

Certificate SL, No. ; RI02100110004359

Registration Mo, H R1191G9099

Date of Registration : 11/Apr/1989

Monih & Year of Manufacturing H February-1982

Valid Mobita Number : ar369

Emission Norms : BHARAT STAGE [

Fus! ! DIESEL

PUC Code i RJ02100132

GETIN H

Fees H Rs.100.00

MIL obseryation : o

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Valuya

e Pollutant (as Unity (as - -
Sr. No. applicable) applicable) Emisslon limits (upto 2 dacimal
places)
1 2 3 4 5
Carbon Monoxide (€O} percentage (%)
[dling Emissions
Hydrocarbon, (THC/HC) . ppm
co percantage (%)
High jdling '
erISsions RPM RPM 2500 % 200
Lambda - 1+0.03
; ; Light absorption
Smoke Dengity coefficient 1/metre 2.45 0.39

This PUC certificate is system generated through the nationat register of moter vehicles and does
not require any signature. )

Note: 1. Vehicle owners to link their mobile numbers to registerad vehicle by logging to https:fipue. parivahan.gov.in

Authorised ngnature'-u;rim"sfamp of PUC Operalor ]
_60mm x 20 mrm |
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form 58 ’ 0

N iSee rules 1?5 {21
P____—%_‘——-——-———-——.__ﬁ_hll" Under Cont | Centificat

Authorisad By : -
GOVERNMENT OF RAJASTHAN
Eag_______ﬁ_li_laiw___———_
Tima P 12:112;:34 PM

Validity upto i 31/03/2025

Cerlificate 8L, Ng, : RI02100110004384
Registration No, : RIZ1GB4290

Date of Ragistration H G6/Apr/1999

Month & Year of Manufaciuring : Januan- 1999

Vafid Mobile Murnber H aniq369

Emission Norms : BHARAT STAGE 1
Fued : DIESEL

PUC Gode : RJ0210011

GSTIN :

Fees : Rs.100,00

MIL obzenvation : No

Vehicla Photo with Registration plate
Imm x 30 mm

—_— ——————— —————— e e
Meaasured Value

Pollutant (as Units {as . =
Sr. No. applicable) applicable) Emission limits { uptolz decimal
places)
1 2 3 4 5
Carbon Monaxide {CO) percentage (%)
Idling Emissions -
Hydrocarbon, {THC/HC) ppm
co percentage (%)
High idliing
en_'lissions RPM RPM ZSOQ % 200
Larabda - 1+ 0.03
N Light absorption
: Smoke Density coefficient 1/metre 2.45 | 0.5

This PUC certificate is system generated through the national register of motor vehicles and does
- ot require any signature.

o ]
L T A o )
i a': 1. Vehicle ownefs to Ilnlg:_gy_air mobile numbers to regisierad vehicle by logging to hﬂps:ﬂpuc.pa‘ivahan.gw.m
Authorised Signamm‘w stamp’Gf PUE Dperator
60mm x 20 mm N
S LU T 20 O L cerdl .
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Form 59

Authorised-gy - . -
GOVERNMENT oF RAJASTHAN .
Date "“"‘“W“ o

Time 15:146:53 PM
Validity upto 31703/ 2025

Cerlificate 5. ng, RI021007 10004421
Registration g, : RI192G1211
Datg of Registration : 17/Feby 1590
Month & Yaar of Manufacturing i February-190g
Valkid Mobils Number : 360
Emission Norms : BHARAT STAGE 1
Fuel : DIESEL
PUC Coda H RID21001;
GSTiy :
Feas : Rs,200.00
MIL observalion H

No

Vehicle Photo with Registration plate
60 mm x 30 mm

oAl

SRy
——————— e

B ; ' Measyrad Value
Poltutant {as Units {as -
Sr. No, appiicable) applicable) Emission Emits {upta 2 decimal
Places)
1 2 3 4 5
Carbon Monaxide {ca) percentaga (%)
Idling Ernissions : - -- B
Hydrocarbon, (THC/HCJ Ppm
co bercentage | %)
High idling i
emissions RPM RPM 2500 £ 20p
Lambda - 140,03
Light absorption
Smoke Pensity coefficient 1/metre 2.45 0.54

This PuC certificate is system generatad through th

€ national registar of motor vehicles and doeg
e not requjre any signature,
‘om‘ Ty

—

ﬂ;‘n_uhthorised Signatird with st

60mm x 20 mim 3‘“ N )
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B Ul , gt . "
S st Saft 5 ‘
4'-'??(.'&51']3560? S
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Eﬁﬂ@ﬂhﬁu&ﬂ@&aﬁmﬁ
Autthorised By -

_QQVERNMENT OF RAJASTHAN o |
Dats TR

'??io;’éiz’4 T
Time : 08:10:08 AM
Validfty upto S T /04, 2025

Cerifficate SL. Ng, RJ021 B01100,
Regisiration Mo, H RJJ,QGA?OOI
Date of Registration H Dﬁr‘Oct/ZOO?
Month & vag, of Manufacmrlng : Qctober-3p07
Valig N Nomber H """1339
Emission Norms : EURD 2

Fusi : DIESE|,

PUC Codg : RIB21001 1

GSTIN H

Fees

MIL observation

Rs.100,00
Ne

)mmx30mm

i
- Measyreg Value !
Pollutant Units (ag . . ;
Sr. Ng, appli cable) appllcable] Emissign limies { npir;:':l azc::fimal
1 2 3 4 5
Carben Monoxida {Coy Percentage (%)
dling Emissions e
Hydrocarbon, (THC}HC} Ppm [.
co Percentage (%)
Righ idling
eMissfons RPM RPMm 2500 & 200
Lambely - 1+003
Light absorption 0.47
Srmoke Densipy Coofficient 1/metre 2,45 .

This pyc Ceitificate |5 System Senerateg through the Nationaf Fegister of mogr vehidles ang does
. not require any signatyra, :
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Form 58

o {See rules 11_5 211
Authorised By :
GOVERNMENT OF RAJASIHAN
Date T 02/10/2024
Time 1 14:06:43 PM
Validity upto : 0170472025
Carlificate SL. No, H RJD2100110004509
Registration No. : RI27GDE0O31
Date of Registration : 07/un/2006
Month & Year of Manulacluring : Febwuary-2006
Valid Mobile Number H x|
Emisslon Norms : EURD 2
Fug : DIESEL
PUC Code H RID210011
GETIN :
Foes ; Rs.100.00
MIL obsarvation : No

Vehicle Photo with Registration plate

coefficient

60 nx30mm i
ag :
: Measured Value_
Pollutant (as Units {as . by
Sr. No. applicable) applicable) . Emission limits (upto12 decimai
) places)
1 2 ' 3 4 5
Carbon Manoxide (CQ) percentage {%)
[dling Emissians
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idling
ermissions RPM RPM 2500 & 200
Lambda - 1 £ 0.03
Smoke Density Light absorpion 1/metre 2.45 0.46

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle giwriers to link I.he\i;_ rnobile nurmbers ta registered vehicle by jogging to htips:ifpue.parivahan.govin

=
Authorised Signature with stamp of PUC Opefafoe—.__
£0mm x 20 mnt )




Government of Rajasthan @
Certificate of Registration Nt W
Rey. No Date ol Heg
RJ19GD1382 27/06/2013

Chassis hio Owniet

360324C5Q711619 .
e o @
697023CS0Q 738709

Uwner Name

MAHENDRA SINGH

son/Daughter/Wife of

SUJA RAM

Address

TALANPUR TEH MERTA CITY Nagaur R
343602 CITY HNagales




Form 59 |
[See nules 115 (2)]

Authorised By :
GOVERNMENT OF RAJASTHAN |
e I —_—
Date TQ2/10/2024
Time ¢ 09:58:16 AM
Validity upto ¢ 01/04/2025
Cartificate SL, No. H RIGZ100110004471
Registration No. H RJ19GD1382
Date of Registration : 27/ un/2013
Month & Year of Manufacturing : Auqust-1997
Valid Mabile Kumber ; 369
Emigsion Norms : BHARAT STAGE |
Fuel : DIESEL.
PUG Code : RINZ210011
GSTIN :
Feos : Rs.100.00
MIL absenvation : No

Vehicle Photo with Registration plate
- mm x 30 mm

— —
. Measured Valpe
Pellutant (as Units (as . PRI
5r. No. applicable) applicabte) Emission limits  (upto 2 decimal)
places)
i 2 3 4 5
Carbon Monoxide {CO) percentage (%)
Idling Emisslons
) Hydrocarbon, {THC/HG) ppm
o percentage (%)
High idfing
emissions RPM RPM 2500 = 200
Lambda - 1+ 0.02
Light absorption
Smoke Density coefficient 1/metre 2.45 0.45

This PUC certificate is system generated through the national register of motor vehicles and does
hot require any signature.,

Note : 1. Vehicls owners to lirk their mabile numbers to registerad vehicte by legging to hitps:/ipuc.parivaban.gov.in

rd

Authorised Signature with stamp of PHie Oparator

.,

Sammx20mm_ / “___r
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FORM 24 (MOTOR VE IICLR REGISTER)

T e i Y T

R2Ggna Datn of Roglstralian.

FOHHER THAN NAGALR DRSO LHANA
*PLHRA RAM Son{wif.-fdal!ﬂll(ar wl

Roglstration No,

Dexler's Name & Address
Owner Namo

Full Addrese; {Permanant)

Full Mdms n-ﬁmpﬂl"uy)
Ot Koglziration Mo

RAJASTHAN TRANSPORT DEPARTMENT AUTHORITY - NAGAUR DTO [B7 z )

 MUNDLO ICA BAS DHANAPATIH WLRTAGH YNAGAUR,, e !
§ MUNDLO KA BAT PHANAPATEH M 13 TAGTT MAGAUR, L5830
rIZiGusE !

: 22-Aarg-2003

S0 O PUSA RAK

Mobile Ne.
BC Cancel Deajig: f h
o) Date. ~ - Co 4] Gancol Raason- ¥
Hypothecation Dotails: e e
&) Finsncer Namg { (NG HYPOTHECATION b} Finncer Type.
o o DETAILS FOUND) N
<} Financer Address . =, -
The Motor Vehicio js. | NEW [TRAN SPORT) Class of Véhlelo . Goods Camoeribiy)
Konth and Year of : Of 2003 No. Of Cylinders '8
Manufacture ' 2
Chassls No $3TIHIFWZTITTIS Cololir MRy e
Englne No. : 697TC4BFWZBE5214 Tyiso OF biody < TRUCK (OPEN BODY]
Maker's Narne : TATA MOTORS LTD Madel Namo ° =
Fuel Used in Engine ; DIESEL . Horse Power(BH.P) 1 13500
Cubic Capacity 1 135.00 Wheei Base 14225
Seating Cnpacily t 6 o Standing. Capacity -0
Sleeper Capacity P07 T _ ‘Length . Y
Width LY T Helght "o
laden Wt : 16200 Kg Unladen Wt 8655 Kg
Gross Vehicle Wt 0 Kg Owner Sk - A
Number & Description of size of tyres : T
a) Front: 1000°20=2  b) Rear: 1000°2g=2 c} Other: 0 d) Tandem: ©
Registered Axle Weight (In respect of éach axle}:
a) ;—";‘qm: §600 kgs 'b) Rear: 10200 kys - ¢} Other: 0 kgs d) Tandem: 0 kgs
“Purchace Date T 224R1g-2003 Polity No. NAGBER
iNSURANCE CQMPAHY oic. INSURANCE 'I'YPE g H EOMFREQEN,SNE
!nsumnce Vzﬁd!fy" Fmrn 28-02-2020 Tb2?-0’2«2021 : ' i
,.-eeDehﬂs, B i
RecclpUAppf No. : _'l:aq&j.Rei:ejpt-Hi_v,. e
“Parbidar. NETY Amount Penalty “Total
| GreenTax. - ' 2500 TR0 B 2500
RW’ dﬂegistrabon ' 1500 . : 10& 1600
..o'fass;g"_ e e : . Joie o s
: ; : Funess val!d upte 3Nul-2021 . -
- : 5200 /- (nvs 'rﬂousmo TWO HUNDRED ONLY)
Pt e
'mdﬂa lmpectmg Otficar who certifios. the vehlcle as & tor wgm“ n.
* - Registering Authorty

CIEL Scanned with OKEN Scanner



Form 84 ‘_

[See rules 115 23 /l!7

f 4
Authorised By :
GOVERNMENT OF RAJASTHAN |
Datn 0271072024
Time 14:40:21 PM
Validity upto T 01/04/72025
Garlificate SL, No. R102700470001790 ;
Registralion No. RJ21GC5328 ?
Date of Registration 22/Aug/2003
Month & Vear of Manufacturing -2003
Valid Mobile Number B 7
Emission Norms BHARAT STAGE 11T
Fuel DIESEL ;
PUC Code . R10270047 f
GSTIN i
Fess Rs.100.00 '
MIL chservation Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as
§r. No. applicable)
1 2
Carbon Monoxide {CO)
Idling Emissions
Hydrocarbaon, {THC/HC)
co
High idfing ™
emissions RPM )
Lambda
' " Light absarption
Smoke Density coofficient

Measured Value

a::Iiit;E:al:) Emission limits (upt:I: cc;sen):imal
B ) e
percentage (%)
ppm
percentage (%)
RPM 2500 200
- 1+0.03
1/metre 2.45 1.97

This PUC certiﬁcate is systern generated through the national register of motor vehicles and does l

SICt

a_,(.

not require any signature.

Hote : 1. Vehicle owngr%‘tojni(:meir mobile numbers ta registered vahicle by logging to hitps://puc.parivahan.gov.in

Auth I'harrsed Slgnalurg wlth stamp of F'UC Op )
B0mm x 20 mm : |




e ; rod b St A o -

= Govemmentcf R’a asthan

S : = - d—:_ A= _i- o S
ﬂﬁ- - 'hwumgg
wmm 15/10/1996
Chassis No. Owner

3MTm1 T‘m Sr Mo
Engine No. /
897D24HT(138968

mﬂlm

TO

1373 '&mmsuo
Mﬂﬂlhl\’ of M
wvsss' e

SE1612142
Calotn

Hhhi-n W, thytl RP

D 18500/006240 Bodly Type

Whes Base TIPPER TM—%

mm Standing

e e

000135 g’
10, of Cyllrictes il .

v - J .- '
06 e SN

UM Prakash Choudhary
Registration Authority




Form 59
[See rufes 115 (2)]

- - . L Certifi
Authorised By :

GrVERNMENT OF RAJASTHAN
‘Date 0271072024
Time 08:21:45 AM
Validity upto 01/04/2025

Certificate S1. Na,
Registration Mo,
Date of Regisiration
Month & Year of Manufacturing
Walid Mcbile Number
Emission Norms
Fuel

PUC Goda

GETIN

Feas

MIL chservation

RJ02100110004450
RI19GC1373
15/0ct/1996

Oclober- 1996

lll...1mg

BHARAT STAGE 1
DIESEL

RI0Z210011

Rs.100.00
Mo

' Icle Photo with Registration plate
60 mm x 30 mm

r o=

(R
GCI1373

Pollutant (as
st. Ne- applicable)
1 2

Carbon Monoxide (CO)

1dling Emisslans
Mydrocarbon, (THC/HC)

co
High idiing
emissions RPM
Lambda
Light ahsorption
Smoke Density coefficient

Measured Value

a‘;;}?:,{,‘::) Emission limits (upt:l:cc;z?mal
3 4 5
percentage (%}
ppm
percentage (%)
RFM 2500 £ 200
- 1+ 0.03
1/metre 2.45 0.4

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

,.,.

Mote : 1. Vehicle, @&aers to IEﬁkxlhgr mobile numbers to registered vehicle by logging to hitps:/puc.parivahan.gov.in

6Dmm x 20 mm :

Authorised s.gnaturq,wﬂh%tamp o; Pu%

|




Form sg

[See rutes 115 () 7 _2/

Pollutian Under Control Certificate
Authorised By ;

GOVERNMENT OF RAJAST!_{AN =1 N _ N

Oare c 01/ 10/2024
Time Y 11:38:40 AM
Validity upto * 31/03/2025

Feas ¥ Rs, 100.00
MIL obseryation B No

Vehicle Photo wilh Registration plate
80 mm x 30 mim

Cerlificate S g, ' RI021p07 10004377
Registration Ng_ : RID9GA7794 :
Late of Registration P 04/3an/2013 5’
Month & Yagr o Manufauurhg ; October.2012
Valid Mobile Number : b &1
Emission Noms ! BHARAT sTAGE 11y
Fuel ' DIESEL ;
PUC Code * RIO21001;
GSTIN :
f
3
i

Measurad Valye .

Pollutani (as 5 :
applicabla) applicable) Emission limits ¢ upt:'az c::;:lmal
1 2 3 4 5 ;
Carbon Monoxide (Coy Percentage (95) J
Tdling Emissiong : i
HYdror:arbOn, (THC/HC) ppm
CO Percentage ¢ %) : Ii
emissions , Rem RPM 2500 = 200
Lambda - 1% 0,03
: i Light absorption .
Smoke Density coefficient L/metre 2.45 | 0.51

This PUC Certificate i System genarated through the national registar of motor vehides and does
not requjre any signatyre,
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Form 50 /"7

[See rudes 115 (2) "
Autharised By :
GO\-ERNMENT OF RAJASTHAN B 1
Date I 01;10,‘_2854_ e —
Time T 12:44:41 PM
Validity upto 317037202y
Certfficate SL, No. H RJ02100110004395
Registration No, ! RI2?GB1212
Date of Registration : 21/Jun/2008
Month & Year of Manufaciuring H May-2008
Vialid Mobile Number : tai1359
Emission Norms : BHARAT STAGE II
Fue! : DIESEL
PUC Code : RIG210011
GSTIN H
Fses : Rs.100.00
MIL cbservation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

—_—
. Measured Valye
Pollutant (as Units (as
Sr. No. applicable) applicable) * Emission limits  (upto 2 decimal
) places)
1 " 2 3 -4 5
¢ Carbon Manoxida {(CO) percentage (%)
Idiing Emisstons : -
Hydrocarbon, (THC/HG) ppm
co percentage (%)
High idling
emissions RPM RPM 2500 £ 200
Lambda - ) 1 +0.03
: . Light abserption . .
Smoke Density coeffidient 1/metre 2.45 0.5

This PUC certificate Is system generated through the national register of motor vehidles and does
not require any signature.
A “‘""F!’

Nate : 1, Vehicle own‘gfs to link their\qf JJIIE numbers to registered vehicle by logging to hitps:#puc. parivahan. gov.n

e -
Aulhorlsad Signaturg' wﬂﬁ'&afﬂa{gf F}If?operaior
60mm x 20 rmm

——
m»’



Government of Raj asthan . @

Certnﬁcate of Registratmn e ————

g o i e Wbt S i

f ’ Reg. No, Date of Reg.
RJ27GDA4158 25/06/2004
Ownef

ASTIER S a A (.hassis'ééo,
i 373341DVZ717082 5. NG,
: : Englne No.
5 i 697TCA5DVZ882634
£ A Owner Name
Ly NORTI
i FFe! Used Son/Daughter/Wife of
f} pesa W/O KAILASH RAM
VAN . Addréss |
: MEGHAWALON KA BAS BASNI SEJA NAGAUR

RN .
Nagaur RJ 342002
__./;

ALT

Reg No :
RJQ?GDMS&
Month & YT ofogf \
052004 ~

o -
"13"2‘&0%‘6‘%@&0 BodyType E s
00422 mm Seaﬁl}%Standmg e
Cubic Capaclt 2] e :
SRS o L,
No, of Cylinders ' %BV‘/
8 S
' i Supnya e
4 | Reg:s’cratmn Auﬂ'xorlty
o - ‘ . i . ,"_“' __.J":

(¥ scanned with OKEN Scanner



[See rules 115 (2)

Form 59

Pellution Under Control Certificate

Authorised By :

GOVERNMENT OF RAJASTHAN I

bate 0i1/10/2024

Time 16:54:41 PM

Validity upto 31/03/2025

Cerlificate SL. No. RI02700470001732
Registration No. RI27GD4158

Date aof Reglstration 25/)un/2004

Month & Year of Manufacturing May-2004

Valid Mobile Number R RRTT

Emission Norms BHARAT STAGE I
Fual DIESEL

PUC Code RIG270047

GSTIN

Fees Rs,190.00

MIL chsanvation No

Vehicle Photo with Registration plate
€0 mm x 30 mm

Pollutant (as
Sr. Ng. applicable)
1 2

Carbon Monoxide (CO)

Idling Emlssions .
Hydrocarban, (THC/HC)

Co
High idling
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

Measured Value

ag:::':ag:) Emission limits (upt:l: c::;.imal
s . s
percentage (%) .
. ppm
percantage (%)
RPM 2500 £ 200
- 1+0.03
1/metre 2.45 2.04

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

k1, Yehicle owners to link their mabile numbers 1o regisiered vehicle by logging to hitps:fpuc. parivahan.gov.in

e

s =
Authorised Signature with Stamp of PUG Apérrer

60mm x 20 mm




Certificate of Registration
Reg. Mo, Omeoifeg.
RIIGGATION  16/121962
384073578177 St
Engine No

832CH1584876

T

E£SH

L

e

207y

e

r—%,‘f 19GATIO
o e ¥ o R,
syteme




Form 5%

- {See rules 115 (2)}
Pollution Under Control Cerfificate

Authorised By :

GOVERNMENT OF RAJASTHAN 1

Date 02716/2024

Time 13:27:43 PM

Validity upto 41/04/2025

Certificala SL. Mo, : RJ0Z2100110004501
Registration No. : RI19GA7?701
Date of Registration ; 16/Dec/1992
Konlh & Year of Manufactuting Janvary-1992

‘alid Mabile Mumber g 223

Emission Norms : BHARAT STAGE 1
Fuel : DIESEL

PUC Code : RID210011
G5TIN .

Feas : Rs,100.00

ML ohsenvation i No

K __.icle Photo with Registration plate s =
60 mm x 30 mm 16 gl

- o

Measured Valua

Pollutant {as Units (as -
Sr. No. applicable) applicable) Emission limits {upto 2 decimal
places}
1 2 : 3 4 ' 5
i Carbon Monoxide {CO) percentage (%)
i Hydrocarbon, (THC/HCY ppm
co percentage (%)
High idling
emissions RPM RPM 2500 % 200
Lambda - 1% 0.03
* Smoke Density Light absorption 1/metre 2.45 0.49

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to (Ink théir_mobﬂe numbers 1o registerad vehicle by logging to hitps://puc.parivahan.gov.in

g == =] o 7 i
Authorised Signature with §tamp of pUC D(ﬁeﬁfur_‘_
B0mam x 20 mme N

=




Laden/ Colou
Unladen W kgs)  wp

Government of Rajasthun

4 Certifitate of Registration
. H4
] RJ_?S‘GD# 746 10U —
| f}l 7 MAVA4s019¢ 3A00344 o ({ 9 .
10T tacdassaaz = b _ LY
stanam T S %
( L W}I?I?kl,ﬂ RAM ’fl'l / v/ ;
t iy I J
' N, i MERTA NAGAUL A/ \ y ,
}E %f;dsNﬁ%(\&';ggi? %{Eﬁn BAgNlI%ND FHA N i
BE Jodhgur [ 362501 _
i
: Ue |
Reg. No, EE “M'aker‘s Name - ’ | )
RJ19GD4746  TATAMOTORSLTD NN
Month &Y. of Mfy. ModelName . e
03/2014 LPIK 161836 T, -

015200/005190 5ody Type
 semPER.

003580 m 3 anding

CubicCapacitym 0060 -

005883

Na. of Cyfimdess

06

Y/

RAS ARVIND JAKHAR .
Registration Authority -

JODHPUR

CE Scanned with OKEN Scanner



Form 58 @ A
[See rules 115 (2)] —
Pollution Under Controf Certificate
Authorised By:
SOVERNMENT OF RAJASTHAN
Date 02/ ig / 2524
Time ¢ 12:20:36 PM
Validity upto 01/04/2025
Carlificate SL. No. RIQ2700470001753
Registration No, RJ19GD4 746
Date of Registration : 14/Marf2014
Month & Year of Manufacturing H March-2014
Valid Mobile Number : - - -
Emission Norms BHARAT STAGE 111
Fugl DIESEL
PUC Code RI0270047
GETIN
Fees Rs.100.00
Mo

MIL obeservalion

hicle Photo with Registration plate
ol mm x 30 mm

N — e

-

Paollutant {as
Sr. No. applicable)
S -

Carben Monoxide {CO)

Idling Emissions !
Hydrocarban, (THC/HC)

co
High idling
emissions RPM
Lambda
s Light absorption
Smoke Density cosfficient

 Measured Value

ag:lil’:uiaal:) : Emission fimits - (Upt;l:c:;:lmal

e , .
percentage (%)

ppm
percentage (%)

RPM 2500 % 200

- 1£0.03
1/metre 2.45 1.94

This PUC certificate ls system generated through the national register of moter vehicles and does
not require any signature.

14

N0
-

bl

Nots : 1. Vehicleﬁiwffners o Lt_nk th‘e} mobile numbers to registered vehicle by logging to hitps:/puc.parivahan.gov.in

Authorised Signsfure«x@gib stamp P?]?UC Opa 7( { 4’

80mm x 20 mm >

E—
,

"’\—.






Form 59

e [See ndes 115 (2)] %
Pollution Under Control Cestificate -
Authorised By :
G{NERNMEI_&IT OF RAJASTHAN 1
Date 02/10/2024 N
Time 14:37:42 PM
Validity upto 01/04/2025
Certificate 3L. No. RJ02100110004522
Registration No. FJ22GAR573
Date of Regisiration 11/Feb/2000
Month & Year of Manufacturing January-1999
Valid Mobile Number seracigagy
Emission Norms BHARAT STAGE 1
Fuel DIESEL
FLIC Code RJO210011
GSTIN
Fees Rs.180.00
MIL observation No
licle Photo with Registration plate 3 .
. sl £ il v =2
60 mm x 30 mm - :
2 SE=]
e =
RUZZ |
LABST3
o " Measured Value
: Pollutant (as Units {as .
£r. No. applicable) appicable) Emission fimits  {upto 2 decimal
places)
1 2 3 4 s
Carbon Moncxide (CO) percentage (%)
_ Idiing Emissions .
Hydrocarbon, (THC/HC) ppro
co percentage (%)
High idling o + 200
emissions IRPV_‘_ _____ RPM 25__00 .
Lambda - 1+ 0.03
. Light absorption R D.48
Smoke Density coefficient i/metre 2.45

This PUC certificate is system generated through the national register of motor vehides and does
not require any signature.

=

. : e
Nate : 1. Vehicte owriers to lirtk their mobife numbers to registered vehicle by logging to hitps:/fpuc.parivahan.gov.in

Autharised Sigrature with stamp of PUC Opesior.

_SOmm % 20 mm




S S | 2

e Qm?.w.ﬂwnd..ﬂ. &% m._,.xu.mwn.)-rwﬁxn W
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3 Scanned with OKEN Scanner



Form 59

[See rules 115 (2)]

Pollution Under Control Certificate

Authorlsed By :

GOVERNMENT OF RAJASTHAN

Date 06/10/2024
Time 16:53:46 PM
Validity upto 05/04/2025

Certificate SL. No.

Registratlon No.

Date of Registration

Month & Year of Manufacturing
Valid Mobile Number

Emlssion Norms

Fusal
PUC Code

GSTIN
Fees

MIL cbservation

RJ02100110004654
RI19GA7433

28/Nov/2007
November-2007
mtii6587

BHARAT STAGE 11
DIESEL
RJG210011

Rs.100.00
No

Vehicle Photo with Registration plate
60 mm x 30 mm

= -

RJ1®

Pollutant (as

Sr. No. applicable)

| 2
Carbon Monoxide (CO)

“" Idling Emissions -
: Hydrocarbon, (THC/HC)

CO
Highidling L e
emissions RPM
Lambda

Light absorption

Smoke Denslty coefficient

Measured Value

ag::itfaff,'z) Emission limits (upt'(:l: ct;it):lmal
3 4 5
percentage (%) .
ppm ‘-
percentage (%)
RPM 2500 N 200 .............................................. Ir
- 1+ 0.03 '
1/metre 0.47

2.45

This PUC certificate is system generated through the national register of motor vehicles and does _
not require any signature,

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorlsed Signature with stamp of PUC Operator
60mm x 20 mm




= TR S T e e ——
— oty h___tﬂr— = --t!a—._,-..._a-.-_. —_—

.
h @M_ﬂ—}ﬂﬁ‘ M&:@w-‘“?ﬁrﬁ) @/'Léo_.
7ty 967l

- . n * - \\.. "d_‘-_
K72245 SRR @0 ny
(( {8 / 3.12“11302606 Go/oa 1505 !

WGTCIO(MW Sr.Ho. -
) frod
69702401'011 1898

Dintrerr Hevpme
RICHHPAL TADA
Sy Uaughtetae of
RATANA RAM

Address
BASNI SEJA TEH MERTA CITY Nagaur R
J 31510

Lhpssis B Ouwines : ) ‘-/
-

~

. . Yahicle Class W TO0T84153R
et Goodseamag g . - . |

Miakers Name
RJ21602606 TATAMOTORSLTD

ponth & Vrof Mig,  Model Name ) ¥
0511986 . SEYGT2M42 _ TIEII

gy S nd
Linkacan Wi ik _
: ) 0{1850'0!00 0 BodyType \\
' WheelBase Taucné{opd;c,n BODY) e
i . 004225 mm Seating/Standing b
Cubic Capacity DOG;‘&O
000035 _
0. of Cylimuiens .
. OM Prakash Choudhary
" Registration Authority .
-NAGAUR

@— Scanned with OKEN Scanner



[See rulas 115 (2))

Form 52

Poliution Under Control Certificate
Authorised By :

OOVERNMENT OF RAJASTHAN

[rate 017102024
Time P 13:09:38 PM
Validity upto t 3%/03/2025

CertHizate SL. Mo,
Registration No.
Date of Regislration
Wonth & Year of Manufacturing
Valid Mobile Humber
Emission Horme
Fuet

FUC Code

GSTIN

Fdes

ML obsarvation

RJ0Z100110004403
RIZ1GC2606
06/May/1996 _
May-1996 i
w359

BHARAT STAGE I

DIESEL

RIN210011

Rs.100.00
Mo

Vehicle Photo with Registration plate
& mx30 mm

Pollutant (as
Sr. No. applicable)
1 2
Carbon Monoxide (CO}
idling Emissions « -
Hydrocarbon, (THC/HC)
o
High idling
emigsions ReM
Lambda

Light abserption

Smoke Dengity coefficient

Measured Value

ik o Emission lmits  (upto 2 decimal
3 _ 4 5
percentage (%) !
ppm
percentage (%) .
RPM 2500 % 2b0
- 1+40.03
1/metre 2.45 0.51 i

This PUC certificate is system generated through the national register of motor vehicles and does
not require any slgnature.

el

T

= -

" ey .
hate 1. Vehicle @n‘ér?to link tﬁ‘%‘gtobie numbers (o registared vehicle by logging to hitps:/puc.parivahan.gew.in

F n e 773
Authorisad SignaRhSWith W of @C Operator
.

S50mm x 20 mm 10 S
s

F

L ‘\ﬂé@@



Government of Rajasthan @
Certificate of Reg_ﬁs‘t’rgﬁlgn_ s, i At
Date of Reg

R'Ji‘m(jﬁ?‘/ﬁ 0103/1988%

Viabiaied & ING3

36407385834 / 5 Mo @

LS TR T
L9218/ /00U

'

Al

MUKE S TADA

il i Lag .Jh.u'l. wwile or
L sy RAMIPAL TALA
Ao,

BASNI SE A T 1 Mi LA CITY Nagawr R
J 342902

INALIMA U

@ @ venicle Class -, ——
' Goods Carner

Heg. Ng Makers Name
RINS10G5 776 TATAMOTORS LD

VIOl r'.'-]n'.’"'

01/1988 LPT1612/Cc0WLa2

O L

Iriaden W LGS N‘J
018500/006900 0, Iype

Wheel Bas; THUCK (O N HODY)

004844 mnm Seating/Standing

Cbe Caoacity 002700

000034

Na. of Cylinder

UM Prakash Choudhary

Registration Authority

NAGAUR




=,

Form

i

e

[See rules 115 (2)]

Pollution Under Control Certificate ‘

Authorised By : |
GOVERNMENT OF RAJASTHAN ‘
“Date 02/10/2024

Time 12:11:07 PM

Validity upio : 0170472025

Cerfificate SL. No. RI02100110004496
Registration No. RI191G5776

Date of Registration 01/Mar/1988

Maonth & Year of Manufacturing January-1988 -
Valid Mobile Number b : .1

Emisston Norms BHARAT STAGE 1
Fuet DIESEL

RPUC Cota RJO210011

87

Fagy Rs.100.00

MIL cbeervation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as
Sr. No. applicable)
1 2

Carbon Monoxide (CO)

Idling Emissions :
Hydrocarbon, (THC/HC)

Cco
Higt idling
emissions RFM
Lambda
Sr s Density Light absorption

coefficient

Measurad Valua

ag:fit:aﬁ:) ; Emission limits (upt:l:cigimﬂ
3 5 a 5
percentage (%)
Ppm
percentage {%)
RPM 2500 = 200
- 1+ 0.03
1/maetre 2.45 0.51

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

w0,

) = ]
Mote : 1. Vehicle%rs to link mﬁf;mobil'e numbers to registered vehicle by logging to hitps:/puc.parivahan.gov.in
k3]

14t

o0mm % 20 mm s

A ST T Lo __
Authorised Sigﬂa&;re"% s@:{gp oi@.lc npggrﬁx
P S =1

& e a3
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Form 59 -' w
t
e [Ses riles 115 (2)) U
Pa i
Authorised By :
GOVERNMENT i,iﬂiw»\_b'fi\f\l_ B _—
Date 1 02710/2024
Time 08:33:51 AM
Validity upto 01/04/2025
Cerfificate SL. Na. RI02100110004452
Repgistration No. R11SGC1617
Date of Registralion 24/0ct/ 1995
Mondh & Year of Manufacturing Ociober-1998
Valid Mobite Number il K-
Emission Norms BHARAT STAGE T
Fuel DIESEL
PUC Code RID210011
GSTIN
Feas R5.100.00
MIL ohservation Mo

Vehicle Photo with Registration plate
2 mm x 30 mm

Pollutant (as

Sr. No. applicable)

1 2
Carbon Monoxide (CO)

Idiing Emissions 2
+ Hydrocarbon, (THC/HCY

co
High idling
emissions R
Lambda
Smoke Density Ligfgé:ﬁ%i?el'g:iﬂﬂ

Measured Value

oy Emsion s G e
3 4 5
percentage (%)
ppm
percentage (%)
RPM 2500 + 200
- 1+0.03
/metre 2.45 0.47

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

.7 R i i
‘tiote 1 1. Vehicle owners to lInk their mobife numbers to registered vehicle by logging to hnps:ffpuc‘panvahen.gov.m

—_—_—
Authorised Signature with stamp off’U Gperator

_B_Oﬂn x 20 mm

]




GCJV
er o
Certifica tlmt-; It o

f Rajasth s,

of Reai
gistrati i ]

37:
>/3145K 17 7501 +-
697TC56 :
'TC56T2 14566
- - \‘\_---'

OM I.JHA KASH

R 5

C
HANANA RAM

““'—f'?r.:.r

MEGHWA|
Gaur RJ 331?%’&}‘;4 BAS Ta
"ALANI B2 ra

B "
: Goods Cpinel
Reqg N s abear's N
RJZ"!GCSOOS TATAMOTOHRS! D
Month & Yr. of MIg \ode! Naf
11/2006 SE 1613047
Laden/ o )
Unlagen WL kg5

018500/006720 "
Wheel Base TRUGK (OPFNBODY)

004225 MM ossox
Cubic Capacity 006/00

005675 '
(Lo~

No. of Cylinaers
6

OM Prakash Choudhary

pecpstration Autho

NAGA




Form 59 /

f 1 II"
[See ruies 115 (2)) / % /

. —_ ; a
pr ] ’ /4
Ly - -fl
Althorised By : L
GOVERNMENT OF RAJASTHAN o | N
Date 02/108/2024
Time 09:09:36 AM
Valldity upto : 01/04/2025
Cerlificate SL. Mo. R)O2100110004459
Registration No. RIZ1GC8008
Date of Registration 17/Nov/2008
Idonth & Year of Manufaciuring Novembar.2008
Valid Mokile Number Hena 350
Emigsion Norms BHARAT STAGE IIT
Fuet DIESEL
PUIC Code RIDZ2100Q11
GSIIN
Feas Rs.100.00
MIL observation Mg

Vehicle Photo with Registration plate
60 mm x 30 mm

¥2.121

Polutant (as
5r. No. applicable}
1 2

Carbon Monoxide (CO)
Hydracarbon, {THC/HC)

Tdling Emissions

o
High idling
amissions RPM
Lambda
Smoke Density Light absorption

coeffident

B <o S
Measured Value
Units (as deci 1
applicable) Emission limits (upb;l :ce:;:tma
3 49 5
percentage (%)
ppm
percentage (%)
RPM 2500 £+ 200
. 14003
1/metre 2.45 0.47

This PUC certificate is system generated through the national register of motor vehicles and daes
. not require any signature.

-

Note ; 1. Vehicle ownérs to fink their imobile numbers to registered vehicle by logging to htips:/puc.parivahan.gov.in

Wl SRy

Authon-<dt Signature with stamp of PUC Qi rator
S0mmx20mm . iy

-
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Form 59 %@?

[Sse rules 115 (2))

i

r ]
Autharised By
SOVERNMENT OF RA 1ARTHAN }
Date o 02/10/2024 T T
Time ¢ 14:16:10 PM
Validity upto : 01/04/2025
Certificate SL. No. : RIN2700470001781
Registration No. : RI21GCO228
Date of Regisration ; 05/3ulf2002
Month & Year of Manufacturing : June-2002
Vatid Mobita Number : a7
Emizssion Norms : BHARAT STAGE IiI
Fuet : DIESEL,
PUC Code : RIG270047
GSTIN :
Fees : Rs.100.00
MIL observation : Mo

V__cle Photo with Registration plate
80 mm x 30 mm

Measured Value :

) Pollutant {as ' Units {as . h :
Sr. No. applicable) applicabla) Emission limits (upto 2 decimal :
places)
1 2 3 4 5
Carbon Monaxide (CO) percentage (%)
Idllng Emissions - - .
Hydrocarbon, {THC/HC) ppm
co percentage {%) !
. High idfing :
4 emissions RPM RPM 2500 £ 200
Lambda . 1+ 0.03
Light absorption
Srnoke Density coefficient /metre 2.45 2.07

This PUC certificate is systern generated through the nationaf register of motor vehides and does
not require any signature,

Note . 1. Vehicle ownars 1o link ieir mobile numbers to registarad vehicle by logging to hitps/fpuc.parivahan.gov.in

Authorised Signature with stamp of PUG Operaisi._
_B0mm x 20 mm I
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Form 53 8)

[See rules 115 (2))

Aulhqrised By:

GOVERNMENT OF RAJASTHAN ]

Date © 02/18/2024
Time o A3145:47 PM

Validity upto P 0170472025

Cerlificate SL. No, H RIO2700470001770
Registration No. H RI21GAGRE7
Date of Registration H 20/Feb/1997
Month & Year of Manufaciuring H February-1986

Valid Mohile Number : =¥/

Emission Norms : BHARAT STAGE I
Fuel : DIESEL

PUC Code H RI027Q047
GSTIN :

Fees H Rs.100.00

MIE observation H Ne

Vehicle Photo with Registration plate
60 mm x 30 mm

. i Measured Value
Pollutant (as Units {as
Sr. No. applicable) applicabie) Emission limits (upto'.'z decimal
places}
1 2 3 4 5
Carbon Monoxide (CO) percentage {%)
Idling Emisslons -
Hydrecarbaon, {THC/HC) ppm
Co percentage (%)
High idling i
emissions RPM RPM S0a+200 N
Lamixda - 1+0.03
. Uight absorption
Smoke Density coefficient 1/metre 2.45 1.97

This PUC certificate is system generated through the natmnal register of motor vehicles and doeg
not require any signature

]
Aikiia 3&
O

Note : 1. Vehicleéylners fa link th‘e%‘ mobie numbers to registered vehicle by logging to hitps:/ipuc. parivahan, gov.in

A sed Sign%l\re wu&slarnp of PUC gﬂ ,.zafbr —’

60mm % 20 mm

w,.:\,,__,,,_,m. ]
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[ Form a5

[See rules 115 {2 99
Authorised By :
GOVERNMENT OF RAJASTHAN f '

‘Date Ry /1072004 T T
Time o 15:26:29 pM

Validity upto ' 31703/202%

Cerlifiate SL. No,

: RI0210011000441¢6
Reglstration No. H RI14GP1363
Date of Registration : 04/0ct/2006 i
Month & Year of Manufacturing : January-2008 !
Valid Mobila Number : e 360 ;
Emission Norms : Bharat Stage Ii1 (Cev) J
Fuet i DIESEL
PUC Code : RI0210011 I
GETIN : J
Fees : Rs.100.00 ;
MIL observation : Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

: [ HiHAGP 1343 .
. Measured Vajue
Pollutant (as Units (as
Sr. No, applicable) applicable) Emission limitg (upto 2 decimal

places)
1 2 -3 4 5 i
Carbon Monoxide {Co) Percentage (%)
Idling Emissiong
Hydrocarbon, (THC/HCY epm
co bercentage (%)
High idling
emissions ReM RPM 2500 % 20.0
Lamhbda - 1£0.03
' . Light absorption
Smoke [?ens:ty coefficient 1/matre 2.45 0.56
This PUC certificate Is system generated through the national reglster of motor vehicles and does i

not require any signhature,

—

. : R R .
! B r o '
" T -
Authersed Signatura with stamp of PUC OW
B0mm x 20 mm ' S . |




*p

- ﬁu“‘o;cmndas :

; ‘_C_Erliﬁmte ofneglstratlon P
) Bty M, fmeameﬂ

YRJ18GD7042  09/07/1999 _
tk:mﬂ Mo ! c Gemer & |
Jonpdeiond | st (02) g :
iim Ma: 4 B H
697022000114632 | ) ‘
]

P thwner Hame
/g SURMAKAM

:Ief Ugeel SanfDaughiterife of

{ES:EL . BHARRARAM ’
L ' Addenst

» 451 } HANDANY
1501PUR i

L]

By
g +

P

liadedl
Unladen W, [kgsj

o omzlomzuo
_Téﬁasm.t,

W e e
B i L BRI

K SE&'—‘“ A& :
ﬂeglstrat&m aﬁthmty

R = el JUUHI-'UK

.,,..a-w;-' e

&- Scanned with OKEN Scanner

.\;



. Form 58 9)

[See rules 115 {2)]

Bollution Unider Control Certificate

Authorised By :

GOVERNMENT OF RAJASTHAN B

Date ©oz/10/2024 7
Time i 12:22:21 PM

Vatidity upto : 0170472028

Cerlificate SL. No. : RID2700470001754
Registration No. : RI19GD7042

Date of Registration : 09/ul/1999

Month & Vear of Manufacturing H June-1993

Valid Mobile Number : i 74

Emission Norms : BHARAT STAGE I
Fuel : DIESEL

PUC Code H RIN270047

GSTIN :

Fees : Rs,100.00

MWL cheervation :

Vehicle Photo with Registration plate
“mm x 30 mm

Measured Value :

Pollutant (as Units (as PR :
Sr. No, applicable) applicable) Emigsion fimits (uph:l: ;:gimal !
....... 5 . 2 . 5 ‘ i . i
i Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, {THC/HC) ppm
! ca percentage (%)
High idling
emissions RPM RPM 2500 & 200
Lambda - 1+0.03
. Light absorption .
Smoke Density coefficient ; 1/metre 245 o 1.99

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

g3t
P\ LT

3 3
v 1. Vehicle o?i?r@hig@obile numbers 1o registered vehicle by kgging to hitps:/puc.parivahan.gov.in

- =1 ae 11 —
Autharised Signattire with.stastp o PLE; o l* ;Eé_gﬂr
BOmIM x 20 mm g1 &gl ,t_-,;_,. e

P’
Ry

=a
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[See rules 115 (2)]

Form 55

Pollution Under Control Cerfificat
Authorised By :
GOVERNMENT OF RAJASTHAN

Date G2/10/3024

Time 10:44:11 AM

Validity upto : 0170472025

Ceriificate SL. No, RI02100110004484
Registratian Mo. RI19GF7748

Date of Registratlon 29/0ct/2003
Monlh & Year of Marufaciuring Cetober-2003

Valid Moblle Number 1269

Emission Norms BHARAT STAGE II
Fusel DIESEL

PUC Code RIO210011

GSTIN

Fees Rs,100.00

MIL ob=arvation N

“hicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

St. No. applicable)

1 2
Carbon Monoxide (CO}

idling Emissions
Hydrocarban, {(THC/HC)

CQ
High idling
emissions RPM
Lambda

Light absorpticn

Smoke Density coefficient

Measured Value

anmiete Eemission fimits  (upto 2 decimal

3 } 4 5
percentage (%)
ppm
percentage (%)

RPM 2500 % 200
- 1% 003
1/metre 2.45% 0.52

This PUC certificate is systern generated through the national register of motor vehicles and does
not regquire any signature.

t '&llrf !r-

Note : 1. Vahicle ownergfgi Bk their mgfnle numbers o registared vehicle by (ogging to hitps:/puc.parivahan.gov.in

Gmmx20mm .

Authorised Signatura ol ..t'amp}‘df' E'!JC O;aere%;f
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[See rules 115 (2)]

Pollution Under Control Cartificate
Autharised By :
_GOVERNMENT OF RAJASTHAN , | "
Date Q2710720624
Time ' 10:05:07 AM
Valldity upto 0170472025
Cartificate Si.. No., RI02100110004473
Registration Na. RI21GE1291
Date of Registration 03/Jun/2008
Month & Year of Manufagtuting May-2008
Valid Mobile Mumber rrarss1269
Emission Norms BHARAT STAGE 1!
Fusl DIESEL
PUC Code RJDZ210C11
GSTIN
Fees Rs.100.00
MIL observation Mo

' -hicle Photo with Registration plate
bu mm X 30 mm

HJ2%

Pollutant (as

Sr. No. applicable)

1 : 2
 Carbon Monoxide {CO)

Hdling Emissions
i Hydrocarbon, (THC/HC)

co
High Idling
emissions RPM
Lambda
Light absorption
Smoke Density " coefficient

Measured Value

Units (as
applicable) Emission limits (upn;l : ct‘l!:t):lmal
3 4 5
percentage (%)
pprm
percentage (%)
RPM 2500 % 200
- 1+ 003
1/metre 2.45 0.36

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

o
Net= = 1, Vehide oﬁa@ﬁ i

mobile numbers o registered vehicle by logging to bitps:/fpuc.parivaban.gov.in
,
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Form 59 p ﬁ L(
[See rules 145 (2)] (

Pollution Under Control Certificate B
“ulhorised By © )
GOVERNMENT OF RAJASTHAN

Dale 0171072024

time p 13:07:14 PM

Validity upto : 31/03/2025%

Cerfificate SL, No, : RI02100110004402
Regtsiration No. i RI21GC2416

Date of Regisiration : 12/Nov/2001

Monih & Year of Manufscturing : Movember-2001

Valid Mobile Number H o369

Emission Norms : BHARAT STAGE III

Fual : DIESEL

PUC Code : RI02106011

G5TIN H

Fees : Rs.100.00

Ml observation H No

Vehicle Photo with Registration piate
mm x 30 mm

Measured Value

Pollutant (as Units {(as h
Sr. No, . applicable) applicable) Emission limits (upto 2 decimal
: places)
1 ' 2 3 4 5
Carbon Monoxide (CO) percentage (%) ;
Idling Emlssions
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idling .
emissions RPM RPM 2500 + 200
Lambda - 1+0.03
Smoke Density Light absorption 1/metre 2.45 0.46

coefficient

This PUC certificate is system generated through the national register of motor vehlcles and does
not require any signature.

| i [
M. 1. Vehicla ow obﬂe numbers to registered vehicle by logging to https:/puc.parivahan.gov.in
g
Authorized Slgnatuve \gilth stakyg of PU@ Operator
_60mm x 20 mm i Wiy kS
' 1"
: A

&, S

A
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[See rules 115 (2)]

Form 589

= " T fi
Authorised By :

GOVERNMENT OF RAJASTHAN -

“Date 0271672024
Time 08:50:30 AM
Validity upto : 0170472025
Certificate SL. No, R102100110004457
Regisiration No. RI21GC7317
Date of Registration 26/Aug/2006
Month & Year of Manufacluring August-T889
Valid Mobile Number “rnert1369
Emission Norms BHARAT STAGE 1
Fudl DIESEL
PUC Code RIOZ10011
GSTIN
Fees Rs.100.00
MIL ob3ervation Mo

Vehicle Photo with Registration plate

40 mm x 30 mm

Sr. No.

Pollutant (as
applicable}

2

Carbon Monoexide {COQ)
Hydrocarbon, (THC/HC)

1dling Emnissions

co
High idling
emissions RPM
Lambda
Smoke Density Uglgg:ft;{sc?;‘g:ion

GLI3\T
ag:liifag:) Emission limits ?:;EE:&;::;?
5 . . .
percentage {%)
PPM
percentage (%)
RPM 2500 % 200
- 1% 0.03
1/metre 2.45 0.44

Thls PUC certificate is systermn generated through the national register of motor vehicles and does
not require any signature.

Lt “'{/.

1

MNote : 1. Vehiclgpwners to

.;‘

imk iﬁgy mobile numbers to registered vehicle by logging to hitps: !ipuapamahan gov.in

Authorised Slgphluré" wnmmm%r?/’,ﬁul\ra(w -

_60mm x 20 mn"l ‘\
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Form 59

[See rules 115 (2))
Pollytion Linder Control Certificate
Authorised By :
_ GOVERNMENT OF RAJASTHAN
Date 02/1G/2024
Time 08:14:02 AM
Validity upto 0170472025
Cattificate SL. Mo, RIG2100110004447
Registration No. RI19GE3829
Date of Registration 11/Dec/2009
Month & Year of Manufacturing Dacember-2009
Valid Maohile Number 360
Emnission Norms. BHARAT STAGE I1
Fuel ) DIESEL
FUC Code RIDZ210011
GSTIN
Fees Rs.100.00
MIL observation Mo

Ve '~le Photo with Registration plate
80vom x 30 mm

Pollutant (as

St. No. applicable)

1 2
Carbon Monoxide {CO)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High idling
emissions RPH
Lembda
Light absorption
Smoke Density coefficient

Measured Value

Units (as .
applicable) Emission limits (upt:lgci:?mal
3 4 5
percentage (%)
pam
percentage (%)
RPFM 2500 £ 200
- 1003
Limetre 2.45 0.46

This PUC certificate is system generated through the national register of motor vehictes and does
not require any signature.

Mote : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/puc.parivahan.govin

Authorised Signature with starnp of PUG Dperg;b,r - ‘

B0mm x 20 mm
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[See rules 115 (2)]

Form 58

= i

Authorised By -

GOVERNMENT OF RAJASTHAN

Date - : 0171072024
Time : 10:33:10 AM
Validity upto 31/03/2025

" Gertificals SL. No,
Registration Na.
als of Regislratizh
Manth & Year of Manufaciuring
\alid Mobile Number
Emisgion Norms
Pl
PUC Code
GSTIN
-

MIL cbservation

RJ0Z100110004354
RI19GDO174
16/Apr/2013
April1597

R 12Ty 1 %9

BHARAT STAGE I
DIESEL

RJ0210011

Rs,100.00
No

Vehicle Photo with Registration plate
60 1x30mm

Pollutant (as
Sr. No. applicable)
1 2

Carban Monoxide (CO)
Hydrocarton, {THC/HC}

Idling Emissions

Co
High idling
emissions RoM
Lambda
. . Light absorption
Smoke Density coefficient

Measurad Valua

a';:li:-:aﬁ:) Emission limits (uptglgcl:i‘)ﬁmal
3 4 5
percentage (%)
ppm
percentage (%)
RPM 2500 £ 200
- 1 +4.03
1/metre 2.45 2.51

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

LT RTITN

Hole . Vehiclef“%rs fa Ii::k' their mobdle numbers to registered vehicle by logging to hitps:#pue. parivahan.gov.in
‘F." £ - - =

= F

Authorised Sighature with stamp of PUC Operator
<0mm x 20 mm
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Frnrm 50

iSee rules 11325

-
Pollution Under Control Certificate —&{7
Authorised By ;- . . A
GOVERNMENT OF RAJASTHAN
Date : 01/10/2024
Time T 11:41:36 AM
Validity upto ¢ 3170372025
Certlificaie SL. No. : RIDZ100115004373
Registration Na. H RI14GA3459
Date of Reglstratian : 02/)anf2006
Monith & Year of Manufacturing : Navember-2005
Valid Mobile Numbes H re1369
Emission Norms : BHARAT STAGE 11
Fuet ' DIESEL
PUC Code H RID210011
GSTIN :
Fees H Rs.100.00
MIL obgarvation H Ne
Vehicle Photo with Registration plate HE AL e e d B
60 mm x 30 mm R
ey = e
i cA¥igs -
s P $if= ;I
: . Measured Valuwe !
: Pollutant (as Units (as )
Sr. No. applicable) applicable) Emisston limits (upt;:l: c(;:;imal
1 5 2 3 4 : 5
i Carbon Monoxide (CO) percentage {%)
Hydrocarbon, (THC/HC) ppm
‘ co percentage (%)
High idling
emissions RPM RPM 2500 + 200
Lambda - 1+ 0.03
- Light absorption
Smoke Density coofficient 1/metre 2.45 0.51

This PUC certificate is system generated through the national register of motor vehides and does
not require any signature.

Note  *‘ehicle bwh;ars fo link their mobile numbers to registered vehicte by logging to https:ffpuc. parivahan.gov.in

Authorised Signature with. stamp of PUC Operator
80mm x 20 mm
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Form 59 |
w5 (2)]
Authoriged By: .
GOVERNMENT OF RAJASTHAN
I;)ate -

Time *01/10/2024
_ f12:123:16 PM

Validity upto ‘3170372025
Registration No, P RJID2100110004388
Month & Year of Manufact 3 13/Sep/2004
\é::‘id Mobile Number Fing 4 Augusl-2004

ission Norms 1 weegyrs
Fuel :  BHARAT STAGE II
PUC Code ! DIESEL
GSTIN ! RIO210011
Fees :
MIL observation i ::S 100.00

. v}

Vehicle Photo with Registration plats
60 mm x 30 mm

\ Po“utant (as Units - Measured V-alue
Sr.No. applicable) . app!icaﬁ:) Emission limits (uptgl: cd;t):lmal
t 2 s e s
-3 Carbon Monoxide (CO) percentage (%) | o
. Idling Emissions = - :
: Hydrocarbon, (THC/HC) ppm
) Co percentage (%) :
High idling B "RP -
emissions RPM ol " 2500 ,* 200 .
: Lambda ' - : 10,03
| Light absorption ,. .
~ Smoke Density 9 cosfricient 1/metre 2.45 0.37

e i A RS - T ————
R Bk O

i < enerated through the national register of I .
This PUC certificate is system g not require any slgnature.reg motor vehicles and does

88 0l heir mobile numbers to registered vehicis by logging to hty e b )
Note : 1. Vehﬁst\@}‘“@"‘@:‘ ' Ing _ PS: fDuc-Panvahan.gq\_mn
-7

_J_T#._
= PUC Operator
Authorised-Sigaiure i s‘f}fg"f P

_6ommx20mm < Vg tS

-

@ Scanned with OKEN Scanner
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[See rules 115 (2)]

Form 58

°Pollution Under Control Certificate

Authorised By :
GOVERNMENT OF RAJASTHAN - e
Date 01/10/2024 - R
Tims 10:30:43 AM

Validity upto 31/03/2025

Ceriificate St.. No. RJ02100110004353
Registration No. RIZ22GB2548

Date of Registration 27 Dec/ 2003

Morth & Year of Manufacturing Deacamber-2003

Valid Mobile Number a4 3

Emission Norms BHARAT STAGE 11
Fuel DIESEL

PUC Code RIDZ210011

GSTIN _

Fees Rs,100.0¢

MilL, observalion

Aicle Photo with Registration plate
60 mm x 30 mm

Pollutant {as
Sr. No. applicable}
1 2

Carbon Monoxide (CO)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High Idling
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

Measured Value

ag;:fgag:) Emission Fmits (upt;l: ;:ﬁimal
3 a 5
percentage (%)
pom
percentage {%)
RPM 2500 £ 200
- 1+0.03
1/metre 2.45 .47

This FUT certificate is system generated through the national register of motor vehicles and does
not require any signature.

Nole : 1. Viehicle owners to link their mobile numbers to registered vehicle by logging fo https: Hpuc parivahan.govin

-Authonsed Signature with stamp of PUC Operaior
60mm x 20 mm







Farm 53 ' j"/ﬂ/ /‘I

[See rules 115 (2)) '/ o
Pollution Under Contro) Certificate , S
Authorised By:
GOVERNMENT OF RAJASTHAN
Date : 02/10/2024
Time i 14:08:35 PM
Validity upto : 01/0472025
Certificate SL. No. : RID2700470001778
Reglstration No. : RIZ1GB8725
Date of Registration H 20/Aug/1996
Maondh & Year of Manufacturing H January-1996
\afid Robitz Number H raleGTTR
Emission Norms H BHARAT STAGE I
Fual : DIESEL
PUC Code H RIO270047
(GSTIN H
Fees : R5.100.00
MIL observalion H Na

Vehicle Photo with Registration plate
86 nx30 mm

N " Measured Value
Pollutant (as Units (as - -
Sr. No. applicable) applicable) Emission limits (upt; l: ;:;Emal
1 2 3 4 5
' Carbon Menoxide {CO) percentage {%}
Idling Emissions |
Hydrocarbon, (FHC/HC) ppm
o percentage (%)
Mighidling . .
emissions REM ~RPM 2500 & 200
Lambda - 1+0.03
' " Light absorption
Smoke Density cosfficlent tfmetre 2.45 2.08

This PUC certificate is system generated through the national register of motar vehicles and does
not require any signature.

Ao & o
e

S .
st

Mote : 1, Vehicle Wéis to Ii-rlak'tfbéi_r mobile numbers to registered vehicle by logging o hitps:/puc.parivaban.gov.in

Authorised Signature with stamp of PUC Deirﬁﬁj
BOmm x 20 mm 2 B
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Form 59

— . i [See rules 1]5 {2)} ,\Oﬂ/

Authorised By -

GOVERNMENT OF BAIASTHAN e

Date 02/10/2024 -
Time ¢ 14:11:26 PM

Validity upto ¢ 01704/2025

Cartificate SI_ Na.

: R_1021001100€I4511
Registration No, : RI30GALS3s
Date of Registration : 12/May/2010
Manth & Year of Manufacturng : March-201G
Valld Mobite Nurmbar : by -V}
Ernission Nermns H BHARAY STAGE ITi
Fusl H DIESEL,
P!:R: Code : R}0210011
GSTIN :
Fees | ! Rs.100.00
MIL obsenation : Ne

Vehicle Photo with Re
60 mm x 30 mm

NS S ey

gistration plate

. Measured value
Sr. No., Pollutant (as Units (as

applicable) applicable) Emission fimits {upt:l:cggt)nmal
1 2 3 4 5
Carbon Monoxide (CO) bercentage (%)
Idling Emissions
Hydrocarban, {THC/HE) ppm
co percentage (%)
High idling
emissions RPM ] RPM 2500 = 200
Lambda - 1 +0.03-
: Light absorption .
Smoke Density coefficient I/metre 2.45 0.43

This PUC certificate ig System generated through the national register of motor vehicles and doas
not require any signature,

Note : 1. Vehicle owners 1o tink their mobila numbers to registered vahicle by logging io https:f!puc.parivahan.gw.fn

mp of PUC Opsfatar

Authérised Signature with sta
60mm x 20_m__nl
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Form 59 | lo}

[See riles 115 (2))

i I
Authorised By ;
SOVERNMENT OF BA JASTHAN :
_D_-;!; = - 6575])756"2_4 ey R
Time P 14:27:09 PM
Validity upto P 0170472025
Cerfificale S_, No. H RIO2700470001786
Registration No. ! RIZ1GC1237
Date of Registralion ! 22/0ct/2003
Month & Year of Manufacturing H Januans~2003
Valid Mobile Number : i {4
Emission Norms : BHARAT STAGE II?
Fuel : DIESEL
PUGC Code : R3I0270047
GSTIN !
Fess H Rs.100,00
ML, observation H No

Vehicle Photo with Registration plate
80 mm x 30 mm

Measured Value

Poltutant (as ; Units (as
Sr. No. applicable) applicable) | Emission imits (upt:lgc::;:lmal
1 2 3 4 5
Carbon Monoxide (f‘OJ percentage (%)
" Idling Emissions
Hydrocarbon, (‘I‘HC/HC} ppm
co percentage (%)
High idling
emissions RPM RPM 2500 £ 200
Lambda : - 1+003
: Light abserption N
Smoke Density coefficient 1/metre 2.45 2 07.'.

This PUC certificate is system generated through the national register of motor vehicles and does
& not require any signature.
. "/’:'/

=y,
=2 MEZ '\,

‘Note : 1, Vehlda,qwners tq I:nk lhqfﬁmobiie numbers to registered vehicle by logging to https:/puc.parivahan. govin

Authorised Signd) th 1am dFPUCO a(ar =
uthoris lgnB{ewu s } J;p/ —[

ﬂmmx.?ornm e S __,|
B~
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Form 59 /‘9 Lf
! . [See rules 115 (2} s
liiTad] fi
Authoriged By
GOVERNMENT OF RAJASTHAN
Daie P U2/10/2024
Time i 12:28:13 PM
Validity upto : 01/04/2025
Cerificate SL. Mo, RID2700470001756
Registration No. RI19GE4083
Date of Reghstration 21/3an/2010
Month & Year of Manufacturing December-2009
Valid Mobile Number N85
Emission Norms BHARAT STAGE HI
Fuel DIESEL
I_’UC Code RIO270047
GSTIN
Fees Rs.100.00

MIL cbservation

" hicle Photo with Registration plate
ol mm x 30 mm

Pollutant {as

Sr. No. applicable)

i 2
Carbon Monaxide (CO)

. Idling Emissions
: Hydrocarbon, (THC/HC)

co
High idling
ermissions RP#H
Lambda
. Light absorption
Smoke Density " coofficient

Measured Value

ag::gagﬁz) Emission limits (upt:l:c::;:imal

— . =
percentage (%)

ppm
percentage (%)

RPM 2500 % 200

. 14003
1/metre 2.45 1.93

This PUC certificate is system generated threugh the national register of motor vehicles and does
not require any signature,

Note : 1. Vehicle owners o fink their mobile numbers to registerad vehlicle by logging

to hitps:/fpuc.parivahan.gov.in

|}
Authorised Signature with stamp of PUG Operajbrs—
50mm x 20 mm

.
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Form 53 ‘ 04
{Ses rules 115 (2)] \
{huti |
Authotised By ¢
GOVERNMENT OF RAJASTHAN
Date 02/10/2024a
Time i 10:35:06 AM
Validity upto 01/04/2025
Ceriificate SL, No, RJOZ2100110004482
Registration No. RJ19GFE020
Date of Reglstration 24/Janf2001
Month & Year of Manufachuring June-2000
Vakid Mobe Number 1369
Emission Nomms BHARAT STAGE [
Fual DIESEL
PUC Coda RIG210011
GETIN
Fees R&.100.00
MIL observation Mo

Vehicle Photo with Registration piate
Ymm x 30 mm

pIimsyeeze Ty

Pollutant (as

Sr. No. applicable)

2

Carbon Monoxide (CO)
Idiing Emissions ,
Hydrocarbon, {THC/HC)

co
High idling
emissions RPM
Larmbda
Smoke Density Light absorption

coefficient

Measured Value

ag;;};ﬁ:, Emission limits (upt:lgciesglmal
3 4 5
percentage {%)
ppm
percentage {%)}
RPM 2500 + 200
. 1+0.03
1/metre 2.45 0.46

This PULC certificate is system generated through the national register of motor vehicles and does
not require any signature.

RS LT
—- —

<1 1. Vehicle owneﬁ?ﬁjfiﬁk their rﬁo%e numbers to registerad vehicle by logging to httpsi/puc.parivahan.gow.in

et

Authorised Signature wih, stampof RUC Opstiigh
B0mm X 20 mm "’\i‘\" £
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- [See rules 115 (2] |
Poliution Under Control Certificate N
Authorised By : :

GOVERNMENT OF RAJASTHAN

Date 01/10/2024 :
Tima 12:59:31 PM

Validity upto 31/03/2025

Certificate SL. No. RJIO2100110004400
Registration Na. RI27GB6351

Date of Registration 11/Aug/2010

Morith & Year of Manufacturing July200

Wafid Mobile Mumber i 1

Emission Norms BHARAT STAGE {1
Fuel DIESEL

PUC Code RJ0Z10011

GSTIN

Fees B Rs.100.00

MIL obsarvation H No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant {(as

Sr. No. applicable)

1 2
Carbon Monoxide (CO)

Idling Emissions
Hydrocarban, {THC/HC)

co
High idling
emissions REM
Lambda
. Light absorption
Smoke Density cosfficiont

Measured Value :

Units (as i i
applicable) Emisston limits (upt;l:ciz‘;lma’
3 e 4 s
percentage (%)
ppm
percentage (%)
RPM 2500 £ 200
. 1+ 0.03
1/metre 2.45 0.42

not require any signature.

This PUC certificate is;jgste generated through the national register of motor vehicles and does

c‘?f’“\r

-

Note : 1. Viehicle aq?;{f}o lmw.pmr»i-nblle numbers ta registered vehicle by logging to htips:/fpuc.parivahan.gov.in

!l.—

- arised Slgnatutp

ith stamp }fP,DC Operator
G _.41 x20mm Y

_L_’ﬁ.







Form 59

[See rules 115 (2)]

Pollution Under Control Certificate
Authorised By :

Government of Haryana

Date 18/07/2024 IR

Time 15:36:31 PM R e

Validity upto 17/01/2025 o vsorin s
E<E

Cortificate SL. No. HR06701420002424

.egistration No, RJ21GE1558

Dale of Registration 12/Dec/2008

Month & Year of Manufacturing QOctober-2008

Valid Mobile Number 645

Emission Norms BHARAT STAGE 11

Fuel DIESEL

PUC Code HRO670142

GSTIN

Fees Rs.100.0C

MIL ocbsarvation No

Vehicle Photo with Registration plate
60 mm x 30 mm

RJ 21

=

|

SE 1558

Pollutant (as

Sr. No. applicable)

1 2

Idling Emissions -

co
High idling
emissions RPH
Lambda
Smoke Density . "'ggf,:f%i?;ﬁfm

Measured Value

Units (as . ..
applicable) Emission limits (upt:lgcc;zc):]mm

percentage (%)

percentage (%)
RPM

2500 * 200

2.45 0.0

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

Note : 1. Vehicle owners to link their mobile numbers to reglstered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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Form 5@

{See rules 115 (2))

Authorised By :

GOVERNMENT AENT OF RAJASTHAN -

Bate Y T03710/3024

Time 09:29:52 AM

Validlty upto P 0170472025

Ceriificate SL. No, R102100110004464
Regisiration No, RI21GC8116

Datg of Registration 24/Feh/2006

Monith & Year of Manufacturing February-2008

Valid Mobile Number Heiasgqeg

Emission Norms Bharat Stage IIT (CEV)
Fuel DIESEL

PUC Cade RIOZ210011

GSTIN

Fess Rs.10G.00

ML observation Na

Vahicle Photo with Registration plate
wr' MM X 30 mm

Poliutant {as
Sr. No. applicable)
1 2

Carbon MonoxIde {(CO)

Idling Emissions
Hydrocarbon, (THC/HC)

cQ
High idling
emissions RPM
Lambda
: ) Light absorption
Smoke Density coefficient

ag:IIit:a{baI:) Emission limits ruel:ts::lé‘:‘z:;ﬂ;?
3 4 5
percentage (%)
ppm
percentage (%)
RPM 2500 £ 200
R 1003 E
1/metre 2.45 .35

This PUC certificate is systern generated through the national register of motor vehicles and does
nol require any signature,

\_;{\{h

c‘_\..,- __-u..,_ i

MNote : 1, Vehmle-p‘wners to lmk thétr mebile numbers to registered vehicle by logging to hitps:/puc. parivahan.gov.in

(Vi
T

Authorised Signatbre with stamp of PUC'}IQerato.
&0rmm x 20 mm’ s

]

]




Certificate of Registration
RIIMGED202 U 1UHZ200

LIy Mo

| 373361CWZ108803
spnle -— £ fgine No
j[’L 637TCASCWZ 105672
— = Onwivei Naime
HARF SH PURi
""“‘\Q‘Jl'-.-'[}d'.igi'at("ﬂ'qlh- of

L DiESEL SH. KAILASH PURI
Address

GAH BASNI N FHiast
001

@ @ Veshiche Clagy #

RJ19GF 6202  TATA ﬁii'j‘r'(.ms.t 1

042003 LPT 161342 TCIC cowt

".h_‘.;-_'..
o2 L]
Unbslea Wi ko .

0 18500/0U6200 . |

TRIICK (OPEN ROMY)

d L
LA AN R TIIT ?‘M’\ Q
A Lanad 1ty

Government of Rajasthan

TALANPUR NAGAUR AP 44 11




Form 59 }ﬂ)

) [See ryles 115 (2))

Authotised By -

GOVERNMENT OF RAJASTHAN

Date 01710/2024

Time P 12:37:57 PM

Validity upto 31/03/2025

Certificate SL. No. RINZ2100110004392

Repistration No. RILOGF6202

Date of Registration 01/May/2003

Month & Year of Manufaciurng Apri-2003

Valid Moblte Numbar H AR 369

Emifssion Norms : BHARAT STAGE IIT

Fuel BIESEL

PUC Cade RIOZ210011

GSTIN

Fees Rs.100.00

MIL observation Na

Vehicle Photo with Registration plate
80 mm x 30 mm

Poflutant (as

Sr. No. applicabla)

1 | 2
Carbon Manoxide (CQ)

Idiing Emissions
Hydrocarbon, {THC/HC)

co
High idling
arissions RPM
l.ambda
Smoke Density Ug:‘t’:%i?;g:inn

splleatte) Emission Hmits ?f&}':%ﬂi?
3 4 s
percentage (%)
ppm
percentage (%)
RPM 2500 + 200
- 1+ 003
1/metre 2.45 0.55

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

Note : 1. Vehicle owners to I?s{fc_;_jheir mabile numbers to registered vehicle by logging to https:/fpuc.parivahan.gov.in

] — iy H
“athorised Signatiire With.stamp of PUC Operator
80mm x 20 mm '




&

Government of Rajasthan @
Certificate of Registration =~~~ = =

Rea. No Date of Reg
RJ21GC5602 24/01/2005
g Chassis No Owner
L 373141LVZ751844 Sr.No
eat Sresy BRI Engine NO .

TO

T\ 69TTCABLV946402

Uwner Name

SURENDRA
poi Used Son/Daughter/Wife of
DIESEL RAMPAL
Address

BASNI SEJAN MERTA Cl
o B 342902 TY DIST NAGAUR




Form 55
[See nules 115 (2)f

¥

2] i ol i

Autherised By ;

GOVERNMENT OoF jAJﬂS?HAN ) e

Date 02/18/2024 -
Time T 14:47:19 pPM

Valldity upto ¢ 01/04/2025

Corlificate SL, No, : RIGZ700470001793
Registration No. : RI21GC5602

Date of Registration : 24/3an/2005

Monih & Year of Manutaciuring H January-2004

Vafid Mobile Mumber H R i

Emission Norms 0 BHARAT STAGE 111
Fuef : DIESEL

PUG Cade H RIQ270047

GSTIN :

Fess : Rs.100.0G

MIL observation : .No

V' “icle Photo with Registration plate
6o mm x 30 mm

5 . Measured Value
Pollutant (as : Units (as
Sr. No. applicable) : applicable) Emisslon limits (uptpol:cgzc):lmal
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idiing Emissions
~ Hydrocarbon, {THC/HC) ppm
co percentage (%)
High idiing ’ +
emissions . RPM RPM _ 2500 20_0
' Lambda : - 1+0.03
' Smoke Density Hgt abeorption Y/metre 2.45 2.16

This PUC certificate is system generated through the natlonal register of motor vehides and does
not require any signature,

e
Note : 1, Vehicle owr;ffrs fo hnjgggw r}p%ja numbers to registered vehicle by legging to hitps:#puc.parivahan.gov.in

Authorised Sagnalurew starmp ETP%E M —[

80mm x 20 mm 3 . =
=t
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Form 5¢ | \\Z J

ISee riles 115 2)] /

Althorised By : Py

GOVERNMENT OF RAJASTHAN !

Date - OLr/1G72024

Time ¢ 16:48:29 PM

Validity upto 3170372025 L
&‘].- e Hed

Ceriffoate SL, o, P RI02700470001730 ————

Registration No. : R127GD3563

Date of Regisiration : 03/Aug/2005

Monlh & Year of Mamfaciwing H Juns-2005

Valid Mobile Humber H - 1

Emission Norms H BHARAT STAGE i1

Ful ! DIESEL

PUC Code : RY270047

G3TIN :

Fees : Rs.100.00

MIL abservation

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Valys
Sr. Ne. Pollutant (as Units (a5 Emission limits {upto 2 decima)

applicable) applicable) places)
1 _ 2 3 4 5
Carbon Monoxide (COo) Percentage (%)
- Idling Emissions S
Hydrocarbon, {THC/HCY ppm
co percentage (%)
High idling
emissiong RPM RPM 2500 * 200
Lambda - 1+0,03
. Light absorption
Simoke Density coefficient 1/metre 2.45 1.97

This PUC certificate s system generated through the national register of motor vehicles and does
ot require any signature,

Note : 1, Vshicle owners

b{mk-thelr mobile numbers to registerad vehicle by logging to https:!}puc.parivahan.gov‘in

“e_orised Signature with stamp of PU\C"‘bper for
_60mm x 20 mym ' -




Reg No Date of Reg. -
RJ21GC5452  16/08/2005 y
Charssis Mo, Owner ) =4
3131EUZT21242 St. o - ‘i
aq}rcasoum 13465 E L
|

{ \EM DAS

ghEsrWiie of

RAM JEEVAN

Riidres
TALANPUR TEH MERTA CITY Nagaur RJ
342902

AT

TATAMOTORSLTD
“Arct=l arme

161342

RIIGC
Mo & Yr. of i
: 08/2005

L o kagend
nfaden "
. 018500/00 _—
d m !.-'; B . ﬂJf;Kf A BOD
E 33?100 ) 004100
005675
No.ol Ly

06 . | kash Cooudhary |
T OM Pra Regiswanon AUDOIS

-




Form 58 \\3

. N (See rulas 115 (2)) o
1 { Certi T
Authorised By :
CONERNMENT NE RAJASTHAN |
Date P 02/1072024
Time i 14:45:41 PM
Validity upto 0170472028
Certificate 5L, No. : RIC2700470001792
Registration No. ; RI21GCS452
Dete of Registration : 16/Aug/2005
Month & Year of Manufacturing : August-2005
Valid Mobile Murmher : retagny
Emission Norms : BHARAT STAGE I
Fus! ¢ DIESEL
F' “ode : R}0270047
Giond :
Fees . : Rs,100.00
ML abservation

Vehicle Photo with Registration plate
80 mm x 30 mm

: . Measured Value
Pollutant {as g Units (as . A _
Sr. No. appiicable) : applicable) Emission Hmits (upto 2 decimal .
places)
1 2 ' 3 4 5
Carbon Menoxide (CO) percentage {%)
- Idling Emisslons
" Hydrocarbon, {THC/HT) ppm
co percentage {%)
Highiding + = — e e p— .
emissions RPM RPM 2500 = 200 _
Lambda - 1+ .03
«ake Density Light absorption 1/metre 2.45 2.21

coefficient

This PUC certificate is system generated through the national register of motor vehlicles and does
net require any signature. ,

e oy
P —— Y
Note : 1. Vehicle owhérs to fink theitobile numbers to registerad vehide by logging to htips:fipuc.parivahan.gov.in
Ll RO 1Y) ™
L U A
= 1% - - -
Authorised Slgnatuﬁwrllfstéﬂggfof F,‘}Q‘UE Qfacator —’
B0mmx20mm B A
LI

B






Form 59 :
E _ ISee nules 115 (2 ; \\\A }

Authcrised By ;
SCVERMMENT OF RAASTHAN N

P — - '"_62/10/2024 ) —
Time : 09:48:05 AM

Validity upto ¢ 0170472028

Certificale SL. No. : RIOZ2100110004458

Registration No. : RIZ1GD1388
Date of Regisiration : 07/Mar/2007
Monih & Year of Manufacturing : March-2007
Valid Mobile Numbar : “ati1360
Emission Norms i EURG 2

Fuel ; DIESEL

PUC Code : RJ0210011
GSTIN :

Fees : Rs.100.00
ML obsenvation ! No

2hicle Photo with Registration plate
60 mm x 30'mm

Measured value

Pallutant (as Units (as Emission limits {upto 2 decimal

applicabie) applicabla) places)
1 2 3 : 4 5
Carbon Monoxide (Co) percentage (%)
Idling Emissions -
Hydrocarbon, (THC/HC) PR
cO percentage (%)
High idting
emissions RPM RPM 2500 * 200
Larmnbda - 1£4.03
. tight absarption 4
Srnoke Density coefﬁ cient 1/metre 2.45 0.42

This PUC cerhﬁcate is system generated through the national reglster of motor vehicles and does
not require any signature.

Note : 1, Vehide owners to lirik their mobile numbers ta registered vehigle by logging to https:#puc.parivahan. gov.in
- — -—

Authorised Slgnature will starnp of F’UJ} ﬂm—mtOr

_50mm x 20 i mm
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{See rules 115 (2}

Form 59

Poliutlon Under Control Certificate

Authonised By ©

GOVERMMENT OF DA JAQTHAN

Date 02/10/2024

Time 12:14:01 PM

Validity upto : 0170472025

Cedificale SL.. No. RID27004700Q1751
Registration Ma. RI19GCI006

Date of Registration : 06/Feb/2013
Month & Year of Manufacturing : Seplember-1997
Valid Mobile Humber Areeaa087

Emission Norms BHARAT STAGE I
Fuel DIESEL

PUC Code RI0O270047
G8TIN

Fees Rs.100.00

MIL observation Ner

shicle Photo with Registration plate
60 mm x 30 mm

Poltutant (as
Sr. No. applicable)
1 2 “

Carbon Monoxide (CO)

Idling Emissions
Hydrocarbon, {THC/HC)

o
High idking
emissions Rem
Lambda
. Smoke Density ng'é;:r%sc?;ﬁ:mn

" Measured Value

a:::;:a?l:) Emlission limits (upa;'::‘t:);mm
L L .
percentage (%) .
ppmM
percentage (%}
RPM 2500 £ 200
- _ 14 0.03
1/metre 2.45 1.99

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

. l‘i\ﬁ}-.r‘; v
rv3 -,— SN

Nole : 1. Vehicle owr‘(ers to Ilnk their mobﬂa numbers to registered vehicle by logging to hitps:/ipuc.parivahan.gov.in

Authorised Slgnature-with sl,amp F PUC Opbf‘zia‘r
B0mm x 20 mm
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i Form 59
_[Ses rules 115 (2)) \“’}/

lution Under Control Centificat
Authorised By :

GOVERNMENT OF RAJASTHAN

Nate - 0L /1672024

Time i 16:51:45 PM

Validity upto 3170372025

Cerfificate SL. No. : RIOZ700470001731
Reglstration No. : RI27GD3730

Date of Registration : 13/Aug/2003

Month & Year of Manufactoring : July-2003

Valid Mabite Number : B TE

Emission Nornvs H BHARAT STAGE III
Fusl : DIESEL

PUC Code : RIG270047

GSTIN T

Feas : Rs,100.00

MIL, cheérvation H No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant (as Units {as e 2 imal
5S¢, No. applicable) applicable) Emission limits (upt;Ia od.;t):lma
1 2 3 4 5
Carbon Monoxide {CO) percentage (%)
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idling - £ 2
emissions RPM RPM 2500 % 200
Lambda - 1+ 0.03
Smoke Density Light abeorption 1/metre 2.45 1.89

This PUC cerlificate is system generated through the national register of motor vehicles and does
not require any signature,

Ne i, Vehicle owners to fink their mobile numbers to reglstered vehicle by logging to https:/puc.parivahan.gov.in
Authorised Signature with siamp of PUC operafof .
80mm » 20 rmom :







Form 59
[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
GOVERNMENT OF RAJASTHAN

Date 1 28/09/2024

Time : 16:34:58 PM

Validity upto . 27703/2025

Certificate SL. No. : RJ02100020014030
Registration No.' : RJ21GC6833

Date of Registration : 26/Nov/2005
Manth & Year of Manufacturing : August-2005

Valid Mobile Number : HRRGE513

Et ion Norms : BHARAT STAGE I
Fuel : DIESEL

PUC Code : R}0210002

GSTIN :

Fees -~ % : Rs.100.00

MIL observation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

e r————

Measured Value

. Pollutant (as Units (as - . -
Sr. No. applicable) applicable) Emission limits (upto 2 decimal
places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
Co percentage (%)
High idling
emissions RPM RPM 2500 £ 200
Lambda S 1+0.03
Smoke Density Light absorption 1/metre 2.45 0.6

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/ipuc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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Form 59

. [See rles 115 (2}
Pollution Under Control Cerdificat
Authorised By :
GOVERNMENT OF RAJASTHAN
Date Te271072024
Time ¢ 14:22:22 PM
Validity upto 01/04/2025
Certificate SL. No. RIO2700470001784
Registration No. RIZ1GCOB4S
Date of Registration (08/Apr/1988
Maonth & Year of Manufacturing Apri-1988
Valid Mobile Nurnber wresengORT
Ernission Nerms BHARAT STAGE I
Fuel DIESEL
PUC Code RIO270047
GITIN
Fees i R5.100.00
MIL absérvation Mo

Vehicle Photo with Registration plate
80 mm x 30 mm

Pollutant (as
applicable)

. - 5

) Carbon Monaxide {CO)
Idling Emissions
HMydrocarbon, {THC/HC)

co
High idtirg
emissions RPM ==
: Lambda
Smoke Density “ggf,fﬁfc?e'ﬁ?m

Measured Valua

ag:;;:a(!:alz) Emission limits ( upt::':cc;z;:iml

5 . 5 ey

percentage (%)
ppm

percentage (%) :
' RPM i 2500 £ 200

- :I_. + 0.03

1/metre 2.45 2.04

This PUC certificate is system generated through the natlonal register of motor vehicles and does
not reguire any signature.

i) “w,a,

\.r, r

Nota : 1. Veh;u;lé" owners to Iin& ﬁ;elr maobile numbe};s to registered vehicle by logging to https:/puc.parivahan.gov.in

1w ,t

“huvionsed Sighature wltb ,stamp S PUC Opem"oc
50mm x 20 rr;m
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e

02, 50/202
Time S | 3:26:57 P
Vaﬂdﬂy Upto : 1/ 04, 202
Certifizats g No, T : 700476607 765
Regisiraygn No, : R_;zmzs?o
Daip ofRﬂgésfraﬂon Oz/Aprf2004
Maniy Yesr of Manu!actuﬁng ; -2
Valig . T s
Er Ero 2
Fugf DIEgE,
Pue Codg Rio2 70047
Gsny
Feeg ! Rs.IOO.L'IO
My Observagiy, No
Vehicle prog With Reg;
60 mm x 30 mm
T Measyrog Valye
Pollutant (as Unijtg {as ;
: Sr. Ng, appﬁcable) Dplicabye ) Ernlsslon limiys (i uptpo' azc::;imal :
1 ' 2 3 4 5
Carbon Monoyige (Co) Percentage {%)
Hydrocarbon, (THC/HC) Ppm
co percentage (%) .
:’;ggs"fg:fs RPM _ RPM 2500 & 30,
Lambda - 1#p 03
Smoke Density Lfg?; e%gi?;pf 1ntetre 2.45 1.88

Aciibrisag Signature i, SO of PUG ¢

m’ﬂm\\\xREJ
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Form 58 \ -
[Bee rules 115 (2) | \I;Z)

Pollution Under Control Certificate ] e
Authorised By :
GOVERNMENT OF RAJASTHAN - _‘
Oate o i 02/10/2024
Time P 14:02:57 PM
Validity upto i 0170472025
Carfificate SL. No, H RID2100110004507
Registralion No. : RJIZ7GLC0O98S
Date of Registration ! 03/0ct/2011
Month & Yaar of Manfaciuding H June-2011
Valid Mobile Numbe: 3 b -
Emission Norms ! BHARAT STAGE I
Fiaal : DIESEL
FUC Code : R1I0210011
GSTIN :
Faes : Rs.100,00
MIL observation ! No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant (as Units {as N
Sr. No. applicable) applicable) Emission limits (upto 2 decimal
: places)
1 2 3 4 ' 5
Carbon Monoxide (CO) percentage {%)
Idling Emissians
Hydrocarbon, (THC/HC) ppm
. co percentage (%)
High idling )
emissions F.PM RPM 2500 + 200
Lambda - ; 1+£003
Smoke Denslty Light absorption 1/metre 2.45 0.49

coefficient

This PUC certificate is system generated through the nationa) register of motor vehicles and does
not require any signature,

Naote : 1. Viehicle owher to !lnk“rhetr mobile numbers to registered vehicle by logging to htlpsﬂpuc parivahah.govin

Auh ad S|gnét|lre wrl:h stpmp of FUC Ogéralpr
50mm x 20 mm ,_' B |

]
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Form 59 | \Q:j/

[See rules 115 (2]

Authorised By : -
) @VERNMENT OE RAJASTHAN B b

Date 02/10,2024 :

Time : 08:31:36 AM

Validity upto : 0170472025

Cerlificata SL. No. RIOZ100: 10004451

Registration No. RIZ21GC5780

Date of Registration 28/Marf2005

Month & Year of Manufacluring January-2005

Valid Mobile Number bl k114

Emission Norms BHARAT STAGE 11

Fuel DIESEL

PUGC Code RIO210011

GSTIN

Fees : Rs.100.00

MIL observation Ho

Vehicle Photo with Registration plate
60 mm x 30 mm

e

Poliutant (as

Sr. No. applicable)

1 2
Carban Monoxide (CO)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High idling
emissions RPM
Lambda
. Light absorption
Smoke Density coefficient

Measured Value

ag:ff:a(b‘}:) Emission limits (upt:l: cii:):imal
3 4 5
percentage {%)
ppm
percentage (%)
RPM 2500 + 200
- 1+0.03
t/metre 2.45 0.52

This PUC certificate is systermn generated through the national register of motor vehicles and does
net require any signature,

Sttty

1o 1. Vehicle owneg,é firk lhe:r mnb‘%numbers to reglstered vehicle by logging {o hHps:/fpuc.parivahan.gov.in

Authorised Slgnature wlthsldﬁp OFF’L'C Fratr
g\ 2

80mm x 20 mm = e f
e

5
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Form 59

: [See rules 115 (2))
Polfution Under Control Certificate
Authorised By :
AOVERMNMENT OF 28 18STHAM :
Date  : 0271072024
Time 1 14:20:09 PM
Validity upto 0170472025
Certificate SL. No, RI02700470001783
Registration No. RIZ1GC0O644
Date of Registration 22/Aprf2003
Monih & Year of Manufacturing March-2003
Valid Mobile Numier R TIT
Emission Moms BHARAT STAGE III
Fusl DIESEL
PUC Code RIO27G047
GSTIN
Feas Rs.100.00

_Mﬂ. observation No

Ve.acle Photo with Registration plate
60 mm x 30 mm

M - "

i JZIGCDS44
g-_«‘

Pollutant (as
Sr, No. applicable)
1 i 2

Carbon Monoxide (CO)

Idling Emisslons
Hydrocarbaon, (THC/HC)

o
High idling
emissiens RPM
Lambda
Smoke Densiky ngé:%i?erﬁgon

Measured Value :

ag::;:a gal:) Emission limits {lllit;': c‘::‘;‘"“"

; ...4 - 5

percentage (%)
pPM

percentage (%)
 RreM 2500 + 200

. 14003

1/metre 2.45 1.99

™' PUC certificate is system generated through the national register of motar vehicles and does
not require any signature.

Hote : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:#puc.parivahan.gov.in

i

IN/

= —E Wiy
Authorised Signatura with starmp of PUIC Operalor-

BOmm x 20 mm o



Government of x&mﬂrms Om
R) (1)

hm«ranmﬁm oq mmm_m:m:o:

18 _‘ A__ —~

RITOGES432 161082002

Classs Mo Owener .
373341FXZ 716073 (D
nyne No. .

GOFITCA5F X /881228

Dhwnet Name

MAL SINGH RATHORE
Son/Daughter/Wife of

DIESE . JTENDRA SINGH
Adedress
BAJPUTO KA BASS b._l RASSI TEH Pa
RBATSAR Nagaur TC 41512




Form 59

[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :

GOVERNMENT OF RAJASTHAN
Date 28/09/2024
Time 16:38:51 PM
Validity upto 27/03/2025

Certificate SL. No. R1J02100020014032

Registration No. RI19GF5432

Date of Registration 16/Aug/2002

Maonth & Year of Manufacturing January-2002

Valid Mobile Number w5132

E:  sion Norms BHARAT STAGE I1

Fue! DIESEL

PUC Code RJ0210002

GSTIN

Fees Rs.100.00

MIL observation No

Vehicle Photo with Registration plate i -
60 mm x 30 mm i | ;

i ki

Pollutant (as

Sr. No. applicable)

! 2

Carbon Monoxide (CO)
Idling-Emissions
Hydrocarbon, (THC/HC)

CO
High idling
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

Measured Value

ag;:;zag::) Emission limits (upt:;l:ciiglmm
3 4 5
percentage (%)
ppm
percentage (%)
RPM 2500 + 200
- 1+0.03
1/metre 2.45 0.53

_This PUC certificate is system generated through the national register of motor vehicles and does
' not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




G_ov_emnient of Ra an - ¢ '
Cartificate otnegj_sgr]}xli?ism : @.

T g b, Bate o Prg.
S R RJIOGGCHHSS 010772604
E Chiresis M, - {wnef
ITIAEVZT20048 e @)
Logdne o, £ *-
SU7TCAREVZIARGT
F Crsvat Hame
/7 JAGIIVAN HAM
{ tdel Used Son/Baughternteof
( DIESEL BHIKA RAM .
_Adthess - NAGAUR
% HEGH A A BAS HARSOLAG AGAU
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s Form 59

. [See rules 115 {2})]
Polluti . nirol fi )
Authorised By :
GOVERNMENT MF RAIASTHAN !
Date T 02/10/2024 :
Tine 1 11:49:14 AM
Vaildity upto 01/04/2025
Carlificata SL. No. RIC21001100044%0
Reyistralion No. RIOG6GECS955
Date of Regisiration 01/ ulf2004
Month & Year of Marnfacturing July-2004
Valid Mobile Mumber il i
Emisslon Norms BHARAT STAGE 1
Fuel DIESEL
PUC Code RJOZ10011
GSTIN
Fees . Rs.100.00
MIL observation Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr, No. applicable)

1 2
Carbon Monoxide (CO}

Idling Emisslons
Hydracarbon, (THC/HC)

co
High ldling s
emissions RPM
Lambda

Light absorpticn

Smoke Density cosfficient

ag;‘;:aﬁ:} Emission limits ?ue:ts:l:a;:{i‘éxﬂ;?
3 4 5

percentage (%)

PP
percentage (%}

RPM 2500 + 200
- 1003

1/metre 2.45 0.45

This PUC certificate ts system generated through the national register of motor vehicles and does
not require any signature.

N 1. Vehicle owners to link their mobile numbers io registered vehicle by logging to hitps:/puc.parivahan.gov.in

- = 7
Authorised Signatura with stamp of PUC Operathd_—

B0mm x 20 mm
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Form 59

L] {See rules 115 (2]
Poliution Under Control Certifigate
Authorised By :
au \rti‘\f\uuxEl T RALASTHA
Date 01/10/2024
Time 15:15:35 PM
Validity upto . 3170372025

Cerlificale 5L. No.

Registration No. :
Dale of Regisration H
Month & Year of Manufacturing

“alid Mabile Number

Emilzston Nomms

Fuet

PUC Coda

GSTIN :
Felas H
MIL obsarvation

RI0Z100110004414
RI14GH5906
11/Nov/2016
Seplember-2018

] 369

EURD 2

DIESEL

RIOZE0011

Rs.100.00
Mo

Vehicle Photo with Registration plate
0 mm x 30 mm

Pallutant {as

Sr. No. applicable)

1 2
Carbon Monoxide (CO)
Hydrocarbon, (THC/HC)

Idfing Emissions

co
High idling
emissions RPM
Lambda
Smoke Density Light absc?erﬁtion

Measurad Value

ag:lt:::aﬁ:} Emission limits (upt:I: cizt;imal
3 4 5
”p;eroentage (%)
ppm
percentage (%)
RPM 2500 £ 200
. 1+ 0.03
1/mekre 2.45 0.49

This PUC certificate is system generated through the national register of motor vehicles and does
nok require any signature.

/

i

P&" TwoFf fE,
¥y

i
Note : 1. Ve‘l}lda odelnk their mobile numbers to registered vehicle by logging 1o hitps:/puc.paiivahan.gov. in

.r‘.- =

Authcnsﬂ'ﬁsﬁdﬁu@‘vﬁﬂh sﬁaﬂnp of Pl 'Lfﬁperator
_60mm x 2@ mm i ’

.ff v

5 e
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Form 8¢ Il&;

==/
g [See rules 115 (2
¥ i i
Authorised By ;
_COVERNMENT OF RAJASTHAN |
“Date ~ 02/10;2024
Time i 14:11:44 PM
Validity upto ¢ 0170472025
Certificate SL. Mo. RI02700470001779
Registration No. RIZ1GBE76S5
Date of Registration 02/ May/2017
Manth 8 Year of Manufacturing December2016
Valid Mobde Number - 1
Emisslon Normzs BHARAT STAGE III
Fuel DIESEL
FUC Coda RID270047
GSTIN
Fees Rs, 100,00
MIL obsarvation No

V.__.le Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicable}
1 2
Carbon Monoxide (C0)
Idting Emisslons
- Hydrocarbon, (THC/HC)
co
High idling ' )
emissions iy
Lambda
Smoke Density i !

coefficient

" . Measured Value
Unlts {as Emission Iimits | (upto 2 decimal

applicable} placas)
3 4 5

percentage (%)}

ppm
percentage (%)
RPM 2500 £ 200
- 1 £0.03
t/metre 2.45 1.97

T PUC eertificate is systern generated through the national register of motor vehicles and does
not require any signature. g

Note : 1. Vehicle owners (o link their mobile numbers to registered vehicle by logging to https:/ipuc.parivahan.gov.in

B0mm x 20 mm

Authorised Signature with stamp of PUC Opeyelfit

]

4
—_—
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|
Form 59 ] 2»?
Polluion ey Gy gy —— S e 101
Authoriseq By: ' ificate
GOVERNMENT OF RAJASTHAN
[,am\\\%__~ .
Time ¢ 02/10/2024
. v 14i13:59 p
Valldity upto 01710/ 20;;
m :
Registration N:b‘ RI02700470001780
Date of Registration RI21GC0073
Month & Year of M 2B/Feb/2018
Vald Mobile Nampar ™ sl
Emission N
PR BHARAT STAGE IV
ceTIN RI0Z70047
Fees
MIL observation 5:.100.00
Vehicle Photo with Registration plate
60 mm x 30 mm
= *’-j( =53
I i i
: ¥ _ - " Measured Value
X { Pollutant (as ; Units (as
Sr: No, ; applicabie) applicable) Emisslon thmits : (t_lpt:lg ;c.:):lmal |
: ; , B . :

3 _ : Carbon Monoxide (co)
Idling Emissions | -

PPm

A
i
B |

f peréentage (%).
Hydrocarbon, (THC/HC) ] : i '

: 3 co percentage (%) . i
High idiing f : _ : 3 R e B e
emissons | RPM_ . Rm | w0 |
§ ' Lambda ] - i 140,03 3

¢ . . A e ] ! - ;

 Smoke Density E ”9’“ sbsorption 1/metre ! 1_.62_. 118

coefﬁdent '

Ak Pt g ey e L rssmgirge:

I ke - e At i i o S M o s 51

This PUC certiﬁcate ls system generated through the national register of motor vehlcles and does
- not require any signature. . . :

E .

}

Note : 1. Vehlc&‘;oﬁef—s\té*l/@éheir mabile. numbers to registered vehicle by logging to https.flpuc parlvahan gov in

4

Authorised Sibha
60mm x 20 i, -

lufo wuk;@tam}: it PUC Opﬂor\

..\ S

(¥ Scanned with OKEN Scanner






Form 58

[See rules 115 (2)]

60 mm x 30 mm

It I
Autharised By -
GOVERNMENT OF RAJASTHAN
Date 0271072024
Time : 13:22:36 PM
Validity upto 01/04/2025
Cerlificate SL. No. R30210011000449%
Registration No. RI192G2793
Date of Registraiion 25/ul/1989
Month & Year of Manufacturing July-1983
Valid Mobite Number b - -
Ermission Narms BHARAT STAGE 1
Fuel DIESEL
PUC Code R302100%1
G3STIN
Fees . : Rs.100.00
MIE observation Mo
Vet . Photo with Registration plate

Pollutant {as
Sr. No. applicable)
i 2

Carbon Monoxide {CO}

Idfing Emissions
Hydrecarban, (THC/HC)

cOo
High idling
emissions RPM
Lambda
Smoke Density Light sbsorption

coefficient

i ’ Measured Value
Units {as
_applil:able) Ermssmn lirnits (m:u;:I :c::g);lmag
A v L . )
percentage (%)
ppm
percentage {%)
RPM 2500 £ 200
- 1+ 003
1/metre 2.45 0.48

This PUC certificate is system generated through the national register of motor vehicles and does
not reguire any signature,

Note : 1. Vehicle awners to link their mobile numbers to registered vehicle by logging to hitps:#puc.parivahan.gov.in

Authorised Signature wifh stampiof PUC Qﬁér&ﬁ{

60mam x 20 mm
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[See rules 115 2)] / \q;b' !

Authorised By : A
GOVERNMENT OF RAJASTHAN

Date 02/16/2024 B -
Time 10:11:13 AM

Validity upto 01/04/2025

Cenlificate SL. No. RID2100110004475

Registration No. RJ19GD1708

Date of Registralion 23/ulf2013

Manth & Year of Manufacturing July-2013

Valid Mabite Numbar 1369

Emission Narms BHARAT STAGE TII

Fudl DIESEL

PUC Code RIN2106011

GSTIN

Fees Rs,100.00

MIL observation Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

B

L ORIIY

GO1708

Poliutant {as

Sr. No. applicable)

1 2
Carbor Monoxide (€O}

Idling Emissions
Hydrocarbon, (THC/HC)

co
High idling
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

Measured Value

ag::?;g::) Emission limits (upt;laz c?:;imai
3 4 5
percentage (%)
Ppm
percentage (%)
RPM 2500 £ 200
- 1+0.03
i/meire 2.45 0.42

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

LI =l

P o
F 1. Vehicle owrigrs to link their.mobile numbers to registered vehicle by logging to https:/puc. parivahan.gov.in

Fa) e

—=

BOmm x 20 mm _

- D TS .z
Alithorised Signaturs:with 3tamip of PUC Opérator..
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Cramin Name . 3
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CE scanned with OKEN Scanner




Form 59
[See rules 115 (2)]

Pollution Under Control Certificate
Authorised By :
GOVERNMENT OF RAJASTHAN

Date 05/10/2024
Time 07:41:11 AM
Validity upto 04/04/2025

Certificate SL. No.
Registration No.
Date of Registration
Month & Year of Manufacturing
Valid Mobile Number
Emission Norms
Fue!

PLw Code

GSTIN

Fees

MIL observation

RJ02100110004603
RJI19G(C8168
14/Dec/2012
February-1997
*H*it6584

BHARAT STAGE 1
DIESEL

RJ0210011

Rs.100.00
No

Vehicle Photo with Registration plate
60 mm x 30 mm

T onmm———
RJICCB16E

el e e T e,
-

Pollutant (as

Sr. No. applicable)

1 2

Carbon Monoxide (COQ)
Idling Emissions
Hydrocarbon, {THC/HC)

CcO
High idling
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

Measured Value

ag;:;csaﬁ:) Emission limits (uptgl:ci?):imal
3 4 5
percentage (%)
Ppm
percentage (%)
RPM 2500 + 200
: 1+0.03
1/metre 2.45 0.37

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

:




h\p"‘\/"\’ /(ef Usdl
YR TR\

Government of | Ra)asthan @ o)

Cert ificate of Registratian =

Y S I!_“'E‘Q-_g‘r&‘&,.ﬂ‘ '?;ch__‘q.f' - »;_,171&3 % .'7__: :
i _s;;’mnds et

Reg. No, _ Dateof Reg,
RJ19GB0647 31)‘03/2009

Chassis No.
364352558496

Engine No.
692002539156

Owner Name ;
SMT PANAKI \ _.
Son/Daughter/Wife of "
WIO HIRA RAM.
Address

RAM NAGAR TUNKLIYA TEH MEF%CITY
Nagaur RJ 342902

e — £ ol o ........ = g e

Vehfcle Class ﬂ% e

CE T =1 = s
Reg No © MakersName _
RJ19GB0647  TATAMOTORSLTD ]
Mo omig, ModdiNime o 1
0 e e < !
taden/ Colour %\\ q 4
Unladen Wt (kas) NA SN i
018500/004875 Body Type o \\ i
WheelBase . TRUCK (OPEN BODY) S
- 003600 mm Seating/Standing - /
Cublc Capacity oos/00 -
003783
No, of Cylinders B
’s .- (S
OM Prakash Choudhary
Registration Authority
NAGAUR

[T o

i i T

(¥ scanned with OKEN Scanner
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Form 59
[Sre rules 115 (2))

ificate

j -
Authorised By ,

OVERNMENT OF RAJASTHAN

Date
Time ;’2:‘ 10/2024
. : aai {

Vahdity Upto ; 01/ 10{ .302?
m R102100110004503
Nty g et . Smante

Omh & Year of M : .
Valid Mobitg Numb::-wfacwg : March-zg.}s
N : .mwiaz

Fuet o : BHARAT STAGE 1V
PUC Code ! DIESEL
GSTIN *  RI0210011

Fees '
WL Obsel'valion : 3:- 100.00

Vehicle Photo with Registration plate
60 mm x 30 mm

: e 499
- Wesenaas”
; ' Measured Value .
: Pollutant (as Units {as
1 2 3 4 i
Carbon Monoxide (CO} percentage (%) .
| Hydrocarbon, (THCJHC) 'y ppm
. co ' percentage (%) . .
High idling - rReM RPM | 2500 %200 - !
emissions | b s e b B
| Lambda : | 1003
" ught absorpticn : : :
' Smoke Density gcoef’ﬂdent lfmetlje - {62 ; 0.51 |

ister of motor vehlcles and does

enerated through the national reg
HHISIEC certif"ca!‘e Sj: eI not require any signature,

- to registered vehicle by logging to h s:/ipuc.parivahan.gov.in
Note : 1. Ve%ucle.a}v/%ers.t%?nk Ihe‘{ffmobﬂe numbers to reg ¥ ‘egging to htips:/ipuc.p gov.

Authorised Signag with s?ﬁ?ip CO% [
60mm x 20 mm_

Lyl

Ty T o 5

]

(¥ scanned with OKEN Scanner
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Form 5y w
[See rules 115 (2))
Pollution Under Control Certificate |
Authorised By ;
GOVERNMENT OF RAJASTHAN
Sate 01750/2024
Time : L0:38:38 AM
Validity upto : 3170372025
Certificate 51, Ng. RJD2100110004355
Registralion No. RIL9GCI407
Date of Reglstration H 14/MNov/1555
Wionth & Year of Manufacturing : Hovember-1995
Valid Mobile Number i1 360
Emission Norms BHARAT STAGE I
Fust DIESEL
PUC Cade RID210011
GSTIN
Fegs Rs.100.00
MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant {as

&r. No. applicable)

3 2
Carbon Monoxide (CO)

Idling Emissions -
Hydrocarbon, (THC/HC)

co .
High idling
emissions RPM
Lambda
Smoke Density  HIL georprion

Measured Valua

ag:::fa(hﬁ‘:’ Emission limits (upﬁ;l:;::imal
3 4 5
percentage (%)
ppm
percentage (%)
RPM 2500 & 200
. 1£0.03
1/metre 2.45 .44

This PUC certificate is systemn generated through the national register of motor vehicles and does
not require any signature,

Note ; 1. Vehicle owriefg to fin

kiﬁeﬁ' mobile numbers to registered vehicle by logging to hitps:#pus. parivaban.gov.in

Autht, _fed Signalure with stamp of PUC Operator

6lmm x 20 mm




Chassis Mo,

360090D50713 066

moa\om:mz@gmm of g i,
Address P : :
w:»gm_,«o._ﬁ. BASS BASN| SEJA
TEH MER ACTYy _
NAGAUR 17.4.2017




- Form 58 K—gé |

[See rules 115 {2)1

Authorised By : '

GOVERNMENT 0oF RAJASTHAN .
Dafe " 8171073034 o

Time o 12:48:49 P
Valldftyupto : 31/03/2025

Cerlificate SL_, No,

: RIG21001 10004396

Regisiratian Ne. H RI27GR4z55
Date of Registration H 05/un/1997
Month & Yaar of Manufactwfng : June-1997

Valid Mobite Number : 1369

Emission Norms : BHARAT STAGE |
Fus! : DIESEL

PUC Code ! RJI0210011

GSTIN :
Faag H Rs.100.00
ML observation : No

Vehicle Photo with Registration plate
80 mm x 30 mrm

]427
GEADGE

Measured Value
Sr. Na, Zo:pl}:::;lgs ag::;;ﬁ:) Emission limits  (upto p'azcc;:;:lmal
1 2 3 4 5

Carbon Monexida {CD) i Percentage (%)
Idiing Emissions A
Hydmcarbon (THC/HCJ ppm
co  percentage (%)
el RPM  RPM . 28002200
Lambaa - 1+£0.03
Smoke Density ”92; :‘Fgfm?ggt”"" 1/metre 2.45 0.47

This PUC certificate is system generateq through the naticmal register of motor vehicles and does
not require any signatyure

Kl

\L sad Signalune m
BOmm x 20 mm
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Form 58
[See rules 115 {2)]

Poliution Under Control Certificate

Authorised By :

GOVERNMENT OF RAJASTHAN !

Date 01/10/2024
Time 17:18:56 PM
Validity upto 31/03/2025
Gertificate SL, No, RIOZ2700470001737
Registration No, R343GA2770
Date of Regisiration 08/Apr/2002
Month & Year of Manufacuring April-2002
Valid Mobfie Nurnber il -1 ¥
Emission Norms : B8HARAT STAGE I
Fuel : DIESEL
PUC Code : RIG270047
CSTIN .
Fess : Rs.100.00
MIL. chservalion H N
Vehicle Photo with Registration plate m i
£0 mm x 30 mm 3 b = |
L S et g 7§
. Measured Value
Pollutant {as Units (as d - =
Sr. No. applicable) applicable) : Emission limits (upt:l: c:?;lmal
1 2 3 4 5
Carbon Monoxide {CO) percentage (%)
Edling Emissions -
Hydrocarbon, (THC/HC) ppm
cQ percentage (%)}
High idling
emissions ReM ) RPM 2500 + 200
Lambda - 140,03
Smoke Density Light absarption 1/metre 2.45 0.26

coefficient

This PUC certificate is system generated through the naticnal register of motor vehicles and does
not require any signature,

#e: 1. Vehicle G\gﬁéi‘sﬁ:fii;lﬁrﬁi'gir_mobﬂa nenibers to registered vehicle by logging to https:/puc.parivaban.gov.in

a5

Y g ]
Authorised Signature with staop of PUC Operataf .

80mm x 20 mm ;v ;




Gevé‘rnmegnt of Rajasthan
ertificate of 'Rﬁgfs_t_rgtiqn_

- - - L Rl N e i = —

N gy ies, Dats uf Ry
- s RJI26GBO3%9  12:m372012
13 A8 e Chassiy No. D
MATI731558101306
Engine No
SIITCHIPYY 135870
Ownies Narne
T PROLEP SINGH
; o et Son/Daughter Wity of

CAGRE
3‘-#53@0399 WRMMQIWORSer

Wiz e Mgliiiam 161369 7TCICM 2 55 1)




Form 59

. [See rules 115 (2} \‘\7%

* Poflution Under Control Certificate
Authorised By :
GOUVERNMERNYT OF RA IASTHAN
Date r 0 02/10/2024
Time : 14:28:46 PM
Validity upto : 0170472025

Certificate 5L. No. RJ02100110004518
Registration No. RIZEGB039¢
Date of Registration 12/Marf2012
Month & Year of Manufaciuring March-2012
Valid Mobile Numbiar g 393
Emission Norms BHARAT STAGE III
Fuel DIESEL
PUC Code RJO210011
GETIN
Fees R5.100.00
_EIL observation No

hicle Photo with Registration plate
60 mm x 30 mm

Pollutant {as
sr- No. applicable)
i 2

Carbon Monoxide (CO)

Idling Emissiens
Hydrocarbon, (THC/HC)

co
High idling
emissions RFiS
Lambda
: Light absorption
Smoke Density coefficient

Units (as | Emassion lEmits ?:;iu;e:;ﬁ:;’i
applicable) Blaces)
3 a 5
percentage (%}
ppm
percentage (%)
RPM 2500 £ 200
- 1 £ 0.03
1/metre 2.45 0.48

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

3 Lah
Note : 1, Vehicle owners ,t@alﬁk Q Sl:ple numbers to registered vehicle by logging to hitps:/fpuc. pativahan.gov.in

'\\"‘

Authorised Signature uﬁﬁt’ stamp. @ﬁPUC Opéra%

B0mrm x 20 mm __»-.‘;,:f;

=
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L Form 5% (Bﬁ

*

[Ses niles 115 (21
St r
Autharised By ; .
GOVERNMENT OF RAJ_&S HAN N .
Dale - 02/10/2024
Time T 12:33:49 PM
Vaiidity upto o 01L/0472025
Ceriificals SL. No, : RI02700470001757
Reglstration Na. : RI19GF1099
Date of Registration H 16/)an/2002
Monith & Year of Manufachiing : December 200+
Valid Mobils Number : reTags
Emission Norms E BHARAT STAGE Ii1
Fued : DIESEL
FPUC Code ' RID270047
GETIN :
Feag H Rs.100.00
_MIL obsarvation : No

V. sle Photo with Registration plate
60 mm x 30 mm

Measured Value

Polluiant (as Units (as P ,
Sr. Ng. applicable) applicable) Emission limits  ( upt:lazc::?mal i
1 2 3 4 _ 5
Carbon Monoxide (CO) percentage (%)
Idling Emisslons I : e
Hydracarbon, {THC/HC) ol ]
co percentage (%)
Kigh idfing
emissions RPM RPM 2500 = 200
Lambda - 1+ 0.3
. Smoke Density ’-‘92::%2?;5‘0" 1/metre 2.45 2.02

This PUC certificate is system generated through the national register of motor vehides and does
not require any signature.

Note : 1. Vshicle owners to fink their mabile rmimbers to registerad vehicle by iogging to https:#/puc.parivahan.gov.in

. " 2
Authorised Signature with stamp of PUC Oéé;((d?
E0mm x 20 mm ' >




MAT373155C1 006747

Reg. No. Date of‘R
RJ21GB1008 30/1 112012

Chassis No.

Engine No.

697TC69CXY106523 e
Owner Name e
MAHENDRA,SINGH g
SonfDaughter/Wife of :
S/0 SUJA RAM

Address

V/P TALANPUR VIA GOTAN TEH. I
TY NAGAUR RJ 999999 MEETA Q gl




Form 35

[See ndes 115 (2)) 1h
i
Authorlsed By :
GOVERNMENT OF RAJASTHAN
Date 02/10/2024
Time 1 13:49:39 PM
Validity upto : 0170472025
Certificate SL. No. RI02700470001771
Renistration No. RI21GEB1008
Date of Registration 30/Mov/2012
Manth & Year of Manufacturing -2012
Velld Mobile Number pHERTETS
Emisslon Norms BHARAT STAGE IiI
Fual DIESEL
PUC Code RIDZ70047
GSTIN
Fees : Rs.£00.00
MIL observation H No

Vv cle Photo with Registration plate
60 mm x 30 mm

Pollutant (as
5r. No. _applicable}
1 2

Carbon Monoxide (CO?}
Hydrocarbon, (THC/HC)

idling Emissions

co
High {dling
emissions RPM
Lambda
_ Smoke Density Ug:;:ﬁeisc?gﬁtmn

This PUC certificri
¢

—r _J_/

N2

Measured Value

al;;:?:agaal:) . Emission limits . (“Pt:’: ;‘;;imal }
i R ) .
percentage (%) ” .
PP
percentage (%)
RPM I 2500 + 200
- 1£0.03
1/metre 2.45 2.1

ern generated through the national register of motor vehicles and does
not require any sighature.

Note : 1. Vehlcl-:%{cmers-fo m@ﬁel}'gobﬂe numbers to registered vehicle by logging to https:puc.parivahan.gov.in

3 r’»f Fid

Authorised Signaite) Nup’oﬁyﬁﬂﬁpemtor
60mm x 20 mm




Government of Rajasthan

e Rkl

Hog Mo Dalecfken

Rd 'IQGGHBO‘I A0S

SR,

ra - ory Kame

”‘ 7 DINA 1AM

S rpeibied SonDlanghiesVile of
[ SR BHAVARL RAM

Iashis No, Derns
718548 St

@0

_Certlficate of FRegistration PR, Aot

-

L3
\\ l-Al'r;giJA Ki IPJM%MNPUR MERTA NAGA

UR Nagaur

Vahicle Class “E

..r@“‘-r«w-l‘@” tﬂ?.k,t.,utw« ‘ Rl

Ao ao01 "TATA e BRSLTD

%ﬁw&«g M&"ﬁﬁ?&
R

Laden/

vghdagiidiesso %%
569425 mm Silgrigrending
o

Kgernden

NAGALIR

-Supriya
Registration Authority

(¥ scanned with OKEN Scanner



T Farm 59

[See rules 115 (2)
MMMMQQ,M
Auﬂ-:onsac! By:
GOVERNMENT OF RAJASTHAN
Date . G1/16/2024
Time i 12:29:08 PM
Validity upto : 31/03/2025
Certificate 8., No, :  RIDZ100110004390 _
Registration No. ! RJL9GGS601 1
Datte of Reglstration : 3C/Mar/2005 ;
Month & Year of Manufaciuring : March-2005
Valid Mobile Number : =entq360
Emisston Morms ! BHARAT STAGE IIL
Fuel i DIESEL i
PUC Code : RIQ210011
GSTIN :
Feas i Rs.100.00
MIL observation H No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value
Pollutant {as Units {(as
Sr. Nou applicable) : applicable) Emisslon Imits (uptolz decimal
: places)
1 2 : 3 ' 4 5 ;
;
: Carbon Monoxide (CO) percentage (%) !
Idling Emissions - !
Hydrocarbon, {THC/HC) ppm
[ale} percentage (%) I
High idling -
emisstons RPM RPM 2500 % 200
Lambda - 1£0.03
; : Light absorption
Smake Density coefficient 1/metre 2.45 0.45

This PUC certificate is system generated through the national register of motor vehides and does !
not regquire any signature. - i

Nate : 1. Vehicle own:ars o link\'tﬁéir mobile numbers to registared vehicle by logging to https:#puc.parivahan.gov.in
Authortsed Signétui‘é' with stamp of PUC Oparator
60mm x 20 mm




y.
GOVERNMENT o RAJASTHAN

0.‘2! 101 2024
Tin;e ¢ 14:47:08 PM
Validity upto ‘01710 2028

Form 59
Soe nilas 115 (2)]

' RJD2100110004525

T

¢ e b b, SR 1T

Regisiration No, '
Dato of Registration RIZ1GELDG7
Vald Mobite Numper oioscaet o
Emission Norins 8223
Fuel BHARAT STAGE IV
PUC Code DIESEL
esTIy R10210011
Fees
_MiL observaon ::.100.00
-_-_-_-—-——-_'.‘__
Vehicle Photo with Registration plate
60 mm x 30 mm il
= S v gz, ,ﬁ
= RJIR
- GEIQGF
; o — Maasured Valua
i . N Pollutant {as E Unlts (as g ; to 2 decimal :
§r. No. applicable) ' applicable)  ; Emission limits (up ;laces) ,_
. i B n - S )
: . ; Carbon Monoxide (CO) percentage (%J _

* Idling Emissions | PE o e
o . Hydrocarbon, (THC/HC) = R .

e x co | percentage (%} f L

Highidling [T RPM ‘ RPM L 2500 + 200

- emissions g,, PESTE TN ) f : Ty
‘ " Light absorption ’ 1.6 . 0.36

smokenensitv* gcoemdent 1’"“":“_“ o ZM i il =

enerated through the national register of motor vemdes and does |
This PUC certificate SISy EeIig not require any signature.

o POl

kY rs o qu I glng to https.ffpuc parivahan.gom
ovﬁ link their rogbile numbers to' reg;sterecl vehide by og
vote 1. ehic!e ;/ nk the ‘&: .

- Jopel'yk

¥ Scanned with OKEN Scanner



| Government of Rajasthan | @ _

atd of negigratlun

© o BegNp g,
~ Riziaeioer ISt

sy . i Mosn,
364548413402 D)
Engyine No, :

892002428504

Owner Name )

SHARWAN*RA_H

- SoDaughter i of

-~ BAKSHA RAM

s %ﬂ'ﬁe‘m TEH MERTA CITY Magaur R

“f r— .:i;."-. = 54 T iy
) Reg,No. | - Maker's Name

RJI21GE1067 TATAMOTORS (TD

Month &Yeof Mfg. - - ModelName .~ -

1012007 - . . LPT 108Xz :

dery .. < L .Colur i

- Y i N __
e F

Suptiya _
Reglstration Authority
NAGALIR

P

(& scanned with OKEN Scanner
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Fisnp 56 ‘
i-‘.‘lﬁwm-s WE i :
.,___._--—..___ -—u..--__n-_..-_-_._--u__-. el e S fi -
{ Pallution on Under | Centificate i
\ Amhmsr»d Hy 1
GOVERNMENT QF RAJAST!-!AN
e e -..._-—u-»-.....—-—«a—-‘._- m.'*hm—-.._‘"‘“--—____k-—.—-—__ e —J
m‘.______._-..___...5___-‘._..___....__“_5w___*___.__._nﬁ_‘______..‘_ -
Rate B i Y] /10/2024
Time : 14:01:34 L)
\’alidity Upto S ) | /a3 r 2025
..... -_"h:-—-.__-—.—-u-\\\-—‘“ “:‘_—-___, ‘—m-...__-w-_..,_ ---—-—.u-- -—-—,-: — =
Cerlificate S o R W90 70m 1 14259
Ruguiiumm Ng ! Rz HGEHA
late «f Regmmhtm 2‘9; Nuvﬂ &9
Maath & Year of Mamrmi*mmn f.Mr Dess 1y
J Valig Mohile Numpy, : “2H2E ¢
Framssinn Nom - BHARAT STAGE ¢
I‘ Foat J BIESE L
[ PUG Coge " Ri02100p7
| asmy :
! Fess COR) o
L ML abservaga, : o e A
‘h‘-"—-’-‘—_‘_-w—h_
M____‘__
Vehicle Phcto

e T e
Poliutant (as Unilts (as
i 5r. Na. appiicabie) Applicable) phm]
/ ] 2 : & W
Carbon Monoxida {CO) Percentage (1, Ve T
ldling Emicsions Hyorocarbon, (THC/HE BT | s S
co pérrenta«ge %} USSR g
High idling RBM RFM 2500 + 200
2IMissions P
Lambda ; 1+ 0.03 it
: igh absorption : 45 J T
te is systam enerated through the hation ! Fegister of mogy vehicies
This AUC = tilca ¥ g - equire any Signature
el

—-...*-«--_..,.,-«—-—-—ﬂ-'—
/] Not ¢ Vehicle owners g §
L—_"""*-‘-—u...__

nK Helr maobife Mmbarg 1
E "*---.-4 'n‘*-—-.-- ‘-—-»._,,,___"--n...__

v-ruﬂ'wﬂ&'?d Signa-«;;;e With stamp of Ruc Operator
b(knm X 2'0

“"*—-.—_.____-.'--—-.....__*
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Form 59 /i“u !

- " [See ndes 115 {2)) \"{ _j-"é
Pollution Und C_ trol Cortificat e
Authorlsed By :

SOVERNMENT OF RAJASTHAN |

Date : 02/10/72024

Time t 13:29:21 PM

Validity upto : 0170472025

Cartificate SL. No. : R1I02100110004502
Regshation Mo. : R119GAB649

[Date of Registration : 05/May/2003
WMonth & Year of Manufacturing : -1992

Valid Mobila Numiser H g2

Emission Norms : BHARAT STAGE I
Fuel ! DIESEL

PUG Code : RI0210011

GSTIN H

Faes : . Rs.160.00

MIL chservation H Neo

Vehicle Photo with Registration plate
60 - nx 30 mm

Measured Value

Pollutant (as Units (as . imal
Sr. Na. applicable) applicable) Emission limlts (upt:':co:;():lma
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idiing Emissions
" . Hydrocarbon, {THC/HC) ppm
co percentage {%)
High idling . e
emissions | RPM RPM 25 200
Lambda - : 1£0,03
| ' . Light absorption : . 0.46
Smoke Density : coefficient : 1/metre 2.45

This PUC certificate is system generated through the national register of motar vehicles and does
nok require any signature.
o

3

SR,

BN
Nel. .+ Vehicle awners to link t@r mobile numbers to registered vehicle by logging to hitps:f/puc.parivahan.gev.in

.

R L Y e 7
Authorised Signature witti slamp of PUC Ope[,a/ﬁh.
_B0mmx20mm, . - e .







Form 59

[See rdes 115 {2)]
Pollution Under Control Certificate
Autherised By ;
EQVERNMENEF RAJASTHAN
Oate 01/10/72024
Time : 12:19:45 PM
Validity upto : 3170372025
Cerlificate SL. No. RID2100110004387
Registration No. RIZ1GA2028
Crate of Registration 18/Aug/2007
Month & Year of Manufacturing August-1891
Valid Mobile Number 1369
Emission Morms BHARAT STAGE I
Euel DIESEL
PUC Code RIN210011
GSTIN
Fees Rs.100.00
ML observation Mo

Vehicle Photo with Registration plate
80 rmm x 30 mm

Pollutant (as
Sr. No. applicable}

1 ' 2

Carbon Monoxide (C0)

1dling Emissians
Hydrocarbon, (THC/HC)

CO
High idling
emissions RPM
Lambda
Smoke Density ngg:&b;?;ﬂtlon

‘ Measured Value

ag::f:aﬁ,‘;:] Ermission limits {upt;l: ci?):[mal
3 ' a s
percentage (%) '
ppm
percentage (%)
RPM 2500 200
- 1% 0.03
1/metre 0.41

2,45

This PUC certificate is system generated through the national reglster of motor vehides and does
not require any signature,

Note ; 1. Vehicls ownets to link their mebile numbers to registersd vehicle by logging to https:/fpuc.parivahan.gov.in

s forised Signature with 'é_tamp of PUC Operator
&0mm x 20 mm,
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Form 5% a é

[Ses rulss 115 (20

\tion Undex GControl Certificate
wised By :
ERNMENT OF RAJASTHAN

01/10/2024

e . 11:43:39 AM
dity upto . 31/03/2025 P L e
Prididt: V1D
=]yl A
[ficate SL. No. H RI021001 10004374
istration No. : RI14GEBTE40
s of Registration : 15,’Mar;2008
\th & Vear of Manufacturing : Eehruary-2008
4 Mobike Number H waates 159
|ssion Noms i BHARAT STAGE U )
A . DIESEL :
¢ Code : RIOZIO011 !
STiN : i
3 fs.100.00
1

es
| ohservation

'ehicle Photo with Registration plate
0 mm x 30 mm

Measured Value -
pollutant (as Units {as -
sr. No. applicable) applicable) Emission limits (upt:':cie;):lmal
1 2 3 4 s
Carbon Monoxide (CO) percentage {%)
_ Idiing Ernissions
‘ Hydrocarbon, {THC/HC) pRM
co percentage (%)}
High idling . R
emissions i arPM RPM 2500 + 200
Lambda - 1 & 0,03
Light absorption s/metre 245 0.43

smoke Density coefficient

nd does

This PUC certificate is system generated through the national register of motor vehides @
~ not require any signature.

Note - 1, Vehicle ou;rﬁérs to link t}'ue'ir"'\jnobie numbers to registered vehicle by legging 1@ https:r.fpuc.paﬁvahan.gov.in

PR

oih.od Signature with stafp of PUC Operator

B0mm x 20 mm

1
\
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Form 53 | ﬁ,&"

[See rules 115 (2)]

Rollution Under Control Certificate

Authorised By :
GOVERNMENT OF RAJASTHAN 1

Oate 01/10/2024 T
Time P16124:43 PM

Validity upto T 3170372025

Cerlficata SL. No. : RIDZ700470001722
Registration No. : RI24GAZ2211

Date of Regisiration : 16/AUG/1996

Month & Year of Manufacturing : August-1996

Valid Mokile Mumber : MATRIT

Emission Morms : BHARAT STAGE ]
Fuel : [YIESEL

PLC Code : RIOZ270047

GETIN :

Fees : Rs.100.00

MIL observation : Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Poflutant (as Units (as . :
Sr. No. applicable) applicahle) Emission limits  (upto 2 decimal
places)
i z 3 4 5
Carbon Manoxide (CO) percentage (%)
Idling Emissions e
Rydrocarbon, {THC/HC) epm
: co percantage (%)
High idling - a2
emissions RPM RPM 2500 200
Lambda - 10.03
Smoke Density Light :ﬁfgg{‘"“ 1/metre 2.45 1.85

This PUC certificate is system generated through the natianal register of motor vehides and does
As 0 L not require any signature,

RS
™

-7 A

Not~ 1. Vshicle ::wr}_e}s torlink tﬁe.ir mabile numbers to registerad vehicle by logging to https:#/puc. parivaban.gov.in

—_—

7
Authorised Signature with stamp of PG perator T
_50mm x 20 mm -
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Form 592
[See rules 115 (2)]
Polldtion Under Control Certificate
Authorised By :
_QfJ_VE_RNMENT OF RAJASTHAN -
Date - © 0171072024
Time : 11:54:47 AM
Validity upto t 3170372025
Cerificale 5L. No. RINZ100110004378
Registration No. RIZ1GC0OA63
Date of Registration 14/Mar/1997
Month & Year of Manufaciuring January-1997
Valid Mobile Mumber w365
Emission Norms H BHARAT STAGE I
Fusl DIESEL
PLIC Code RI021D011
G5TIN
Fees Rs.100.00
ML cbservation Ma
Vehicle Photo with Registration plate
60 mm x 30 mm . ——
3 Rzl 0 ==
GCO463
Measured Value °
Potlutant (as Units {as . -
Sr, No. applicable) applicable) Emission limits (upto 2 decimal
places)
1 2 ) 3 4 5
Cartory Monoxide (CO) percentage (%)
1dling Emissions
Hydrocarbon, (THC/HC) ppm
co percentage {%)
High idling : £
emissions RPM RPM 2500 £ 200
Lambda - 5 1003

. Smoke Density Light absorption 2,45 0.44

coefflcient

1/metre

This PUC certificate is systern generated through the national register of motor vehides and does
not require any signature.

Note : 1. Vehicle owners 10 link thelr mobile numbers to registered vehicle by logging to hittps:fipuc.parivahan.gov.in

" hinsscrised Signature with Stamp of PUC Gperator
E0mm x 20 mm
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] ' Form 59 ‘ I ug

[See rules 115 (2)]

P i T (

[ £
Authorised By :
GOVERNMENT OF RAJASTHAN -
Date _-_1'-&—6—'2‘,1’ 10/2524 - - -
Time o 10:48:23 AM
Validity upto + 01/0472025
Cerfificata 51, No, : RIN2100110004485
Registration Ma, : RI19GG143¢
Date of Registration : 24/1an/2003
Meonth & Year of Manufacturing : Jdanuary-2002
Valld Mobile Number : e K1)
Emission Norms : BHARAT STAGE 11
Fugi : DIESEL
PUC Code : RIGZ210011
GSTIN :
Fees : Rs.100,00
MIL observation H HNo

Vehicle Photo with Registration plate
ve'MM X 30 mm

Measured Valye

Pollutant (as Units (as s
5r. No. applicable) applicable) Emission limits (upt:': cté:t):imal
1 2 3 . 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Bydrocarbon, (THC/HC) ppm
Co percentage {%}
High idfing
emissions RpM RPM 2500 + 200
Lambda - 1 £ 0.03
. Light absorption 0.48
Smoke Density coefficient 1/metre 2.45

This PUC certificate is system generated through the national register of motor vehicles and does
NI not require any signature.
i "‘—_"\:’ =
Mol L,

o 7 TR ) . :
Nots : 1. vehicle owna£ ﬁ lfnk_ _tj}gj{:mobil_e:numbers to registered vehicle by logging to hitps://puc._parivahan.gov.in

kN

o

=

M.

L T T RIA
Authorised Signature wm;n\s!amp of PUE"@?}“@“~
60mm x 20 mm N e B |




R T

" Government of RajastHan ™
Certificate of Registration =~

g g

fReg. No. Date of Reg. .

RJ19GF4791 19/12/2002

Chassis No. Qwrier
373141LX2726922 5t, No.
Engine No, ' :
]| 0 s GQTTWLXZQMG'I,Q

R / OwnerName .

£ o SAKUR MOHD

M bEe SiuDaughter Wife of

(QIESEE NENWKHAN
‘\‘ N A d!’ﬂﬁ
‘ W/N 02 BASNI SIYAN CHARNA NAGAUR N

agaur RJ 342902

ALT

- ] > Maker sNéme

RJI19GF4791 TATA. IleTORS LD

ionth &Yr.of Mfg.  ModelName . - .

12/2002 TA‘[’#TBUCK o
Lades Clour - |
018500/0%00 Body Type 2 R\\
Wheel 535‘:{ . TRUCK (OPEN b@pﬂ \
004225 mm Seatin /Standmg &
Cubic Capacity 006/ : N
GO5675 m, A

| Supriya
N Registration Authority
‘h\h_ M‘n\gt t.!-!n . s
Bt , n

& Scanned with QOKEN Scanner



. Form 59 C ’SO .‘

v [See rules 115 (2)]
[yt r Control i '
Authorised By :
COVEQNMENT NF B4 IASTHAN

Date : 02/10/2024

Time : 12:35:34 PM

Validity upto : D1/04/2025

Cartificata 5L, Mo, : RIDZ2700470001758
Registration No, : RJ19GF4721

Drate of Regigiration : 19/Dec/2002
Month: & Year of Manufachiing H December-2002

Valid Mobile Number : T ET RS

Emission Norms : BHARAT STAGE II
Fuel i DIESEL

PUC Code ¢ RID270047

BGSTIN :

Fees . ) : Rs.100.00

MIL abservation H Mo

Vehicle Photo with Registration plate
™ mm x 30 mm

=l e
RINPGFATTIP

- Measured Value

Pollutant {(as Units {as . -
Sr. No. applicabte) applicable) Emisslon Bmits (upt:[:‘iz?mal
1 2 3 4 5
Carbon Manoxide (CO) percentage (%}
Hydrocarbon, {THC/HC) ppm
o percentage (%)
High idling .
emissions RPM RPM 2500+ 200
Lambda - . 1£0.03
Smoke Density : Ligl;;ea%sc?;:ion 1/metre 2.45 1.95

This PUC certificate Is system generated through the national register of motor vehicles and does
not require any signature.

211, Vehicle owners te fink méir:ﬁ\pb_ile numbers to registered vehicle by fogging to hitps:/fpuc.parivahan.gov.in

Aboood St it oS TP ool
60mm x 20 mm P ’ -




o e

Government of Rajasthan @ @

Certificate oE_Registration

Fea N Vang o Beg.

M
RIZ1CA4474 28/06:2010

T Chiassis Mo

Pt MATA73145A7D16462 1 [ ¥ ] }

1 I Engine No. 5

| | 5o7TCS6DZYB22647

Oynier Mame

i S H HAMK

Flfe| Used san/Daughter/¥iife of

f { DEsEL RAM SWAROOP

‘,\ N, Address
ga4 SANCN KA BAS DAMMAGAR MERTACIT
;Q%QGAUR TO 063MNOVITH Nagaur 034

—
@ ® yiahicle Class = ]
et o GoodsCarnier

Reg, 0. Makers Mame
RI71GA44T4 TATAMOTORS LTD

&Y. of Mg Modal Hame
M(?Efﬂz‘0160 o SE 16513042 COWL
Laden/ Colour
Unladen W‘t]&lgs] NP
01 3500/00680080dy Type
Wheal Base TRUCK {OPEN s0ODY)
N4225 mm Seatin _Entanding
Gbl( capaclty HEC TR
000130
M. of Cylingers
W e

o P-akash Choudhary

Regisiratlon Authority
MR




' Formr 84 Is 2
L [See rules 115 (2)] /

"Authorised By ;
GOVERNMENT OF RAJASTHAN o
Date : 02/10/2024 -
Time ¢ 13:35:35 PM
Validity upto : 01/04/2025
Certiflcate SL. No. H RID2700470001767
Registration No. : RI21GA4474
Date of Reglstration H 25/Jun/2010
Month & Year of Marufactumg H Apri-2010
Valid Mobile Number H HHTRAR
Emission Norme : EURG 2
Fus! i PIESEL
PUC Code : RID27D047
GSTIN H
Fees : Rs.100.00
MIL obsetvalion : No

hicle Photo with Registration plate
60 mm x 30 mm

. Measured Value :
: Pollutant (as Units (as )
Sr. No. i applicable) applicable) Emission limits (upt: : c:;-;lmal
1 2 3 4 -3
Carbon Monoxide (CO) percentage {%}
Idling Emlssions
Hydrocarbon, (THC/HC) ppm
co percentage {%)
High idling .
emissiohs RPM RPM | 2500 + 200
Lambda - 1 1+ 0.03
. . Light absorption :
Smoke Density coeffident 1/metre 2.45 1.71

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.,

-

Mote : 1. Vehicle qwners to,q‘nk their mobie numbers to registered vahicle by fogging to hitps://puc.parivahan.gov.in
Authorised Slgnature mtl:frstamp orPucxi@aJ.m
60mm x 20 mm " -
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Potlufion

Authorisag By:
—2VERNMENT o _ﬂﬁiﬂfﬁf_—_f_::-___-——_——_—_ ——
Data 0271 0/2024

Time : 13:55.'30 PM
Valfdfty upto Y01 /04, 2025

RJO21001 10004504
RI27GR1 522
: 15/8ap/ 2011
Month g Year of Manufacturing : Seplember. 1995
Valid Mopijg Number : g no,
Emission Norms ' BHARAT STAGE I
Fual : DIESEL
PUC Coe : RJU210011
GSTiN :

Feag : Rs. 100, 00
H Mo

Neasurad Value

Pollutant (as (as -
Sr. No. appli cable) applit:able) Emisslon limjts {upto 2 decimal
places)
1 2 3 4 5

Carbon Monoxida (Co Percentage (o |

ldling Emissiong : i
Hydrccarban, (THC/HC:J . Ppm

o Percentage (%) I

High idling ) ) ) ;

eMissions RPM _ ~ RPM _ 2590 % 200 ."

Lambgs - 1+ 903 )

Stmoke Density L'gggeaﬁgﬁe’,ffb" /metre 2.45 0.39 i

This puc Certificate o ,&gtem 9enerateq throy.
i 8 not j







Pqﬂmwggr_c.ommlﬁﬁﬂﬂm

Audsronised By :
| GOVERNMENT OF RAJASTHAN |

sate 77T Toz2/710/2024 pe——————
Time . 14:20:51 PM

validity upto . 0170472025

Cerfificate SL. No. : RI0Z100110004514

Registration Mu. : RJ27GABOO3
Date of Registration H 26/Febf201i0
\oath & Year of Manafaciuring : February-1923

\falid Mobile Number H 223

Emissian Norms : BHARAT STAGE 1
Fuel : DIESEL

PUC Cade H RJO210011
GSTIN H

Fees : Rs.100.00

L observation : No

Vehicle Photo with Registration plate
60 mm X 30 mm

Measured Value

pollutant (as Units (as
5r. No. applicable) applicable) emission limits (upto 2 decimal
places)
i 2 3 4 5
Carbon Monoxide (€O} percentage (%}
1dling Emissions
Hydracarban, {THC/HC) ppm
co percentage {%}
High idling o '
emissions REM o RPM 2500 i 200. )
Lambda - 1+ 0.03
- smoke Density Ug:tosf%s;;:iun 1/metre 2.45 0.46

This PUC cettificate is system generated through the pationai reglster of moator vehicles and does
not reguire any signature.

Note ; 1. Vehicle owners to link their mobile numbers to registered vehicle by logging hnps:ﬂpuc.parivahan.gov.in

Authorised Signature with stamp of PUC 0% At o

B0mm x 20 mm




» . ™
. Government of hﬁjd%ihaﬂ
ktnnd Certificate of Registration
?i“'l.:i: = - B
HUZ1GOBEZS 11080580
1603240UGT 10975, S (7 i
t ’ ' a
~ 7T G97DRICUATZIIN -

SHARAM

DIEFEL DARHA RAM
BHAMDIVO KA BASE BAS] 1 S5 18 TEH 4ER
{mﬁ'ﬂ' NAGAUR 6 4 2016 Nagaur 43

Vehicle Class ;&

Goods Carrier .
Makets Hames

HJ?'!GG&@?& TATAM
R, o AMOTORS LD

Mnsas | LPT 161 2COWIAZ
Lk - - Colowr
booUrhdenVa tkgs) NP
9*55‘?&“&66230 Body Type
Sipsead TRUCK
004848 qum Semf!q%mm%“ BODY)
 Lubic Capyeity 002/00
M2 of Crlndery _
?*I,??-:Ji'- ‘ii.‘.: & %5,.{;‘_‘,_‘{‘;“{!; o p OM Pmﬁh cm’m
\ 5 i - Rﬁg‘&hatm fkuﬂ"
NAG

¥ scanned with OKEN Scanner



Poll 1G

Authorised By :
GOVERNMENT OF RAJASTHAN

[See rules 115 (2)]

Fofm 55

_J |

Uate . az710/72024

Time : 14:49:43 PM

Validity upto : 01704/ 2025

Cerfificate SL. No. RID2700470001794
Registration No. RIZ1GCHE75
Date of Registration 11/Aprf1995
wonih & Year of Manufacturing . Apri-1995

Valid Mobila Number w77a

Emission Norme BHARAT STAGE 1
Fusl DIESEL

PUGC Code RJO270047
GSTIN

Feas Rs.100.00

1L observation No

\Vehicle Photo with Registration plate
60 mm x 30 mm

pollutant (as
applicable)

1 2
Carbon Monoxige (CO)

1dling Ernissions
. Hydrocarban, {THC/HC)

cO
High idling S
emissions RPM
Lambda
Smoke Density Light abscrption

coefficiant

L

Measured Value

Units (as : i to 2 declmal
appiicable) Emission limits (up Craces) 2
3 : 4 5

percentage (%)

ppm
percentage {%)
""" RPM 2500 & 200
- 14003

1/metre : 2.45 2.06

This PUC certificate is system generated through the natlknal register of motor vehicles and does
not require any signature.

Mote : 1. Vehicle awners fo link their mobile numbers 1o registered vehicle by logging to hﬂps:!ipuc.parivahan.gw.in

“hui ised Signétﬁré with-stamp of PUC Oper?
60mm x 20 mm :

7
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Form 59 \s’x

[See rules 115 (2)]

Bollution Under Control Certificate

Authorised By : )

GOVERNMENT OF RAJASTHAN

Dats 02/10/2024

Time 1 14:332%52 PM

Validity upto : 0170472025

Cerlificate SL. No, : RI02100110004520
Registration No. : RIZ3GA1902
Date of Registration : 26/Feb/2008
Menih & Year of Manufacturing H February-1990

Valid Mobile Number : V-V

Emisslon Neurns : BHARAT STAGE 1
Fuel H DIESEL

PUC Code : RIO210011
GSTIN H

Fee ! Rs,100,00

MIL observation : Mo

Vehicle Photo with Registration plate : B
60 mm x 30 mm ot

S e =
HI23 =i
- EATOOZ | II I"'

Measured Value

Pollutant {(as Units {as .
£r. No. applicable) appllcable) Emlission limlts {upto 2 decimal
places) :
3 2 3 4 5
Carbon Monoxide (CQ) percentage {%)
cIdling Emissions T T R
: Hydrocarben, (THC/HC) ppm
co percentage (%!}
High Idiing Sp—
emissions RPM RPM 2500 = 200
Lambda ) - 1 %003
' N Light absorption '
: Smoke Density coafficient 1/metre 2.45 0.43

This PUC certificate is system genarated through the naticnal register of motor vehicles and does
nat require any signature.

Note : 1. Vehicle owniers to'lifk lhetr mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in
si VR o

“peachorised Signature with stamp af PUC (_J_v%or_
60mm x 20 mm L g -
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~Government of Rajastifan

Certificate of Registration
Moty M © it ot Rastes Ny
RJITGA1498 20/04/2011
¢ by TEA———T
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Ergeri fae
SOTRLLOI134078
s tar Tharne, Ll
ESS KAY AUTO FINAMCE PYTLYD
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@ Scanned with OKEN Scanner



Form 58

{See rules 115 {2)]

] £

Authorised By :

SOVERNMENT OF RAJASTHAN

Nate 01710/2024
Time : 17:17:20 PM
Validity upto : 3170372025

Ceriificata SL. Mo,

Registration Na.

Date of Reglatration

Month & Year of Manufacturing
Valicl Mobite Number

RIN2700470001736
RI37GA1498
20/Aprf2011
Februany-2008
I"ﬂ.?a?s

Emission Norms BHARAT STAGE HI
Fuel DIESEL

PUC Code RIN270047

GSTIN

Fees Rs,100.00

MIL observation

Vehicle Photo with Registration plate

60 mm x 30 mm

Sr. No.

Pollutant (as
applicable)

2

Carbon Monoxide {CO)
Hydracarbon, (THC/HC)

Idling Emissions

co
High idling
emissions e
Lambda
: Light abserption
Smoke Density coefficient

Units {as
applicable)

3
percentage (%)
ppm
percentage (%)
REM

1/metre

Measured Value

Emission limits  (upte 2 decimal

4

2500 £ 200
1+ 0.03

2.45

places)

"5

0.32

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

)\:’LJ:

*Q e —

hote ; * ‘fehaclé'awners o l:nk ﬂiéh' mobile numbers io registered vehicle by fogging to hitps: Hipuc.parivahan.gov.in

i

Aumonsed slgaétdrakath'%mp é?fuc npe@‘?-

0mm x 20 mm ‘-,

:
- .-a
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|
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LS

e
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Form 5%

[See rules 115 {2]]

Pallution Under Confrol Certificate

Authorised By:

GOVERNMENT OF RAJASTHAN e |

Date . $2/106/2824

Time ¢ 11:56:20 AM

validity upto :  01/04/2025

Cerificate SL. No. : RIDZ2700470001748
Regisiration No. : RI19GC3414

Date of Regisiration : 23/Feb/2012 -
Manlh & Year of Manyfachaing : Fahruary-2011

Valid Mobile Numbar : FEEOTE

Emission Norms H BHARAT STAGE III
Fuel i DIESEL

PLC Code : RID270047

GSTIN :

Fass , H Rs,100.00

ML obsarvation H No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measurad Value .

Pollutant (as Units {(as to 2 decimal
Sr. No. applicable) applicable) Emission limits (up :laces)'
1 2 3 4 L
Carbon Manoxlde {CC} percentage (%)
Idling Emissions
Hydrocarbon, {THC/HC) ppm '
o percentage (%)
High idling o -
emissions RPM " RFM 2500 £ 200
Lambda : - 1+ 0.03
: Light absorption . 2.0
Smoke Density coefficient : 1/metre 2.45

This PUC certificate is system generated through the national register of motar vehicles and does
not require any signature,

Hote 1, Vehicle owners to. link their mobﬂ:s‘ numbers to registered vehicle by logging to https:/fpuc.parivahan.gov.in

" Autfionsed Signature with stamp of PUC Opiérato)é’:/
f0mm x 20 mm £
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. Wo Date of fr g,
5” J 1 SGFS‘] 55 25/03/2003
assis No, , ',e' .I ﬂ
3 /3341 AWZ700982 5t &
Fogine No. &
59?7TC453W2851 110

Owner Name

SHOBHA RRM
on/Daughter/Wife of

BHAM&’ARU RAM

W/N-01 SODAS BASNI SEJAN MERTA Nag
aur RJ 342602

TEL@@ LTD
Model Name:

LET 161342 _ wﬁmm -
Colour : iy
NP

Baﬁy‘fype




Form 55 |
= {See rules 115 (2)] ~—
Pollution Under Control Certificate
Authoriged By :
GOVERNMENT OF RAJASTH& o |
Daie OZ/107/2024
Time 13:00:39 PM
Valldity upto 0170472025
Cerfificate SL. No. RI02700470001750
Registration No. RJ19GF5155
Date of Registration 25/Mar/2003
Manth & Year of Manufaciuring March-2003
Valid Mcbile Nurnber srasaagToD
Emission Norms BHARAT STAGE 111
Fusl DIESEL
PUC Code R10270047
GSTIN
Fees Rs.100.00
MIL observation Ho

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant {as
Sr. No. applicable)
1 i 2

Carbont Monoxide (CO)

" Idting Emissions
Hydrocarbon, (THC/HC)

[ale]
High idling
emissions RPE
Lambda
. Light absorption
Smoke Density . coefficient

Measured Value

ag;.lilt:a(ba;:) Emission limits (Uptgl:;‘;;ima'
) \ S
percentage (%)
ppm
percentage (%)
RPM 2500 200
- 1 & 0.03
1/metre 2.45

1.959

This PUC certificate |s system generated through the national register of motor vehices and does
not require any signature,

: — T - =
Me™ 1. Vehicle owsiers to link th8ifinobile numbers to registered vehicle by logging to hitps:/fpuc.parivahan.gov.in
1 . o7 At il

e E

EZa R [ -
Autharised Signatute with-stimp of PEC q;:’é@mr
6mmx20mm <L
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Form 59

ISee rules 115 (2)]
Huti f
Authorised By :
f{ﬂfi:ffN_ME_mi_ G ARSI
Date 01/10/2024
Time : 17:04:06 PM
Validity upto : 3170372025
Cerlificate SE. No. RIDZ2700470001734
Regisiration No. RI36GA1289
Date of Regisiration 13/May/2010
Menth & Year of Manufachuring May-1995
valid Mokile Numbes HRQTHRS
Emission Norms BHARAT STAGE [
Fuel DIESEL
PUC Code RIN270047
GSTIN
Fess ~ Rs.100.00
Ml observation No
Vehicle Photo with Registration plate A -
80 ~m x 30 mm : S
Sy e e -ttnl e

Pollutant (as
Sr. No. applicabla)
1 2

Carbon Monoxide (CO)
Idling Emissions
Hydrocarbon, (THC/HC)

{ala]
High idling
emissions e
5 Lambda
. Light absorption
Smoke Density coefficlent

This PUC certificate is system generated through the national regis
not require any signature,

wOllu,

Units {(as . .
applicable) Emission limits
3 4

percentage (%) -
Ppm
percentage (%)

RPM 2500 £ 200
- 1+ 0,03
1/metre 2.45

Measured Value
{upto 2 decimal
places)

5

1.95

ter of motor vehicles and does

. 4y
— N

] . .
L Veh@';wngrg&iﬁnk their mobile numbers ta registered vehicle by logging to hitps:ifpuc. parivahan,gov.in

T g

e 5
Authoriged Sigr%r\iwlth stamg@f PUC ?ﬂér{!or

60mm x 20 mm

o

©



Crate of Reg.
HJ27GA9208 25/05/1991

Chassis No. Crwngr
344073372381 51 No. . [
Engine Na, ) E
692001385192 = |
Owner Name |
SALIM - |
Son/Daughiar/Wirs of |
SI0 NIYAJ MOHD
. Addrass

DHANAPA TEH MERTA CITY NAGAUR 198
15 Nagaur RJ 341001

SRS T "TO?osaotza \
i ot "
”gj;;:gc:gwnm Z,'._ e '.u.“.’ i«m&&

baker's Name
RJZ?GAQZM TATA MOTDRS LTD

Month 8 ¥r. ofog. Model Mame -

011991 LP 12152 -
- Colour - 77
Laden/
Unladen W fkgs) NP
018 10Rody Type
. whedBase - TRUCK {OPEN BODY)
0603800 mm . Seatltgﬁtanding i
CublcCapadty _ o
004788 o LR
LS A NS
’ OM Prakash Choudhary -
Registration Authosity.
NAGAUR -



Form 5% ' }é 2

[Ses rules 115 (2)]

Wﬂﬁm

Authorised By :

GOVERNMENT OF RAJASTHAN

Date 0151072024
Time i 10:46:35 AM
Validity upto : 3170372025

Cerlificate St. Na. RIDZ2100110004358
Reglstration No. R127GA9208
Date of Registration 25/May/1991
Maonih & Year of Manufacturing January-1891
Walid Motile Number Haeta 360
Emission Norms BHARAT STAGE 1
Fusl DIESEL
PUC Cods RJ0Z210011L
GSTIN
Fees Rs.100.00
WIL obsarvation Mo
Vehicle Photo with Registration plate ' = .
6L mx30mm T

o ansaiiimein=mca T T ]

- . | T JeoniaE

. Measured Value
Sr. No. P:;';E;‘;,?f al;:{f:ag;:] Emission limits (uptgl: ;:;.imai
1 2 3 4 5

Carbon Monoxide (CO)

1dling Emissions
Hydrocarbon, {THC/HC)

jale]
High idling B
emissions ) RPM
Lambda
smoke Density Ug:g:g]?;ﬁ:ion

percentage (%}

ppm
percentage (%)
RPM 2500 200
- 1+ 0.03

1/metre 2.45 0.4

This PUC certificate is system generated through the national reglster of motor vehides and does
not require any signature.

o L ERTE Ju

o : T e ol ) =
Mote ; 1Vehﬁf96w“ng;sfio link theit mobile numbers to registered vehicle by logging to hitps:ifpuc.parivahan.gov.in

Authorised Signatire with siamp of PUC Operator
60mm x 20 mm

.




Heg.Mo. . ﬁateof-nag_
RJ27G aAzETE 3 1'-'“5!2‘010

3am44Eu01 11683 $t.Mo, | @ ]

’ s&;?ozaeuonw
Owner Name
BABU KHAN' .7
Son/Daughf! oF

) Shaﬁlwwu MOHD 2

HAudeas
ggg TALANPUR TEH MERTA NAGAUR P&g

‘__,_._.—----
S Eii s TRt

| .’ | MNehleie Class
S —aﬂ&«mﬁobi&m@q

r'sNam
R?ZTGMS‘H TATRMOTOR&LTQ

e G

ﬁﬂ‘u@gﬂiw | A '_?i. Eo e r el \
Mo. of Cylingers r o | ._ _
. N L
R.K. Vaishndy ;'TE

- Reghstration Authorty._
NAGAUR "




Form ow
[See rutes 115 (2))
Pallution Under Control Certlficate
Authorised By :
GOVERNMENT OF RAJASTHAN
Date 01/16/2024 - N
iime i 10:42:58 AM
Validity upto : 3170372025
Cerllficate SL. Na. RIN2100110004357
Registration No. RIZ7GAB574
Date of Registration 31/May/2010
Month & Year of Manufaciuring -1985
Valid Mobile Numbsr b4 11
Emission Narms BHARAT STAGE 1
Fuel DIESEL
PUC Cada RIG210G011
GSTIN
Fees R%,100.00
MIL sbservation No
Vehicle Photo with Registration plate
60 _nx30mm Pl
e
L
Measured Value
Pollutant {(as Uinits (as -
Sr. No. applicable) appllcable) Emission limlits (upt; [:cc'l;c):lmal
1 2 3 4 L3
Carbon Monoxide {CC) percentage {%)
1dling Emissions
¢ Mydrocarbon, (THC/HC) pom
co percentage (%)
High idling
emissions RPM FPM 2500 & 200
Lambda - 12003
Light absorption .
Smoke Density coefficient 1/metre 2.45 0.54

This PUC certificate is system generated through the national register of motor vehicles and does
) not require any signature,

—_—

Note : 1. Vehicla owners o link their mobile numbers to registered vehicle by togging to hitps://puc.parivehan.gov.in

Authorised Signature with stamp of PUC Operator
) 60mm x 20 mm
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Form 39
[See rules 115 (2))

Pollution Under Conirol Certificate
Authotised By :
GOVERNM[?NT OF RAIASTHAN |
Date 02/10/2024
Time 14:43:34 PM
Vallidity upto 0170472025
Cerlificate SL. No. 3 RJ02700470001791
Registration No. RJZ21GC5416
Date of Registration 08/Dec/2004
Monih & Year of Manufacturing December-2Q04
ialid Mobile Number g 777
Emission Nerms Bharst Stage III (CEV)
Furet DIESEL
PUG Code RIDZ70047
GSTIN
Fees H Rs.100.00
MIL observation H Mo
aicle Photo with Registration plate ‘ iz :
A £9
60 mm x 30 mm i e
A TNMEAI I=t _._51:_;"- . e
RS - -
' Measured Value
Pollutant (as Units {(as
sr, Na. applicable) applicable) ¢ Emissian limits  (upto 2 decimal
places)
1 2 3 4 5
. Carbon Monoxide {CO) percentage {%)
Idling Emissions -
Hydrocarkon, (THC/HC) ppm
co percentage (%)
High idling
Emj’ssions RPM RPM 2500 + 200
£ Lambda - 1% 0.03
Sl Density Light absorptien 1/metre 2.45 2.21
coefficient .

This PUC certificate is svstem generated through the national register of motor vehides and does

e

not reqitire any sfgnature.

X

Mote : 1. Vehicle ow'ngrs tolu],k thelr mob”le numbers to registered vehicle by fogging to hitps:#fpuc.parivahan.gov.in

Authorised Slgnalure W|th slarri’p: of Put Op /;é@r
s0mmx20mm & - :




‘.".*M rmment of Rdjr"} ;than @_@ :

Certificate of Registration
{aatrof B

o i
HJ19GL9319 01/01/2004
N\ Chsaes MU, Owai ol !
L 373341LYZT24641 Eal @ §
; [ Logine No. 8
: GR7TCA bLY289518?
« neper Nome :
RAJU !
san/Dauahiter/wie of _ 1
RABBAN! {
Ackghron l|
VYAPARIYO KI DHA iYA BIRAMTIYA KHUR 3
O PALL Pali RJ 306105 _ 4
i

@O

4 5 "J’sdxers ‘gme Bt o
R4ISGES319  TATAMOTORSITD
Rlassth & 7 Qf’Mfg‘ Mgﬂglﬂamg _»- s »

i cQLon-f_-i-'"ﬂ Y o
NP~ :
016500/006200 ;o type”
TRUCK (OPEN BADY)

ﬁ04'225 i %%Standmg

‘LCUI’;:E .’__..11:' acily

005675 i : _ SR

8- G Supﬁya ‘ 1‘1

R

i L Registmian Authortty |
NazaD

@j— Scanned with OKEN Scanner



" Faorm 54 /- |

{See rules 116 (2}
Polluti i "
Authorised Ty :

GOVERNMENT OF RAJASTHAN

Date 0L/10;72024

Time ¢ 10:129:19 AM

Validity upto : 3170372025

Centificate SL. No.
Registration Mo,
Date of Registration
Menth & Year of Manufscluring
Valid Mobile Number
Emission Norms
Fuel

PUC Code

GSTIN

Fees

MIL obseryation

RJOZ210011:0004352
RJIL9GEY3L9
01/)an/2002
November-2001
assnangaE

BHARAT STAGE 11
DIESEL

RJ0210011

Rs,109.00
Nao

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant {as

sr. No. applicable}

1 2
Carbon Monoxide (CO)
Hydracarbon, (THC/HC)

Idling Emissions

o
High idling
emissions RPN
Lambda

Light absorption

Smoke Density coefficient

Measured Valua

a::liifaﬁ:) Emission {imits (uptglgciigimal
3 4 5
percentage (%)
ppm
percentage (%)
RPM 2500 £ 200
- 1 £0.03
1/metre 2.45 0.44

This PUC ce;ti.ﬁ'&ﬁﬁt}jg? system generated through the national register of motor vehicles and does

_g/

not require any signature.

\ e

E
Mot - 1, VelllFlek‘the:r moblle numbers to registered vehicle by Ioggmg to hitps.//puc. parivahan.gov.in

s\uthariséd Sig Swfarfﬂp of PUC Operator

A0mim x 20 mm






Form 59 , J f lé

o [See rules 115 (2)] e

Botlution Under Control Certificate

Adithorised By :

GOVERNME!!T OF RAJASTHAN o
Date 0171072024 R o

Time 12:52:22 PM

Validity upto 3170372025

Certificate SL. No. RI02100110004397

Registration o, RI21GC1748

Date of Registration 23/0cL/2003

Month & Year of Manufachiring Jaruary-988

Valid Mohile Number 41359

Emission Norms BHARAT STAGE 1

Fue! DIESEL

PUC Coda R3A210011

GSTIN

Fees Rs, 100,00

MIL obsarvation No

¥V  Zle Photo with Registration plate
60 mm x 30 mm

Pollutant {as
Sr. No. applicable)
1 2

Carbon Manoxide (CQ)
Idiing Emissions
Hydrocarbon, {THC/HC)

co
High idiing
emissions RPM
Lambda
Smoke Density Light absorption

coefficient

Measured Value

ag;llit:a?l:) Emission limits (upt:I:c:?):im al
3 4 .
percentage (%)
ppm
percentage (%)
RPM 2500 % 200
i 14003
1/metre -2.45 0.53

This PUC certificate is system generated through the national register of mator vehicles and does
< not require any signature. )

Note : 1. Vehicle owners to l_irg!_g}_l'leir rh_o’Bie numbers to registered vehicle by logging to hitps:/ipuc.parivahan.gov.in

Authorised Signature with stampy 6f PUC Operator
80mm x 20 mm :
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Form 59 ){ ?...
. [See rules 115 (2)] _—
nirol ifi

Authorised By :
GOVERNMENT OF RA IASTHAN |

Date : 02/1G72024

Timea o 13:51:22 PM

Validity upto : 01/704/2025

Ceriificata SL. No. ' RID2700470001772
Registration No. H R)21GB4116
Daio of Registration : 25/un/1598
Month & Year of Manufacturing : May.1998

Valid Mobllz Mumber : T TTE

Emission Norms : BHARAT STAGE T
Fuel H DIESEL

F:UC Code : RIO270047
G3TIN H

Feas | H Rs.100.00

MIL obzervation : No

Vehicle Photo with Registration plate
T wnmx 30 mm

. Measured Value
Pollutant (as Units {(as . :
Sr. No. applicable) applicable) Emission fimits {upt:lg c:;n):imal
1 2 3 4 -2
Carbon Monoxide (CO}Y percentage {%)
Idling Emissions D
Hydrocarbon, (THC/HC) ppm
o percentage (%)
High idling .
amisstons RPM 'ip M 2500 + 200 :
) Lambda - 10,03
Smoke Density UQ’;; :ftf)lsc?;ﬁtim 1/metre 2,45 211

This PUC certificate is systern generated through the national register of motor vehides and does
not requlre any signature.

s

ho_ . 1. Vehicle owrgéi'é;to link their mebile numbers to registered vehicle by logging fo https:#puc.parivahan.gov.in

Authorised Signaiure with stamp:of PUC Operator 2
G0mmx20mm
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Form 59

[See rules 115 (2)]
Bollution Under Control Certificate
Authorised By :
ACMEORMENT (T DA JASTHAN
Date . :  02/10/2024 o o
Time : 14:42:53 PM
Valkdity upto 1 0170472025
Calificate SL, No. : R302100110004524
Registration No. : RI21GE2245
Date of Regisiration : 23/Apr/2009
Month & Year of Manulacturing H Apri-1992
Walid Mobile Mumbar : 3223
Emission Noms : BHARAT STAGE 1
Fuel : DIESEL
PUC Code : R¥0210011
GETIN H
fees H Rs,100.00
_MIL observation : o
shicle Photo with Registration plate 4k
60 mm x 30 mm R e S

; . " Measured Value

Pollutant (as Units (as . ;
Sr. No. : applicable) applicable) ! Emission limits (upt&::;‘;lmal
P 2 ' 3 4 5
) Carbon Menoxide {CO) percentage (%)
: Idling Emisslons i
‘ Hydracarbon, (THC/HC) ppm
ca percentage {%)
High idling Y
emissians RPM - RPM 2500 = 200
Lambda - 1#0.03 :
Smoke Density Light absorption 1/metre 2.45 0.39

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

oy,
SRS

i
Lo L=,
Note : 1. Vehicle o@drs to link thai\t%:ble numbers to registered vehicle by togging to hitps:puc.parivahan.gov.in

= ' = 7

Authorised Signaturg mgmﬁ?b‘*&%: opeyafor

60mm x 20 mm "\\ F e
b ) @p’“

g
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romm 59

[See rules 115 2] \b?

Authorised By : .
GOVERNMENT OF RAJASTHAN -

Oate T 02/106/2024

Time t 09:26:02 AM

Validity upto : 01/04/2025

Cerlificats SE, No. RIN2100110004463

Reggstration Mo, RI1SGC7170

Date of Registration 25/May/2012

Month & Year of Manufacturing May-1997

Vaiid Mobile Number w369

Emission Nomms BHARAT STAGE 1

Fuel : DIESEL

PUC Code : R10210011

GSTIN i

Feeas Rs.100.00

Mit obisenrvation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant {as
Sr. No. applicable}
1 2

Carbon Monoxide {CO)

Idling Emissions .
* Hydracarbon, (THC/HE)

co
High idling
emissicns RPM
Lambda
Smoke Density ngfc"; :f%i?égzmn

ag:liit;ﬁ:) Emission limits ::‘?%Té:e:i‘gﬂt:
3 4 5
percentage (%)
ppm
percentage (%}
RPM 2500 + 200
- 1 £0.03

1/metre 2,45 0.46

This PUC certificate is system generated through the national register of motor vehicles and does

LER TR

h" ot T ":‘

not require any signature.

Nota 1. Veﬁiéﬂa ownerg to ﬁ;‘k*'?heir mobite humbers to rsgistered vehicle by logging to hitps:#puc.parivahan.gov.in

—__' (

“Authsuised Sigpafure mlh stamp of F' ,.Qp\ralor
_80mm x 20 mm

:
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[See rules 115 (2))

Form 50

Pollution Lirder Control Certiicate

Authorised By :

GOVERNMENT OF RAJASTHAN -
Date : 02/10/2024
Time 09:20:44 AM
Validity upto * 0170472025

Cerfificate St. Mo,

Regisiration No.

Date of Registration

tdonth & Year of Manufacluting

Valid Mobile Nurnher

Emigsion Norms H
Fue! :
PUC Code

GETIN

Foos

MIL observation

R102100110004462
RJ1SGC6294
05/0ct/1996
Oclober-1006

LT 136@

BHARAT STAGE I
DIESEL

RIG210011

Rs.100.00
Ko

Vehicle Photo with Registration plate
60 mm x 20 mm

Pollutant (as
Sr. No. applicable)
1 2

Carben Monoxide {CO)
Hydrocarbon, (THC/HC)

idling Emissions

.CO
High fdfing
emissfons RPM
Lambda
Smoke Density Ligl;; :#é?;ﬁ?m

Measured Value

ag;i;t:ag:) Emission limits (upt:I: c::u;imal
3 P s
barcentage (%}
PpPm
parcentage (%)
RPM 2500 £ 200
- 1+ 0,03
1/metre 2.45 0.48

This PUC certificate is system generated through the natlonal register of motar vehicles and does
not require any signature.

ey

=

Note - 1. Vehicla o@?rs o Iir_x}ket!]eir mobile numbers to registered vehide by legging to https:/fpuc. parivahan.gov.in

sl L3 El

Autho  Signalture,
B0mm X 20 mm . e

N Fi
P —
ith Stamp o‘flj!%p op‘argtor ]

4



R m(:?"v'ﬂ" P IES T | I REST AR
S Office of Regional Transport Officer, J
' ORI ET |

' {See Rule 481
GERTI]“ICF‘TE 0F REGIS’TRF@TIGN

& .
REczlstr‘atmn Number Eer, 1;3——-«-6,.4%“-‘?"? A

: w
'ﬁrxe'}__i}esv:nphon of Vehicle :',TﬁTﬁ TRUCK "
Purchased fros the Dealer Name & Address 1 ASBTIBNMENT '
Hape of Registersd Quner p ALL KHAN NEQSF?Ii?zH KHQN
Sell & PAL ROAD, . o s b By
Eyﬁ e et ' NEAR DALLEY KHAN KI CHaKK . JODHPUR ,WEF-01 .84 .51

Fuil Address {Teeparary)

“iotel No. of Dwmerds) ETS O
. . 'DETAILED DESCRIPTION
¢f. Class of vehicle- 3 oHBY

The eotor vehicle is ¢ Assidnment
Pervipus Registration No. 1 RNQ-9192
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Pervious Dumer. gy
Pervious” District - Tl

Rire-purchase/Leasert pk

LE

2., Maker's Hawe- gy 4.-;_-\;;:'"' ﬁ\ '

fealer’s Nage and Address R ﬁS%-’IENMENT e
S. Tvpe of Body T Erueks Htas.'ﬂvywl‘.'ist ) - -
$. Honth and Year of Nenufacture’ © *7: @@~198@. o Q
5. Husber of Cyiinders : : & —_— o
£, Chezsis Humber it ;36&@4&.‘28.& ”*- "J R
7. Engine Nesber L 49ZDR2PRGeEs |
5. Fuel Used in the Engine D D:Les*el o
% Horse Power (5.4.0,) EARE S 8 ; '-i
3 Lubic Eapacity T .60 i
f, Hater's Classifiction : TATA TRU[.»h. i
2, Phee Base . SEa Y 4955;%1 il
. _dting Capacity lintluding drivert . AR
linj aden. Weight ’ e d(x}'grj A? fgr r'ule___ é
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Form 59

[See rules 115 (2)) ‘?‘ .
Pollution rC | Certificate i
Authctised By :
GOVERNMENT OF RAJASTHAN
Date o 0171872024
Time : 15:38:35 PM
Valldity upto : 3170372028
Certificate SL. No. : RI021001 10004419
Registration N, : RJ191G5597
Date of Registeation : 27/May/2003
Month & Year of Manufacturing : May-1989
Valid Mobile Number : e 360
Emission Norms H BHARAT STAGE 1
Fusl : DIESEL
PUC Code : RJ02104011
GSTIN H
Fees H Rs.100.00
MIL observation : Mo

Vehicle Photo with Registration plate 1
60 mm x 30 mm

B ' Measured Value
Sr. No. Poliutant (as Units (as Emission limits (upto 2 decimal

applicable) appllcable) places)
i 2 3 4 5
: Carbon Monoxide {CO} percentage (%)
" Idling Ermisslons B
Hydracarbon, (THC/HC) ppm
<o percentage (%)
High idling
emissions RPM RPM 2500 + 200
tambda - 140,03
Light absorption
Smoke Density coefficient 1/metre 2.45 0.36

This PUC certifi cal:e is system generated through the national register of motar vehicles and does
not require any signature.

I

Net 1. Vehicle ownen'} m;iink m‘éir'nwbile numbers to registered vehicle by logging fo hitps:/fpuc.parivahan.gov.in

Authorised Signéiture with stamp of PUO’Dﬁrator
60mm x 20 mm




R

Government of Rajasthan = ®

Certificate of Registration gk

=Sl LR S R R s 4o i+ W S Telpurl o1 A 0. -y

Reg. No. Date of Reg.
RJUZ1GCH488 23/03/1982
\omaE  Chassis Mo, Owiner
_ r-—-'; 364073405099 Sr. We,
: —---i Engine No.
7 8692D21419566
’p y £ — Owiier Name
/ SAMU DEVI
/ ryet sed Son/Daughter/Wife of
[{ o aRyuNRAM
LAY Address
\ BHAMBIYO KA BASS BASNI SEJA TEH MER

TA CITY NAGAUF 201,
41570 UR 672017 Nagaur RJ 3

TIRos  TATAMOTORS LD
Month & Ve of M. ~ Modél 8amss i T
0dfiggy "M Vodithame

Unfaden wt. _ '_Np{ '

813500 D0 :':_'lz'! Wyfype

L . GPENEQW)
mm Seatingy -,?,, kel
‘ ' a Fr B BC s

(& scanned with OKEN Scanner



Form 55 N
{Zeo rules 115 {2)

I

Authorised By :
GOVERNMENT oF RAJASTHAN
-———-——________________T:h: S e g
Date 0271052024

Time ' 14:52:36 pM

Validity upto ¢ 01/04/2025

Cartflcate SL. No.

RJO2100110004528
Reglstration Np, : RI21GCo4ang
Date of Registration H 23/Marf1992
Month & Year of Manufacturing ' March-1992

Valid Mobite Number H Heergaay

Emission Noms ; BHARAT STAGE |
Fuel : DIESEL

PUC Code RID210011

GSTIN

Feas Rs, 100.00

MIL obssrvation

Vehicle Photo with Re
60 mm x 30 mm

gistrafion plate

Rz
T acoass

I Measured value
Pollutent (ag Units (as . . B
Sr. No. applicable) applicable) Emission limits (upt::l:ct:;t):lmal
1.. 2 3 4 5
Carbon Monoxide {CO) percentage (%)
diing Emissions
Hydrocarbon, (THC/RC) ppm
co Percentage (%)
High idling
emissions Rep RPM . 2500 * 2 (.}.0
: Lambda . . 1003
:. Light absorption 46
Smoke Density coefficiant 1/matra 2.45 0.4

This PUC certificate js system generated through the nationat register of motor vehicleg and does
o hot require any signature,

A gtorised Signature witf:
S0mm x 20 mm
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Form 59 | !73

= [See rufes 15(2)]
Pollytion Under Control Certificate ’
Authorised By
SOVERNMENT OF RAJASTHAN 1
Date ’ : 02/10/2024
Time ! 13:24:59 PM
Validity upto 1 01/04/2025
Cerlificate SL. No. RID231001 10004500
Registration No. RI19GA2266
Date of Registration 13/Apr/2008
Month & Year of Manidaclurieg April-2006
\alid Moblls Numiber esango93
Emission Norms BHARAT STAGE 111
Fual DIESEL
FUC Code RID210011
GSTIN
Fees Rs. 100,00
MIL observation Nao

Vet le Photo with Registration plate
607 1% 30 mm

Pollutant {as
Sr. Na. applicable)
L 2
Carbon Monoxide (CO)
Idling Emissions
Hydracarbon, {THC/HC)
co
High idling
emissions RPM
Lambda
" Light absorption
Smoke Density coefficient

Measured Value

Units (as 1imi to 2 decimal
applicabla) Emission limits  {up! pIECES)I
3 4 5

percentage (%)

Ppm
percentage (%)
RPM 2500 £ 200
- 14003
1/metre 2.45 0.52

This PUC certificate is system generated through the national register of motor vehides and does
. not require any signature.

hote,  iehicle owners to ‘ll}lk their mobite numbers 1o registered vehicle by logging to hitps:/puc. parivahan.gov.in

Authorised Signature With stamip of PUl'}.f&ge/r tor
olimm X 20 mm,
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[See rules 115 {2))

Pollution Under Control Gertificate

Authorised By ;

GOVERNMENT OF RAJASTHAN

Date 0171072024 B
Time 13i:45:40 AM

Valldity upto : 3170372025

Certificate SL. No, : RJ02100110004375

Registration No, : R114GB3412

Date of Regisiration H 29/May/2007

Meonth & Year of Manufacturing H May-2007

Valid Mebide Number H 369

Emission Norms H BHARAT STAGE IT

Fuel : DIESEL

PUC Coda : R30210011

GETIN :

Fees : Rs.100,00

MIL observallon : Ne . f

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant (as Units (as
Sr. No. applicable) applicable} Emission Hmits  (upto 2 decimal _:
places) !
1 2 3 4 5 [
Carbon Monoxide (CO) percentage (%)
Ed][ng Emissions - -0 - -
Hydrocarbon, (THC/HC) ppm i
coO percentage {%) !
High idling ) S ;
emissions RPM RPM _ 2500 & 200
Lambda - ; 1% 0.03
o Light absarption : R :
Smoke Density coafficient 1/metre -+ 245 .39

not require any signature.

|
H
This PUC certificate is system generated threugh the national reglster of motor vehicles and does i
]
!

Hgte : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to hitps:fpuc.parivehan.gov.in

Authc_ | Signatiife with stamp of PUC Operator
B0mm x 20 mm .
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[See rules 115 {2)]
Poliution Under Control Certificate /
Authorised By : <
GOVERNMENT OF RAJASTHAN N
Date : 02/10/2024 - -
Time : 08:18:28 AM
Validity upto 01/04/2025
Cartificate SL. No, RI02100:10004449
Regstration No. RI19GB6910
Date of Regisiration 19/Nov/1992
Monlh & Year of Manufacturing November-1992
Valid Mobile Number sesasragg
Emisslon Norrns BHARAT STAGE I
Fuel DIESEL
PUC Code RJD210011
GSTIN
Fees Rs.100.00
ML obyservation N
. N + =
Vehicle Photo with Registration plate ==
60 mm x 30 mm
{ oD Foul €
[ GB621D
Measured Value
Pollutant (as Units {as L "
sr. No. applicable) applicable) i Emission limits (uptolz decimal
places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Erissions :
Hydrocarbon, (THC/HC) opm
co percentage (%) .
High Idling " &
emissions RPM RPM . 2500 £ 200
Lambda - 1:£0.03
Light absorption 4
Smoke Density coafficient 1/metre 2.45 Q.46

This PUC certificate §_§ system generated through the national register of motor vehicles and does

“!‘ Yor ™

’o, not require any signaturs.
4.

\¢

Nt 1L Vehid??ﬁnens m&k lhél@'nohde numbers to registered vehicle by logging to hitps:/puc.parivahan.gov.in

“Autronsed SlgnElurqaw:th stampﬁrpuc,bper"’ tor__
60mm x 20 mm * — & \Br‘
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tSee rules 115 (£

|

Poltution Under Control Cerfificate

Form 50

gt
o

Authorised By : :
GOWERNMENT OF RAJASTHAN
Nate 01/10/2024 '
Tine 12:26:21 PM

validity upto 31/03/2025

Carlificate SL. Mo, R102100110004389

Reglsiration No. RIZ1G2130

Date of Reglsiration B 06/Nov/1975

Month & Year of Manufacluring H -1975

Vatid Mobile Numbe? ' et 1369

Emission Norms H BHARAT STAGE 1

Fuel H DIESEL

PUC Code RJD210011 ]
GSTIN

Fees Rs.100.00

MIL cbeervation

Vehicle Photo with Registration plate
60 mm x 30 mm

pollutant {as
Sr. No. applicable)
1 2
Carbon Monoxide (CO)
1dling Emissions .
Hydrocarbon, {THC/HC)
co
High idling
emissions RPM
Lambdia

Light absorption

smoke Density coefficient

0.53 \
This PUC certificate is system generated through the national register of motor vehicles and does |
not requlre any signature.

Units (a2 Emission limits l(ﬁ::t?;e:e:::::
applicable) Caces)
5 . .
percentage {%) )
ppm
percentage {%)
RPM 2500 200
- 14003 \

1/metre z.45

N

sl

—_—

Neote : 1. Vel'ticle’é}."ﬁas to link their mobile numbers to regisiered vehicle by logging to https:ﬂpuc.pari\rahan.gov.in

—_———

s ihorised Signatura with-stamp of PUC Operator
§0rmm x 20 mm )
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Form 59 171

[Sea rules 115 (2))
Authorised By r
COYERNMENT NF RO JASTHAN |
Date : 02/10/2024
Tima ¢ 11:51:57 AM
Validity upto : 01/04/2025
Carfificate SL. Mo. : RID2100110004491 L
Registration No. : RIDEGC1866
Date of Registration : 01/Mar/2002
Moanth & Year of Manufacturing : December-2007
Valid Mohile Number : bl 775
Ernission Norms : BHARAT STAGE III
Fusl : DIESEL
PUC Code : RI0210011
GSTIN :
Faes : R5.100.00
WL ohservation : Mo =

Vehicle Photo with Registration plate
#7 ram %X 30 mm

m* ”“‘*’ 5 _ v

Measured Value
Pollutant {as Units {as . :
Sr. No. applicable) applicable) Emission limits (upt:I:cc;esgnmal
1 2 3 4 5
‘ Carbon Monoxide (CO} percentage {%)
' Idling Emissions
Rydrocarbon, (THC/HC) ppm
co percentage {%)
High kdling "
amissions RPM RPM 2500 20Q
Lambda - 1+ 0.03
. Smoke Density il 1/metre 2.45 0.54

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

+ 1. Vehicle owners 1o link their mobile numbers to registered vehicle by logging to hitps:fpue. parivahan.gov.in

Authoﬂsed Signature with stamp of PUC Dperaw
BO0mm x 20 mm i
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[See rules 115 {23

e
futi i fi

norised By :

VERNMENT OF RAJ&SIH;AH I H

e © . 02/10/2024 D o =mEC ‘?«J 5
ne ¢ 09:18:26 AM 2E; AR
lidity upto ;. 01/04/2025 B ot 4
Hificate St. No. : R102100110004451

sgistretion No. : RI21GC8102

ite of Registration : 29/Dec/2004

anth & Year of Manufagturing : Movember-2004

Jich Mobile Number H e 369

mission Noms : BHARAT STAGE 1|

ual : DIESEL

UG Code : R10210011

iSTIN H

BEs : R5.100.00

AL cbservation

JVehicle Photo with Registration plate | g

§0 mm x 30 mm

E . Measured value
Units (as Emission limits  {upto 2 decimal

sr.N pollutant (as
» NO. applicable) applicable) Places)
1 2 3 4 s
Carbon Monoxide {CO} percentage (%)
1dling Emissions e
Hydrocarbon, {THC/HC) ppm
co percentage (%)
High idling "
amissions RPM ) RPM 2500 + 200
Lambda - 1x0.03
Smoke Density ‘-‘g‘ggg%f’c?;g?"" 1/metre 2.45. 0.44

does

generated through the national register of motor vehicles and

Ttiis PUC certificate is system )
not require any signature.

egistered vehicle by togging to hﬂps:ﬂpuc.parivahan.gw.ln

T =
Mote - 1. Vehicie pwners llnkpﬁe}_r mobile numbers to r

|

Authicised Signature with stamp of PUC pqﬁalok
_So_mn_&zﬂm_________” o
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Form 58

5 {See rules 115 (2)]
Boliution Under Coptrol Certificate
Alithorised By :
GOVERNMENT OF RAJASTHAN
Date 02/10/2024 )
Time 12:18:25 PM
Validity upto 01/04/2025
Cerificate SL.. No. RIQ2700470001752
Reglstration No, RI19GD2185
Date of Registration 15/Dec/1994
Monlh & Year of Manufacturing Deceimbar-1934
Valid Mobile Number : YT
Emission Norms E BHARAT STAGE 1
Fusl DIESEL
FUC Code RI0Z270047
GSTIN
Faes Rs.100.00
MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicable)

1 2
Carbon Monoxide (CO)
Hydrocarbon, {THC/HC)
€0
RPM
Lambda

Light absorption
coefficlent

Idiing Emissions

High idling
emissions

Smoke Density

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

2 TS,
) R 'Ei'——\_, ¢

a:rplligaﬁ:} Emission limits ?ue:%:l? ciz‘c;lar:!ua?
R . R s
percentage (%)
percentage {%)
RPM 2500 % 200
- . 1+0.03
1/metre 2.45 2.0

Pl )

= 5 .
'de 1, Vehicle owne\?% to Iink.glqir mobite numbers to reglstered vehicle by logging to https:fipuc.pativahan.gov.in
'y L Vs

S H

. —— —= =
Authorised Signature with Staifip of PUC gp,gmﬁi

30mm x 20 mm po 4

T e

e

T
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[See rules 115 (2)]
=

Form 5%

Authorised By ;

GOVERNMENT GF RAJASTHAN

Date T 02/10/2024

Time P 14:29:05 PM

Validity upto ¢ 0170472025

Certificate SL. No, RIG2700470001787
Reglstration No. R)21GC1276

Date of Reglstration 12/Sep/2003
Manth & Year of Manufacturing Seplember-2003
Valid Mobils Number b -4

Emission Noms BHARAT STAGE I
Fusl OIESEL

PUC Code RIN2700Q47

GSTIN

Fees Rs.100.00

ML obsarvation Mo

Vehicle Photo with Registration plate L=

60 mm x 30 mm

Fu i ir g
Ty

Pollutant (as
Sr. No. applicable)
1 2

Carbon Monoxide (CO)
Hydrocarbon, (THC/HC)

Idling Emissions

cO
High idling
esmissions RPM
Lambda
Smoke Density ugz;:f%f:?éggim

B Measured Value
Untits (as . . h
ts to 2 decimal
applicable) Emission fimi (up i s)lm
3 4 5

percentage (%)

ppm
percentage (%)

RPM 2500 % 200
- 1% 0,03

1/metre 2.45 1.9

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

Note * 1. Vehicle owners to fink their mobile numbers to registered vehicle by logging te https://puc.parivahan.gov.in

Authe sed Signature with stamp of PUC Dp}ef;)r
80mm x 20 mm i
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. __[See rules 115 (2y ?)” '
llution Under Control ertificate. / ’

. Authorisad By:
GOVERNMENT oF RAJASTHAN
Date 0271072024 S
Time * 07:53:190 AM
Validity upto * 01/94/2025
Cenlificate 5L No, i R302100110004442
Ragistralion No, : RI1SGA3156
Dats of Registratian : 01/Jul/1991
Month & Year of Manufacturing : May-1991
Valid Mobila Mumber : 369
Emission Norms : BHARAT STAGE |
Fuet : DIESEL
PUC Code : RIDZ210011
GSTIN :
Fems : Rs.100.00
MIL observalion : No —_

V' " icie Photo with Re
60-mm x 30 mm

gistration plate

—

Measured value

Pollutant (as Units {as E P :
5r. No. applicabie) applicable) Emission limits (upto 2 decimal
places)
i 2 3 4 5
Carbon Manoxide (CO) percentage (%)
Idling Emissions
Hydmcarbon, (THC/HE) ppm
co bercentage (%)
High idling ] .
emissions RPM RPM " 25-90 & 2?0: .
Lambda - 1+0.03
N Light absorption ritre S A, .
Smoke Density coefficiant 1/metre 2.45 0.43

This PUC certiflcate 5 system generated through the natianal reg ster of motor vehides and does i
not require any signature,

=\ e —
Note : 1. Vehicle Owners io link their mobite numbers to ragistered vehicle by logging to https;fr‘puc,parivahan‘gov.in
—— =

Authorised Signature with stamp of PUC Operator
S0mm x 20 mm ‘/34
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Form 59
[See rules 115 (2)]
Poliuti ] )
Aut!_wrised By :
GOYERNMENT OF RAJASTHAN
Nate 01/10/2C24
Time i1:02:53 AM
Validity upto : 3170372025

Certificate SL. No, RJ02100110004361
Fegistration Na, RJ19GG4025

Date of Registrallon 18/0ct/2004

Monith & Year of Manufacturing October-2004

Valid Mobile Mumber bl 1" )

Emission Nerms BHARAT STAGE IT
Fusl i DIESEL

PUC Cade RID210011

GSTIN

Foas Rs.100.00

MIL obseyvation No *

Vehicle Photo with Registration plate
60 aAx30 mm

Pollutant {as
sr. No. applicable)
1 2
. Carbon Monoxide (CO)
Idling Emissions
Hydrocarbon, (THC/HC)
co
High idling |
ernissions RPM
Lambda
Smoke Density Ug:; :f?i?:?;ﬁ?un

ag:li:;csaga]:) Emission limits r:::s:ﬁ:‘%ﬁ:el
, . .
percentage (%)
. ppm
percentage {Y%)
RPM 2500 + 200
" 1+ 0.03
1/metre 2.45 0.41

This PUC certificate is system generated through the national register of motar vehicles and does
not require any signature, :

Notel Tee Vehicl@’%}%ners tc;ji;_:k their mobile numbers {o registered vehicie by Jagging to hitpsy/puc.parivahan.govin

st

Authorised Signature with stamp of PUC Operaior
60mm x 20 mm )
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Mot YT nfw
05/1899 -
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06
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Form 59

[See rules 115 (2]] \
i ifi I%? /
Authosised By : }/
GOVERNMENT OF RAJASTHAN
Uate 0175072024
Time 10:40:19 AM
Validity upto : 31/03/2025
Cegtificate SL. Mo. RIJDZ100110004356
Registration No. RIN4GE18B7
Date of Registration : 22/May/1599
Month & Year of Manufacturkng H May-1938
Valid Mobile Number : seieq359
Ernisston Norms BHARAT STAGE 1
Fuel DIESEL
PUC Code RID210011
GSTIN
Fees Rs.100.00
MIL shsarvation No

Vehi sle Photo with Registration plate
60 . .3 x 30 mm

e

Pollutant {(as

Sr. No. applicable)

1 2
Carbon Manoxide (CO)

Idling Emissions
- Hydrocarbon, (THC/HC)

co
High idling
emissions RPM
L.ambda
Smoke Density Ligzg:f%i?;ﬁ:‘“"

Measured Value

agﬁf:a%a;) Emission limits mpt:!: ;;;lmal
3 4 5
percentage (%) o
ppm
percentage (%}
RPM 2500 200
- i 1 +0.03
1/metre 2.45 0.43

This PUC certificate is system generated through the national register of motor vehides and does

g

not require any signature.

Note : 1. Vehlée-awnerﬁ;gollink their mobile numbers to registersd vehicle by logging to nttpsyffpuc.pativahan.gav.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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Form 59

[Sse rules 175 (2) _ \W

Pollyt! d

Authorided By :
__Q_g_\_f_ggNME_NT OF RAJASTHAN =

Date - 02/i0/2024 T

Time + 09:05:56 AM

Validity upto : 01/04/72025

Cerlificate 8L, No, : R102100110004458

Registration No, : RI19GC4691

Date of Regisiration : 11/May/2012

Month & Year of Manufacturing : March-1697

Valid Mabile Number : 369

Emission Norms : BHARAT STAGE [

Fusl : DIESEL

PUC Code : RI0210011

GSTIN :

Fees : Rs.100.00

MIL observation : Ma

Vehicle Photo with Registration plate
€M mm x 30 mm

Measurad Value

Pollutant {as Units {as . T
Sr. No. applicable) applicable) Emission limits {upto 2 decimal
places)
1 : 2 3 a s
Carbon Monoxide (CO) percentage (%)
Tdling Emissions -
Hydracarbon, (THC/HC) ppm
co percentage (%)
High idling
emissions RPM RPM 2500 % 200
Lambda - 1+ 0.43
Smoie Density Light :ﬁ‘;f:fggf"’” 1/metre 2.45 0.49

This PUC certificate js sy_,tem generated through the nationa! register of motor vehicles and does
rot require any signature,

4

r:.' = £

N i Vehfclz}owgers to llnk lhEIF mobite numbars to registared vehicle by logging te hitps Hpuc.parivahan, govin

Al.rlhoﬂsed ngnalure wfth stamp of P C;Aﬁ'b\e_rator
BOmMmx20mm ¢ = )




&‘, Government of Rajasthan
! Certiﬁcqt_e_of Rggistrat_iqn
ek, SR

®0

RJ19GG2425 02/08/2004

' 373141EVZT22145
3 | Ergitee N
— L 697 TCABEVZ892082

1 hEd

1 P A G
=
Q

’ LS Crarer Hamne
i RAMRA]
E‘ F«re! sed Son/Daugiies Vife of
y DiEse RAMSWROOP SIYAG
N, Address
e,

?ARANO KA BAS PAL Jodhpus RJ 34200

vehicle Class ,,'-

: seuha'gg;"gmm
Reg. Mo. Waker's Hame
RI19GG2425 TATAMOTORSLTD
Month &fr. of Mfg. Mode) Name
nesInnL SF1RTAT
Laden/ Colowr
enwtikgs  NA(DOUBLE CLUTCHVEH
018500/006500 T
Wheel Base | HUGK {PEN BOUTE
pO5853 mm Seating/Stanaing
Cubic Capacity Q0G0
005883
Na. of Cylinders
06

T46959154R

Raiendra Kumar Danga
e Registraﬂonhrl:gwrity

JODHPUR



Farm 55 | ﬁs

: -

[Sea rules 115 (2))

60 mm x 30 mm

Aulorised By :
_GOVERNMENT OF RAJASTHAN

Date 02/10/2024

Time : 13:15:24 PM

Validity upto : 01/0472025

Certificate SL. Mo, RJ02700470001762
Foegistration No, R119GG2425

Date of Reglsiration 02/Aug/2004

Manth & Year of Manufacturing Augusl-2004

Valid Mobfle Number whrttegoon

Emission Norms BHARAT STAGE It
Fuel DIESEL

PUC Cade RIG270047

GSTIN

Fees E5.100.00

L observation No

Veh  Photo with Registration plate : .

Pollutant {as
Sr. No. applicable)

Carbon Monoxide (CO)

Idling Emissions >
Hydrocarbon, (THC/HC)

: co
High idiing
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

! Measured Value

ag;:li::aﬁz) Emission timits (upt:l: c|:ix):imal
S p . SN R i .
percentage (%) _
ppm
percentage (%)
RPM 2500 £+ 200
- 1+ 0.03

1fmetre 2.45 2.11

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

iNoie : 1, Vehicle owne; )ﬁ?«k—h@_&ir&ﬁoblle numbers to registered vehicle by logging o hitps:#ipuc.parivahan.gov.in

Auihorised Srgnaturé‘vﬁ.rth staggprof PUF’ Dpeﬁtcr 7

Sommx20mm % ‘:. S

|
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Form 59 7 %7
v See rules 115 (2 ‘ /s
) [See rules 115 (2] C.,--/
Authorisad By :
GORERNMENT OF QA 1aSTL aM
Date © 02/10/2024
Time P 12:07:11 PM
Validity upto 0170472025
Certificate SL_ No, RID2700470001749
Registration No. RI19GC7331
Date of Registration 02/1an/1998
Monih & Year of Manufacturing January-1937
Valid Mobile Mumber : kb ¥4
Emission Norms ; BHARAT STAGE I
Fued : DIESEL
PUC Code RJ0270047
GSTIN
Fees H Rs.100.00
MIL observation H No

Vehicle Photo with Registration plate
60 *'m x 30 mm

Pollutant (as

Sr. No. applicable)

2

Carbon Monoxide (CO)
Idling Emissions :
Hydrocarbon, (THC/HC)

co
High idling
emissions b
Lambda
Smoke Denslty ugz;:f%i?erﬁ?on

Measured Value

a::!if:aﬁ:) : Emission Amits (upt:I: ;:t):imal
3 e
percentage (%) : -
ppm
percentage (%}
RPM 2500 £ 200
- 1+0.03 -
1/metre 2.45 2.0

This PUC certificate is system generated through the national register of motor vehicles and does
. not require any signature,

g

Moi  : Vehicle owneds o link their mabile numbers to registered vehicle by logging to hitps:puc.parivehan,.gov.in

P - St F
Authorised Signature with stanip of PUC Gp‘er(aléﬁ;-.’. h ’

80mm x 20 mm :




Twynor
S o




Form 59 l %
N [See ruiss 115 (2)1

~Authiorised By :
GOVEBNMENT OF RAJASTHAN
‘Date 0271072024
Time t 12:08:51 PM
Validity upto i 01/04/2025
Certificale SL. Mo, H RIN2100110004495
Registration No. : RJI191G5588
Date of Registration H 24/Feb/1983
Month & Year of Manufacturing : May-1982
Valid Moble Mumber H 223
Emission Norms : BHARAT STAGE
Fug! H DIESEL
PUC Code i RIG210011
GETIN :
Fags : Rs,100.00
MIL cbseration H No

V" " *~e Photo with Registration plate

60 mmx 30 mm :I ’:—v < — e Aeiemod
i NIRRT
1GE5588
Measured Value
Pollutant (as Unitg (as .
Sr. No. applicable) applicable) Emission limits (upto 2 decimal
places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions S e
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idiirg
emissions RPM . EPM 2500 % 200
Lambda - 1+ 0.03
" Light absorption
Smoke Density coefficient 1/metre 2.45 0.39

This PUC certificate Is system generated through the national register of motor vehides and does
not require any signature,
_A ags Ml
ey R Ly -: I’-,

Note 1. Vehicle @ﬁers te link thblr,mablle numbers to registared vehlels by togging to hiips:/puc.parivahan.gav.in

Ty .

Authorised Slgnaﬁf;e‘w‘rlﬁ s@yp of PJJC Op;e‘pﬂ;ﬂ h [

B50mm x 20 mm -

F
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-J",I ?on?onugmnm’v’ifﬂ of
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Form 59

[See ndes 115 )
Follution Under Gontro Gericars ] Y
Authoriseg By :

COVERNMENT OF 24 thoriiay
EEE_"'"_HM?T:H@H '''''

Time P 09:12:31 AM PRI
Validity upto - 01704y 2025 T o s
SRt .

 Certificate 5L Ng. : MDZIGDWM\
Registration Ng, : RI21GC7810

Date of Reglstration H 24/)an/2006

Month & Year of Manufacturfng : November-2p05

Valid Mobile Number : i &Y

Emission Narms : BHARAT sTAGE Iy

Fuel : DIESHL

PUC Coda H RI0210011

GETIN v

Fegs : Rs, 100,00

Mit observation H Mo

Vehicle Photo with Reqistration plate
"0 mm x 30 mm

Kmﬂ Unitsgas e

5r. No. applicab!e) applicable) Emission limits (upbo'z decimal
Places)
1 2 3 4 5
Carbon Monoxide {Co) Percentage (%)
Idting Emissiong
Hydrocarban, (THC/HC) ppm
co Percentage (%)
High idling
eMmissions ReM-— RPM 2500 % 200
Lambda - 1+9,03
Light absorption
Smoke Density coefficient 1/metra 2.45 0.54

This puc certificate s System generated through the national register of motor vehicles ang does
not require any signature,




~_Certificate of Registration

R bt AR AT Wi et b A U8 rcm T e e o170

Govrmntof Rajasthan

eg. M Date of Reg.
RJ 19.@!‘!2825 27/03/2066

Chassis No. Owner
364073536036 1. o, @
_Engine No.

692001501780

Ownier Name

MANISHA KANWAR

Sovy/ Daughter/ Wite of

W/O BABU SINGH

‘Addrets

BHOMIVA K “Fn%\.! TALAND! 2
G BT 40008 LANPUR MERTA Na

-
nd
g

Vatucie Class @

Sooils Carner
Maker's Namae
RITOGH2826 " TATAGOTORS LTD

"BSHad e Mf?*’?%%ﬂmc_cﬁm |
‘Cﬂ%mﬂ. i

m

i
. J ,‘4:1"“ %A
s F

F

Y

Supriva

Regustration Author
NAGAL IR




WrIEEEN

ertificale

x-"?-{lﬂ.\iﬁun Under Control C

bagthonsad By
GOVERNMENT OF RAJASTHA!

| Date 01/16/2024
Time 17:50:50 PM
Validity upto 31/03/2025

Carlibam 5L Mo

Raggk ghon Mo

Trutn of Bazpdraein

\ Masth & ‘feat of Baabite i
Meht Mobue Numiber
i resalon Marms
Fel
PLUIC Coda
GSTIN
Fours

1 MR .

I

Lt

LR RS PR

27 "‘af ;_)_‘3

BriARAT STALE |
LLESEL
RIG2 100,

(]

80 mmx 3¢ mm

Vehicle Pholo with Reg:slrauon ;:late

o polivtant (8%
5r, NGO W)
f Carmon Monoxsde (€0
G ErNESIENE
i } riyoroarbon, {THC/HCY
€0
ngn hing apM 2
EFISSIONS
Lambaa
Ligjhi & ion
Senoke Dessty 'ﬁc: ﬁﬁ-

is system mraterj through the natianal regssu:r of metor i
This BUC certificate |5 $Y5 @ live ampsig =

Units {as
applicabie)
3 -
percentage “a)
pEm
pareartagh (%) :
REM  9%61 = 700
= 1 =062
1jmmgle Z.45

|
|
{

Note - 1 Vehicks awhers 10 link (hair mobse numbers to registered wruda hyfw o

Authonsgt Sigiaiure wilth S1ang of PLC Goerator

L
i
[ s0wmyn x 20 e
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. . \"ahlcre g,ass |
3 .,‘sa. :! %lﬁlifq.d'

Makar's
RJ01GI12099 TATAMOTORSL‘I’D
E ey e e e

L!ciPn.r Colour
?355010%%00 Body Typs
Whee! Sase TRUCK (OPEN BOOY)

25 mm Seating/Standing
bl

Ne. of Cylinenrs
06

TO1515032R

P

OM Prakash Choudhary
Registration Authosity
NAGAUR

Certnﬁcate of Registration

T

" Govefnment of Ra}asthan @ ®

Chassis No.
360324050 712169

Engine Mo,
697D23CS0 740954

Owner Mame
RICHHFAL

Sen/Daughier/Wife of

RAM HIWAS
Adcldress

ITY Nagawr RJ

RID1GE2098  0AS2014

Qwner
S Mo,

ALY

JATO KA BA‘-‘-S BASNI SEJA TEH MERTAC



coefficient

Form 59 Jﬁ&’
[See nules 115 {2)]
nd ntrol
Authorised By :
GOVERNMENT OF RAJASTHAN ]
Date 0271072024
Time 11:42:50 AM
Validity upto 0170472025
Certificate SL. No. RJ02100110004488
Registration No. RI01GB2099
Date of Registration 04/Feb/f2014
Manth & Yaar of Manufaciuring July-1997
Valid Mabile Number H ARRE4
Emiasion Norms H BHARAT STAGE I
Fuel : DIESEL
PUC Code RI0210011
GSTIN
Fees i Rs.100.00
MIL observation i No
Vehicle Photo with Registration plate
60 mm x 30 mm
" Measured Valie
Pollutant {as Units (as o
Sr. No. applicable) applicable) Emigsion limits (upto 2 decimal
. places)
1 : 2 3 4 5
Carbon Monoxide {CO) percentage (%)
Idling Ernisslons I :
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idling RPM RPM 2500 & 200
emissions
Lambda - 1+ 0.03
Smoke Density Light absorption L/metre 2.45 0.56

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

Mate : 1. Vehicle owners to link thelr mobile numbers to registerad vehidle by logging to hitps:ifpuc.parivahan.gov.in

“Aithorised Signature with stamp of PUG Operajy~”
B0mm x 20 mm 4 i




¥
3




Form 59

{See rules 115 ()] 20 \

Pollution Under Control Certificate

Authorised By :

GOVERNMENT OF RAJASTHAN o

Date 0171072024 D
Time :  15:56:56 PM

Validity upto ' 3170372025

e ——— — —_—
Cerlificate SL.. No, :

RJ021001 10004424
Registralion No. RIZ21GC5425
Date of Registration 29/dun/2005
Monih & Year of Manufactoring May-2005
Valid Mobile Number 1363
Emission Norms BHARAT STAGE [i]
Fuel DIESEL
PUC Codea RJ0210011
G3TIN
Fees : R5.100.00
MIL obsarvation : Mo
—_

hicie Photo with Registration plate
60 mm x 30 mm

— s ——————
: Measured Valye
Pollutant (as Units fas - N :
Sr. No. applicable) applicable) Emission lmits (uptoiz decimat
places)
1 2 3 4 5
Carbon Manoxide {CO) percentage (%)
1dling Emissions
Hydrocarban, {THC/HC) ppm
co percentage (%)
Highidling
emissions RPM ) RPM 2500 + 200
Lambda - 1+ 0.03
* Smoke Density Light absorption

coefficlent 1/metre 2.45 0.46

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

—_

Note : 1, Véhlcle oWnars to lirtk their mobite numbers to regisiered vehicle b

¥ logging to https:h‘puaparivahan.gov.in
=y — e S

Authorised Signature with stamp a@@'ﬂpemtor J
50mm x 20 gim il |
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Form 5% 2 o L

[See niles 115 {2)]

Pollution !,!gs!g_[“ Control Certificate -

Authorised By :

~ARERNMERT NOF RA JASTHAN i

Date 0271072024
Time 1 14:30:45 PM

Validity upto 1 9170472025

Certificata SL. No, ; RJID2100110004519
Registration No, : RIZ6GAD401
Dale of Regisiration H 13/Nov/2006
Morih & Year of Manufachsring : September-2008
\alid Maobile Mumnbar : . 54
Emission Norms H EURO 2

Fuel : DIESEL

PUC Code . RJDZ210011
GSTIN H

Fors | : Rs.100.00
MIL obhsenvation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant (as Units (as P :
Sr. No. applicable) applicable) Emission limits {upto 2 decimal
places)
1 : 2 3 4 5
. Carbon Monoxide (CO) percentage (%)
Idiing Emissions
Hydrocarbon, (THC/HC) ppm
co percentage (%}
High idling
emissions RPM RPM 2500 & 200
Lambda - 1+ 003
Smoke Density Liglégearl?_ls;;g’:ion 1/metre 2,45 0.46

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Mot ' Vehicle owi__';ig'rs to Tink their mokile numbers to registered vehicle by logging to hitps:/fpuc. parivahan,gov.in

———y

Authorised Signaturé with stamp of PUC Op/e% ‘

s0mm x 20 mm

)
L3




N p*}*zwg/ﬁggy«

———
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SenfTunghiesfvife of
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Form 59

Vehicle Photo with Registration plate
60 mm x 30 mm

- [See ruies 115 (2)]
Authorised By ; /
GOVERWNMENT OF RAJASTHAN | s
Date o © D2/10/2024
Time ¢ 14:00:36 PM
Validity upto 01/04/2025
Cerifcate 5L No. R102100110004506 o
Registration No, RI27GBIS74
Date of Registration 03/May/1995
hdonth & Year of Manufacturing March-1899
Valid Mobile Number RS2
Emission MHorms BHARAT STAGE 1
Fuel DIESEL
PUC Code RI0210011
GSTIN
' Fees Rs. 100,00
MIL observation Ne
g T

Pollutant {as

Sr. No. applicable)

1 2
Carbon Monoxide (CQ)

Idling Emissions
Hydrocarbon, {THC/HC)

co
High idling
emissions RPM
Lambda
. Smoke Density Ugg;:%i?gti""“

Measured Value

ag;;{:a(:':) Emlsslon limits (upt:l: c:se?mm

3 4 5

percentage (%)
rpm

percantage {%)
- RPM 2500 :h 200

- 12003

1/metre : 2.45 0.47

This PUC certificate is system generated through the national register of motor vehicles and does
nok require any signature,

-.l'."

“ute 1. Vehicle owner& lp’ilnk lhelr mohlla numbers fo registered vehicle by logging to htips:fpuc.parivahan.gov.in

Authonsed Signature nj,t& stan of'f’-‘UC Gﬁimatbr-—_H

'\.““

50mm X 20 mm

T J'(.—

.{-« -

T
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Form 58

- [Bee rules 115 (2)]
Pollution Under Control Certificate '
Authorised By -

BOVERNMENT UF KAJAS TnAl f
Date 02/10/2024 )
Time ¢ 14:48:41 PM
Validity upto 0170472025

Cartificate SL. No, R102100110004526
Registration No. RI21GD5460
Date of Regisiration 19/Jan/2008
Manth & Year of Manuwfackyring Decamber-2007
Walid Mobile Number b ¥
Emission Norms EURC 2
Fuel DIESEL
PUC Code RI0210011
GSTIN
Fees Rs.100.00
“}' “aervation Mo
Vehicle Photo with Registration plate :
60 mm x 30 mm ——— '-g
== ’

- O B CIQ

Pollutant {(as
$r. No. appticable)
. = 5

Carbon Monoxide (CQ)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High idling
emissions A — RPM
Lambda
I Light absorption
: Smoke Density . coefficient

Measured Value

ag;,‘f:aﬁ:) Emission fimits (upt:I: ;zgirnai
5 . . <
percentage {%)
=
percentage (%)
RPM 2500 + 200
- 1+ 0.03
1/metre 2.45 0.49

1is PUC certificate is system generated through the national register of motor vehicles and does
not requirg any signatura,

Bet e

— ot

= =
Note : 1. Vehicle 8Wfers to fink their mobile rumbers to registered vehicle by lagging to htips:/puc.parivahan.gov.in

LI o Y

mby
A e A I

Authorised Signatl[je with stdifip of PUC Ffpgrra{or_

60mmx 20mm .- c
&

———
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rorm 55

[See rules 115 {2)]
Authgrised By :
GOVERWENT OF RAJASTHAN
Date 01/10/2024
Time o 16:32:38 PM
Valldity upto 31/03/2025
Cerlificats SL.. Na, H RIDZ700470001725
Regisiration No_ : RI27GA7431
Dats of Registration 03/Mar/2009
Month & Year of Manufacturing January-2009
Valid Mobile Number e aTIs
Emisslon Norms BHARAT STAGE II
Fusl DIESEL
PUC Code RI0O270047
aQsTIN
Feez Rs.100.00
MIL observation : Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

Paollutant {as
Sr- No. applicable)
1 2

Carbon Monaxide (CO)

Idling Emissions S
¢ Hydracarbon, (THC/HC)

co
High kdling
emissions RPM
Lambda
Smoke Density Ugg:%i?;g?m

Measured Value

a';::f:aﬁ:) Emission limits {upt:': o::.«}:imal
R . =
percentage {%)
ppm
percentage (%)
RPM 2500 + 200
- 1+0.03
1/metre 2.45 2.1

This PUC certificate is system generated through the national register of motar vehicles and does
not require any signature,

E* KT
e -
Note : 1. Vehicle ownqg?},w'fﬁ;k tthﬁc:':ﬁppae numbers lo registered vehicle by logging to hitps:/fpuc.parivahan.gov.in
wy A e

_R‘:_jmai;ed ngnaturé:\yi;

£
jgn‘?p‘:ﬁf PUC Bpgfate:
SOmmx20mm  §L Y kg S

—

- .*.-'
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Form 59
[See rules 115 (2)]

. ol "'///
Authorised By -
GOVER!E!}EENT OF ¥ RAJASTHAN |
Dale 82/10/2024
Time 14:34:56 PM
Validity upto 01/0472025
Cerlificate SL. No. RID2100110304521
Registration Na. RI23GAQ963
Date of Reglstrafion 01/Nov/2006
Maonth 8 Yesr of Manufactyring Movember-2006
Vafid Mobila Number Hng223
Emission Norms BHARAT STAGE 11
Fusl DIESEL
PUC Code RJ0210011
GSTIN :
Fess . : Rs.100.00
MIL observation Ne

Vehicle Photo with Registration plate
601 x30mm

RU23GATD6E Wi

i S NE R

Pollutant (as

$r- No. applicable)

1 2
Carbon Monoxide (CO}
Hydracarbon, (THC/HC)

Idling Emissions

ca
High idling
emissicns RPM
Lambda
. Smoke Density Lig_g:%m:‘m

Megsured Valus

aggll[t:a (ba|:) " Emlssion limits (upt;‘ :cde:c)[m"|
3 h 4 5
percentage (%)
ppm
percentage (%)
RPM 2560 & 200
- . 14 0.03
1/metre '

2.45 0.43

This PUC certificate is system generated through the national register of motor vehicies and does
not require any signature.

LEIT AT

T = e T

B

Note ., Vehicle Méﬁ?ﬂ link me}?‘;‘;spile numbers ta registered vahicle by logging to https:/puc.parivahan.gov.in

Authorised Signature with stanip of PUC Upgréﬁf =

B0mm ¥ 20 mm







Form 59
[See rules 115 (2]

Eollution Under Control Certificate

Authorlsed By -
GOVERNMENT OF RAJASTHAN

Daie - 02/10/2024

Time o 14:13:27 PM

Valldity upto t 01/04/2025

Cerlificate SL. No, i RI02106110004512
Registration No. : RI32G3071
Date of Registration : 19/Feb/2005
Month & Year of Manufactuting : Januarg-2005
Valid Mobiie Number . - < |
Emission Norms : EURD 2

Fuel : DIESEL

PUC Code H RJ0210G11
GSTIN :

Fess : Rs,100.00
MIL observation : No

V" ‘cle Photo with Registration plate
60 mm x 30 mm “

Maasured Value

Pollutant (as Units {as . .
&r. No. applicable) applicable) Emission limits {upto 2 decimal
places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idfing B
amissions RPM RFM 2500 £ 200
Lambda - 1+ 0.03
: Light absorption .
Smoke Density coefficient 1/metre 2.45 0.35

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

i

Nota ; 1. Veh#cle'_bwhers to link their mobile numbers to registered vehicle by logging to https:ffpuc.parivahan.gov.in

i
Authorised Signature with stamp of PUW
B0mm x 20 mm
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Form 5%

[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
GOVERNMENT OF RAJASTHAN

pate - 02/10/2024

Time 11:56:20 AM

Validity upto ¢ 0170472025

Cestificats 5L, No. RID2100110004492
Registration No. RI14GAQ429
Date of Regislration 04/May/2005
Month & Year of Manufacluring Apri-2005

Valid Mobite Mumber mm&222

Emission Norma BHARAT STAGE I
Fual DIESEL

PUC Cade FJ0210011
GSTIN

Foes Rs.160.00

MIL sbservalion

Vehicle Photo with Registration plate
80 mm x 30 mm

Pollutant (as
Sr. No, applicable)
1 2

Carbon Monoxide {CO)

Idling Emissions -
Hydrocarbon, (THC/HC)

(o]
High idling
emissions RPM
Lambda
* Smoke Density - Ligg;:f%i?gtim

Measured Value

ag:liitcsaﬁ:) Emission Bimits (upt:lg‘;:;lmal
R ..: . .5 L
- percentage (%) .
Ppm
percentage {%)

RPM 2500 £ 200

] 1 0.03
1/metre 2.45 0.36

This PUC certificate is system generated through the national register of maotor vehicles and does
not require any signatura,

Not  ~ Vehicle owners to link their mobite numbers to registered vehicle by logging te hitps:/puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operejl;trﬁi_‘ ’

5tmm x 20 mm
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. [See rules 115 (2)] | r

Form 59
“Rollution Under Control Certifieate
Authorised By :
GOVERNMENT OF RAJASTHAN
e 01/10/2024
Time : 11:48:01 AM
validity upto 31/03/2025

Carlificate SL. Mo.
Ragistation Mo.
Date of Registration
Morith & Year of Manufacturing
Valid Mobila Number
Emission Morms
Fuel

PUC Code

GSTIN

Fees

MIL cbzervatian

®102100110004376
RI14GG5013
15/Feb/2000
Novembar-1999

auser 360

BHARAT STAGE I
DIESEL

RJD210011

Rs.100.00
Mo

ﬂ'-;v‘ehicle Photo with Registration plate
Immx 30 mm

Pollutant (as

Sr. No. applicable}
1 " 2
Carbon Monoxide [CO)
Idling Emisslons .
Hydrocarban, (THC/HC)
co
High idling
amissions RFM -
Lambda

Light absorption

Smoke Density - coofficient

Measured Value

ag:::ag:) Emission fimits (upt:;;:giM’
3 4 5
percentage {%)
ppm
percentade {%)
RPM 2500 & 200
. 1% 0.03
0.48

1/metre ) 2.45

This PUC certificate is system generated through the national register of motor vehides and does
not require any signature.

«ote © 1. Vehicle owners to link their mobile numbers to registered vehicts by logging to htps:#puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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rorm 5%

[See rules 115 (2)]

P i | .
Authorised By :
GOVERNMENT OF RAJASTHAN -
Date T oariesiead -
Time : 12:06:36 PM
Validity upto ¢ 0170472025
Cartificats L. No. © RID2100110004454 B
Registration No, : RI14GD%497
Date of Registration : 08/Dec/2011
Month & Year of Manufacturing : QOctober-2011
Valig Mob®e Number : i ¥
Emission Nofms : BHARAT STAGE |
Fued : DIESEL
FUGC Code : RIDZ210011
GS]‘!N :
Fegs : Rs.100.00
ML obsarvation H Nex

Vehicle Photo with Registration plate
60 mm x 30 mm

i

Measured Value

Polfutant (as Units (as -
Sr. No. applicable) applicable) : Emission limits (upto 2 decimal
places)
1 : 2 3 4 5
Carbon Monsxide (CO) percentage (%)
Idling Emissions L s =
Hydrocarbon, {THC/HC) opm
co percentage (%)
High idling
emissions RPM RPM 2500 200
Lamida - 1+ 0.03
Smoke Density Ug:;eaf?f?gg:ion 1/metre 2.45 ' 0.46

This PUC certificate is system generated through the national register of motor vehides and does
not require any signature,

lote ;1 1 Vehicle owners 1o link ﬁmell;‘mobﬂe numbers to registerad vehicle by fogging to hitps:fpuc.parivahan. gov.in

T '\ \..‘-;

‘thorised Signature wilh sEI’l]'Ip of Plsl’c OpeteBm 7

omm X 20 mm . Fow




STATE TRANSPORT DEPARTMENT

RIZtan164s

BHARAT TARA

TATA MOTORSLTD
& .

BOTTCHOMS 37642

2

18500

i}

SG75.00

DIESEL

TATA SE 1613-897TCICMZ BS-I
0000

4225

: RI2ICA16DG
: 3l-lan-2018

Ragd. Axa Welghtiin kgs}
To00

500

1

1

{ HAGAYR DT }
VEHICLE PARTICULARS
RIZZANIZVE 197011 Raglstration hm
e 200002007 Pigvious Reglslestion No
Owner Serial No 3 Owrior Natbe:
¥ Son/Wite/Daughter of MAN| RAM
BASNI SEJATEM MERTA CITY,,Nagsur, Rajasthan- 342002
ncla Cf Goods Camior Vehicls Makee:
Body Typa: TRUCK No of Cylindara:
M Year of Manufactuing: 82007
Chiassis No: ITIASHSTI27 381 Enpine No;
Horse Powor: 136,78 Seat{induding driver):
Unladen Wifkg): 7950 Levfan Welkg)
Registration Valid upta: 09-Dec-2035 Tax Amount;
Tax Paid uplo. Cubic Capacily;
> Color: NP Fuek:
{ \g?,“ upto: 17-C0t-2023 Vehicle Madel
| wiicie Norms BHARAT STAGE il Fioor Area
" Vehide Status Active Wheel Basn
Last Change of Address dane one
Lakt Afteration of Vehicle done on 11-Mat-2(19
Rinsvance From BAJAS ALLIANZ vide policy cerlificate/covernote no 0G-23-1600-1602-00012760 is valld from 27-Bep-2022 1o 26-5ep-2023,
HP Datails: E
ROC Detaits:
Black Ligt Detalls:
Mobila Nec 7286871480
Emall#d: .
Particular Fee Rs. 100/ paid vide cash receipt no RJ221022€5580755 dated 22:061-2022,
Other State/TransforiConversion Betalls -
Praviows Cwner T PRAKASH KUMAWAT Pravious RegiNo
¥ Slate : Rajasihan Entry Date
Transter Date : 06-Mar-2018 - Conversion Dale
Additlonal Particulars
Numbee,Desc & bize of
&) Front: 100020
ADO*20 |
d) Tandem: ; 1
Printed On: 22-0ct2022 11:36:43

T o

{

i
¥

=1 4 =T e
b8k A pipe ¥

Note: Thisls o_émpuler'gen_eréled docyment. Authorlty Signaiure Is not required. The document can't be used a _W_dﬁmmant Iniha Vehicle,

@3 Scanned with OKEN Scanner



Form 59 2
// \\ \
_ [See rules 115 (2] QJ
Authpriscd By :
SOVERNMENT OF RAJASTHAN
Date 0271072024
Time 10:02:04 AM
Validlty upto 01/04/2025
Gertificate SL, No. : RIO2100110004472
Reglstration Mo. : /121601396
Date of Registration 20/0ct/2007
Monih & Year of Manufacturing Auwgust-2007
\alid Mobils Mumber s gagg
Ermission Norms BHARAT STAGE 111
Fuel DIESEL
PUC Code RID210011
GSTIN
Foas Rs.100,00
WIL cbservation o

Vehicle Photo with Registration plate
B0 ram % 30 mm

Pollutant (as

Sr. No- applicable)

1 2
Carben Monoxide (C0)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High idling e
emissions RPM
Lambda
Smoke Density ngg :ft;isc?;g'{'ion

Measured Value

a:::?:a?l:) Emission limits (upt;l:;:t;lmal
3 4 L
percentage (%)
ppm
percentage (%)
RPM 2500 £ 200
- 1£0.03
2.45 0.43

1/metre

This PUC certificate is system generated through the national register of motor vehides and does:

not reguire any signature.

e POty
A Ty

] .
Note : 1. Vehic[&jéner.s to fIirm 1%#1&113 numbers to registered vehicle by logging to hitps:/puc.parivahan.gov.in
P

W = )

= - =7 7
Ao Wi P &
Aiiorised Signifure with Qfdﬁ;}if iff Opérator

=

BOmm x 20 mm_§ N\ S
S






Form 53

[See niles 1‘! 5(2)

Vehicle Photo with Registration plate
80 mm x 30 mm

Authorised By :
GOVERNMENT OF RAJASTHAN o
‘Date 01/16/2024
Time 16:03:13 PM
Validity upto ! 3170372025
Certificate SL. No, RIDZ100110004426
Registration No. RIZOGA2203
Date of Registration 15/Jan/1996
Monthi & Year of Manufacturing Novernber-1996 !
Valid Mebila Number b U
Emission Norms : BHARAT STAGE I
Fusl : DIESEL
PUC Code ! R10210011
GSTIN :
Fees : Rs.100.00
MIL observation :

$r. No Pollutant {(as Units {as
i applicable) applicable)
1 ! 2 3

Carbon Manoxide (€O) percentage (%)

Idling Emissions

Hydrecarbon, (THC/HC) ppm
co percentage (%)
High idling N
amissions RPM RPM
Larnbda -
Smoke Density Haht :f';?;ﬁ:“’“ 1/metre

Measured Value

Emlsslon limits (upto 2 decimal

places)
4 5
2500 = 200
1+0.03
2.45 .39

This PUC certificate is system generated through the national register of motor vehides and does

nat require any signature,

,_\\3 Pr...

;.'L

Note : 1. Vehicle ownérs tcu. Ilnk 1he\l\ﬁ19blle numbers to registered vehicle by logging o hitps:ffpuc.parivahan.gov.in

‘u

Authorised Slgnattf with stﬁ% of F‘l:(p ji)‘ rﬁnﬁr

60mmx20mm  # a,‘“

I
E‘.t-“'
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Form 59
v , [See rules 115 (2)]
g e i |
Authorisad By : |
GUVERNMERT Ui RAJAS THAN - !
‘Date oi1/1072024
Time 11:12:47 AM
Validity upto 3170372025
Certificate SL. No. RJ02100110004366
Ragistration No, RIZ7GC4280
Date of Registration 06/May/2002
Month & Year of Manufacturing Marci»2002
Valid Mobile Number w1360
Emlzslon Noms ; BHARAT STAGE |
Fuel PIESEL
. PUC Code RIDZ10011
GSTIN
Fees * Rs.100.00
MiL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicable}

1 2
Carbon Monexide {CO)

Idling Emissions
Hydrocarbon, (THC/HC)

co
High Idling
emissions RPM
Lambda
: tight absorption
Smoke Density coefficient

Measured Value

ag::?:aﬁ:) Emission limits | {upt:l:cc;:;:[mal
s . X
percentage (%)
ppm
percentage {%)
RPN 2500 + 200
- 1+0.03
1/metre 2.45 0.49

This PUC certificate Is system generated through the national register of motor vehlicles and does
not require any signature.

N 1. Viehicle owners to fink théi{;_‘i;obile numbers to registered vehicte by logging 1o https:/fpuc.parivahan.gov.in

Authorised Signature with stafmg of PUC Operator
60mm x 20 mm 2
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Form 59
[See rules 115 (2)]

Puollution Under Control Certificate
Authorised By :

GOVERNMENT OF RAASTHAN

Date : 02 f10/2024
Time ¢ 08:47:01 AM
Validity upto 01/04/2025
Cerlificate SL. No. R102100110004456
Registration Mo, RI19GC4343
Date of Regisiration 18/Apr/2012
Monih & Year of Manufacturing March-2012
Valid Mobiie Number e 360
Emisslon Nomms BHARAT STAGE Ii1
Fuel DIESEL
PLIC Code R3J0210011
S8TIN
Fess Rs.100.00
No

I’L,"‘ servaﬂon

Vehacle Photo with Registration plate
60 mm x 30 mm

Pollutant (as
Sr. No. applicable)
1 2

Carbon Morioxide (CD)

Idling Emissions
Hydrocarbon, (THC/HC)

' co
High idling
emissions RPM
Lambda
Smoke Density Light absorption

coefficient

Measured Valua

a:::::ag:) Ermnission limits (upt:I: ciz‘)ﬂmal
3 4 5
percentage (%)
PR
percentage {%)
RPM 2500 = 200
- 1+ 0.03
1/metre 245 0.5

is PUC certificate is system generated through the natigral register of motor vehicles and does
not requsire any slgnature.

) -'if

Note : 1. Vehicle owggio’ﬁfik“me[?mohile numbers to registered vehicle by logging to hitps:ifpuc. parwat'an govia

Authorised Slqnauﬁ%ﬂam@f Plugcpermor
B0mmx 20 mm 5 ”2{14

l
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Form 59 }\\,\

[See rules 115 )

Il 1
authorised By :
O VERNMENT 57 RAGATTHEN |
Date : 0271072024
Time : 13:43:11 PM
validity upto :  01/04/2025
Certificate SL. No. B RI0Z700470001769
Registralion No. : RI21GA4517
Date of Registration H 17/Junf1995
wonth & Year of Manufacturing : June-1805
Valid Moblle Mumber H iy 7T
Ermission Noems H BHARAT STAGE 1
Fuet : OIESEL
PUC Code i RI0270047
G35TIN :
Fees : Rs. 100,00
MIL ohservalion H

ehicle Photo with Registration plate
&0 mm X 30 mm

measured Value :

Pollutant (as Units (as i i
Sr. No. applicable) applicable) Emission limits (upt::':ct:glmal :
1 2 3 4 s
Carbon Monoxide (CO) percentage {¥e)
1dling Emissions
Hydrocarbon, {THC/ HC) opm
co percentage (%)
High idling ) o +
emissions RPM RPM 2500 + 200
l.ambda - 1+ 0.03
Smoke Denslty uqz;:%sc?;ﬁ?m 1/metre 2,45 1.93

This PUC certificate is system generated through the national register of motor vehices and does
not require any signature.

L L Vehide;i_;wners to link their'mabile aumbers lo registered vehicle by Jogging to https:ﬂpnc‘pari\rahan.gov‘in
P L =

= P e . =
Authorised Signﬁil.i@g@h’- stamp of PUC Opt!:tatQL \

_60mm x 20 mm i

=t
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Form: 58

[See rutes 115 (2)]

Poliution Under Control Certificate
Autherised By
GOVERNHE?:I_T‘_QF RAJASTHAN
Date 02/10/2024
Time : 11:41:32 AM
Validity upto : 0170472025
Cedificate SL. No. RIGZ700470001743
Registration No. RI19GB2510
Date of Registration 25/Nov/2009
Menth & Year of Manufacturing November-2008
Valid Mobile Number bsabaaP 1 7 4
Emission Norms EURO 2
Fuel DIESEL
PUC Code RIGZ70047
GETIN
Fees : Rs.100.00
MIL obsarvation H No
Vehicie Photo with Registration plate
60 mim x 30 mm - SEE———e
L e e ; hE
[ 2mn
: Measured Value :
Pollutant {as : Units (as ion limits o 2 dacimal -
Sr. No. applicable) : applicabla) Emissicn limits . (up ;Ia m:)l
. . 2 . 3 ;
. Carbon Monoxide (CO) percentage {%}
- Idling Emissions
Hydrocarbon, {THC/HC) PRM
co percentage {%)
High idling '
emissions RPM RPM 2500 £ 200
Lambda - 1 £ 0.03
. Light absorption R
~ Smoke Density cosfficient 1/metre 2.45 1.89

This PUC certificate |s system generated through the nationa) register of motor vehicles and does
not require any signature.

LTI

e : : ;
Not= : 1, Vehicle mfr_:qérs to link their. mobile numbers to registered vehicle by logging to hitps:/puc.parivahan.gowv.in
i v

i
60mm x 20 mm 5,

= ra £ s
Autnodsed Sigrefisre:with hdimp of PUC op#iafée.__
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Form 59 Ly
. [See rules 115 (2)] . /

Poltution Under Control Certificate _
Authorizsed By ;
GOVERNMENTY OF RAJASTHAN i
Date : 02/10/2024
Time : 09:39:36 AM
Validity upto : 0170472025
Certillcate SL. No. : R1I02100110004465
Registration No. : RI19GC8736
Date of Registralion : 15/Mov/ 1967
Month & Year of Manufacturing : HNovember-1987
Yalid Mobile Number : i -
Emisslon Norms : BHARAT STAGE [
Fuel H DIESEL
PUC Code : R0210011
GETIN :
Fees : Rs.100.00
MIL observalion H No
Vehicle Photo with Registration plate R e TR 0E
60 mm x 30 mm e P

.:'- ._'=§.._‘ — — é:%‘?f.!

R RS
P Measured Value
Pollutant {as Units {as " !
Sr. No. applicable) applicable) Emission limits (upi?lt:l:cl:iglmal
1 2 3 4 5
Carbon Monoxide {CO} percentage (%)
Idling Erissions
Hydrocarbon, (THC/HC) ppm
£o percentage (%)
High idling
emissions RPM RPM . 2500200
Lambda - ) 10.03
Light absorption 4
Smake Density cosfficient 1/metre 2.45 0.43

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

T

Ne 1, Vehicle ow:;ers to link their moblle numbers to registered vehicie by logging to hitps:/fpuc.parivaban.gov.in

Authorised Signature with $tamp of PUC O%"p{or ‘
_60mm x 20 mm_ -
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Form 59
[See rules 115 (2)

Pollution Under
Authorised By :

GOVERNMENT QOF RAJASTHAN

Date 2 01/197/2024

Time t 13:12:46 PM

Validity upto 31/03/2025

Ceriificals SL. No, H RJI02100110004404
Registration No. : RI21GC29387
Date of Registration 28/Aug/2002
Month & Year of Manufacturing Auguat-1994

Valid Mobile Number ' 369

Erntssion Norms H BHARAT STAGE 1
Fuegl DIESEL

PUC Cade RID210011
GSTIN

Fees Rs, 100,00

MIL observation Mo

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

St No. applicable)

1 2
Carbon Monoxide (CO)

:: Idling Emisslons
Hydrocarbion, {THC/HG)

Co
High idling
emisslons _ RPM
' Lambda
: Light absorption
Smoke Density coafficient

Measured value

ag:;iit:,ﬁ:) Emission limits (uptzlaz c::;im“
: Y .
percentage (%)

) .';;m .
percentage (%}
RPM 2500 4 200
- 1 %003

t/metre 2.45 0.44

This PUC certlificate s system generated through the national register of motor vehicles and does
not require any signature.

LRI

W = 7 )
Note : 1. Viehicle @wﬁers to lianobile numbers to registered vehicle by logging 1o https:h‘puapanvahan.gov.In

—_ - —— DR 473 11-"
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Form 58 g .?.;-@
{See rules 115 {2}]
Authotised By:
GOVERNMENT OF RAJASTHAN
Date 0271072024
Time 14:00:56 PM
Validity upto 01/04/2025
Certificate SL. No. RJO27004700G1776
Registration No, R}21GB5591
Date of Registration 17/Nov/2018
Month & Year of Mamnufacturing Seplember-2015
Valid Mabite Number 210
Emission Norms BHARAT STAGE 111
Fuel DIESEL
FUC Code RID270047
GSTIN :
Tees H Rs,100.00
MIL abservation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as
Sr. No, applicable)
1 2

Carbon Monoxide (CO)
Hydrocarbaon, (THC/HC)

1dling Emissions

ale]
High idling
emissions RPM
Lambda

Light absorptien

Smoke Density coefficient

Measurad Value

ag::;:aﬁz) Emission limits (upt:I:czsimal
3 4 5
percél;tég-e-f%]
ppm
percentage (%)
RPM 2500 & 200
- 1x005
1/metre 2,45 2.2

This PUC certificate is system generated through the national register of motor vehicles and does
' not require any signature.

-

el

Note : 1. Vehicla:gwpgﬁ_toﬁak their mobile numbers to registered vehicla by logging to hitps:/fpuc.parivaban.gov.in
L :

i =
=

Autiorised Signateidyith stamp APUC Operato
i S S

Sommx20mm B e i



% 4
=y

e
”..!
-

ey

R
L —— LU B

1: {

e

! i, =y

5 g1

i i
9]
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? ! . trgine No, : @ :
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S 1 Owner Name
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Form 59

See rules 115 {2)

v

Wmnm&ﬂﬂiﬂm

ticorised By &

"\‘JEENMENT OF RAJ{STHAN I i

i 02/10/2024 -

ime 14:50:43 PM

alidity upfo . 0%f 0472025

|
“arificate SL. No. — R302100110004527 '
tegistration No. i RI21GD1459 |
yate of Regisiration . 23/Mar/2005 i
onth & Year of Manufaciuring : Fobruany-2005

Jalid Mobile Number : Rl -7}

Emission Horms : RO 1

Fusl : DIESEL

PUC Code: H RI02 10011

GSTIN

Fees Rs.300.00

ﬁﬂ‘ -+ ~arvation
~ehidie Photo with Registration plate
80 mm x 30 mm

: . measured Value
; : pollutant (as Units (as . o=
sr. No. applicable) applicable) Emission limits (upt:l‘: cd:s?mal
1 2 N 3 4 5
) . Carbon monoxide (CO) percentage {%}
idling Emissions - : -
Hydrocarbon, {THC/RC) ppm
Co percentage (%)
High idling +
ernissions RPM RPM . 2500 200
Lambda - 1 40,03
smoke Density Liglg;:f‘r;isgg‘;iun 1/metre 2.45 0.45

otor vehicles and does

ie PUC certificate is system generated through the pationah register of m
- not require any signature.

ng to hupszﬂpuc.parivahan.gov.in

e

R
wners_té‘}lihk their mo'bil‘? numbe

Note : 1, Vehicle © rs Lo registersd yehicle by Toggh

~horieed Signatire with stantp oLEUC operalo

g0mm x 20 mm
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Form 59
[See nites 115 (2)]

_P_ - -
Autharised By : '
GOVERNMENT OF RAJASTHAN
Date 0271072024
Time 14:32:18 PM
Validity upto 01/04/2025
Gertificate SL. No. T RI02700470001788
Registratlon Na. RIZ1GC2318
[date of Registration 29/1anf1992
et & Year of Manufaciuring -1985
Valid Mobile Mumber gy
Emission Norms BHARAT STAGE I
Fuel DIESEL
PUC Code RI0270047
GSTIN
Fems Rs.100.00
MIL observation No

V¢ le Photo with Registration plate
80 mm x 30 mm

Pollutant (as

5r. No. applicabla}

1 2
Carbon Monoxide {CC)

Idling Emissions
Hydrocarbon, {THC/HC)

co
High igting
emissions RPM
Lambda
Smoka Density Ligg;:f%gﬁ?on

Measured Value

al;:;li;:a[l;:) Emission limits (upt:l ::.:z;imﬂ
3 a4 5
percentage (%)
PRM
percentage (%)
RPM 2500 £ 200
e s 003
1/metre 2.45 3,26

This PUC certificate is system generated through the national register of mator vehicles and does
: _ not require any signature,

—

Note : 1. Vehicle owner&to [mk thenr mobile numbers 1o registered vehicle by logging to hitps://puc, parivahan.gov.in

Authorised Signature with stamp of PUC oeg’aw- X

60mm x 20 mm .

|







Form 59

[See rules 115 (2)] 2%)
Pollution Under Controi Certificate
Authorised By :
GOVERNMENT OF RAJASTHAN
Date : 05/10/2024
Time : 08:00:33 AM
Validity upto 0470472025
Cerfificate SL. Mo. : RJ02100110004608
Registration No. : RJ19GB7913
Date of Registration : 04/Feb/2011
Month & Year of Manufacturing : February-2010
Valid Mobhile Number : e 5584
Emission Norms : EURO 3
Fuel : DIESEL
P-  Code : RJ0210011
GSTIN :
Feas : Rs.100.00
MIL observation : No

S RS T e G

Vehicle Photo with Registration plate
60 mm x 30 mm o RS S -

'n‘..--u.'-#‘-;n
i P T Ry S T
R

- S

Measured Value

Pollutant (as Units (as I S .
Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
CcO percentage (%)
High idling
emissions RPM RPM 2500 £ 200
Lambda - 1+ 0.03
; Light absorption
Smoke Density coafficient 1/metre 2.45 0.45

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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